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83. In view of the above, we consider issuance of appropriate directions to be

essential and accordingly issue the following directions:-

iv.

CPCB, Integrated Regional Office, MoEF & CC and UPSPCB are directed to
evolve an effective mechanism of monitoring compliance with EC/consent
conditions stipulated to the projects for ensuring environmental friendly
sustainable development.

Respondent no.4-PPGCL and respondent no. 5-UTCL being zero liquid
discharge units are directed to ensure that treated industrial effluent and
domestic sewage are used for industrial purposes/horticulture/plantation and
are not discharged in storm water drain except during monsoon.

Respondent no. 2-UPSPCB is directed to undertake requisite study through
subject experts to examine quality and fitness of ground water for use as
drinking water, ascertain the causes of contamination of ground water,
recommend remedial measures required to be taken and direct the concerned
Authorities and the Project Proponents, as the case may be, to take the same.
Respondent no. 4-PPGCL is directed to ensure management and disposal of fly
ash as per notifications issued by the MoEF & CC and guidelines issued by
CPCB and UPSPCB.

UPSPCB is directed to look into the aspect of requirement of installation of Dust
Separation System and Dust Extraction system at additional points as
recommended by the Joint Committee at the time of next inspection of PPGCL
and UTCL and issue appropriate directions in this regard.

UPSPCB is directed to perform the ambient air monitoring at Berui village to
ascertain the pollution level in referenced area and look into the cause if PM10
(ug/m3) in front of the house of the applicant, if the same is higher than PM10
(ug/m3) at other locations and suggest remedial measures, if any required.

The Divisional Forest Officer, Prayagraj is directed to verify the factual position
as to whether respondents No. 4- PPGCL and 5-UTCL have developed green belt
on 33 % of the project area which is stated to be measuring about 400 acres
and 6.6 hectares respectively as mandgted by EC and CTE/CTO consent
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conditions and to submit report within one month specifying the deficiencies of
green belt/plantation in terms of area, location, number and nature of species
of trees and suggesting measures required to be taken by respondents No. 4-
PPGCL and 5-UTCL for remedying deficiencies of green belt/plantation and the
budget amount required for the same.

viii. ~Respondents no. 4-PPGCL and 5-UTCL are directed to ensure that such
deficiencies of green belt/plantation so mentioned in the report of the Divisional
Forest Officer, Prayagraj are remedied so that requisite green belt/plantation of
requisite width around the periphery of the plants and over 33 % of the project
area is raised during forth coming monsoon season and to file compliance
report in this regard within four months.

ix. Respondent No. 4 PPGCL is directed to take over the responsibility of
maintenance, operation, payment of electricity bills, regulation of quality of
water to be supplied and other decisions in respect ROs installed by it under its
Corporate Social Responsibility and meet the requisite expenses out of its CSR
fund and to file separate compliance report in this regard within two months.

84. Reports as mentioned above be filed by e-mail at judicialngt@gov.in
preferably in the form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF, before the Ld. Registrar General, National Green Tribunal, Principal
Bench, New Delhi who may, if necessary, put up the matter before this Bench for
further directions.

85. The application is disposed of with the directions as mentioned above while

leaving the parties to bear their own costs.....

TETA WA R A0 AR # gAarg Riw 15.01.2025 B B T | Ho Sferpwor
gr1 freraq arew oiRka fsar mam @ —

..... 5. The Registry is directed to issue notices to the respondents to show cause
as to why appropriate action be not taken in terms of above mentioned provisions and
also requiring them to file their reports 5 mentioning the steps taken in compliance
with Judgment dated 22.05.2024.

6. List for further consideration 21.02.2025."
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Berus, Bara
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. 83. In view of the above, we consider issuance of appropriate directions to

be essential and accordingly issue the following directions:-

i

iv.

CPCB, Integrated Regional Office, MoEF & CC and UPSPCB are directed to
evolve an effective mechanism of monitoring compliance with EC/consent
conditions stipulated to the projects for ensuring environmental friendly
sustainable development.

Respondent no.4-PPGCL and respondent no. S-UTCL being zero liquid
discharge units are directed to ensure that treated industrial effluent and
domestic sewage are used for industrial purposes/horticulture/plantation and
are not discharged in storm water drain except during monsoon.

Respondent no. 2-UPSPCB is directed to undertake requisite study through
subject experts to examine quality and fitness of ground water for use as
drinking water, ascertain the causes of contamination of ground water,
recommend remedial measures required to be taken and direct the concerned
Authorities and the Project Proponents, as the case may be, to take the same.
Respondent no. 4-PPGCL is directed to ensure management and disposal of fly
ash as per notifications issued by the MoEF & CC and guidelines issued by

CPCB and UPSPCB.
UPSPCB is directed to look into the aspect of requirement of installation of Dust

Separation System and Dust Extraction system at additional points as
recommended by the Joint Committee at the time of next inspection of PPGCL
and UTCL and issue appropriate directions in this regard,
UPSPCB is directed to perform the ambient air monitoring at Berui village to
ascertain the pollution level in referenced area and look into the cause if PM10
(ug/m3) in front of the house of the applicant, if the same is higher than PM10
(ug/m3) at other locations and suggest remedial measures, if any required.
BAN2 / — ...
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The Divisional Forest Officer, Prayagraj is directed to verify the factual position
as to whether respondents No. 4- PPGCL and 5-UTCL have developed green belt
on 33 % of the project arca which is stated to be measuring about 400 acres
and 6.6 hectares respectively as mandated by EC and CTE/CTO consent
conditions and to submit report within one month specifying the deﬁcicncnes. of
green belt/plantation in terms of area, location, number and nature of species

of trees and suggesting measures required to be taken by respondents No. 4-

PPGCL and 5-UTCL for remedying deficiencies of green belt/plantation and the

budget amount required for the same,

vili. Respondents no. 4-PPGCL and 5-UTCL are directed to ensure that such
deficiencies of green belt/plantation so mentioned in the report of the Divisional
Forest Officer, Prayagraj are remedied so that requisite green belt/plantation of
requisite width around the periphery of the plants and over 33 % of the project
area is raised during forth coming monsoon season and to file compliance
report in this regard within four months.

ix. Respondent No. 4 PPGCL is directed to take over the responsibility of
maintenance, operation, payment of electricity bills, regulation of quality of
water to be supplied and other decisions in respect ROs installed by it under its
Corporate Social Responsibility and meet the requisite expenses out of its CSR
fund and to file separate compliance report in this regard within two months.

vii,

84. Reports as mentioned above be filed by e-mail at judicialngt@gov.in
preferably in the form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF, before the Ld. Registrar General, National Green Tribunal, Principal
Bench, New Delhi who may, if necessary, put up the matter before this Bench for

further directions.

85. The application is disposed of with the directions as mentioned above while
leaving the parties to bear their own costs....."

TETTA AE WA R F g REid 15012025 @ @ WA wo
ftravor g Frrae amew wiRa fsar mar -

----- 5. The Registry is directed to issue notices to the respondents to show
cause as to why appropriate action be not taken in terms of above mentioned
provisions and also requiring them to file their reports S mentioning th siae
taken in compliance with Judgment dated 22,05.2024, i

6. List for further consideration 21,02,2025."
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“ ___vii. The Divisional Forest Officer, Prayagraj is directed to verify the factual position as to whether respondents No.
4-PPGCL and 5-UTCL have developed green belt on 33 % of the project area which is stated to be measuring
about 400 acres and 6.6 hectares respectively as mandated by EC and CTE/CTO consent conditions and to
submit report within one month specifying the deficiencies of green belt/plantation in terms of area, location,
number and nature of species of trees and suggesting measures required to be taken by respondents No. 4-
PPGCL and 5-UTCL for remedying deficiencies of green belt/plantation and the budget amount required for the

same.

viid. Respondents no. 4-PPGCL and 5-UTCL are directed to ensure that such deficiencies of green belt/plantation so
mentioned in the report of the Divisional Forest Officer, Prayagraj sre remedied so that requisite green
belplantation of requisite width around the periphery of the plants and over 33 % of the project area is raised
during forth coming monsoon season and to file compliance report in this regard within four months.....
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*......83. In view of the above, we consider issuance of appropriate directions to be essential

oooooo

and accordingly issue the following directions:-

i. CPCB, Integrated Regional Office, MoEF & CC and UPSPCB are directed to evolve an
effective mechanism of monitoring compliance with EC/consent conditions stipulated to the
projects for ensuring environmental friendly sustainable development.

ii. Respondent no.4-PPGCL and respondent no. 5-UTCL being zero liquid discharge units are
directed to ensure that treated industrial effluent and domestic sewage are used for
industrial purposes/horticulture/plantation and are not discharged in storm water drain
except during monsoon.

iii. Respondent no. 2-UPSPCB is directed to undertake requisite study through subject experts
to examine quality and fitness of ground water for use as drinking water, ascertain the
causes of contamination of ground water, recommend remedial measures required to be
taken and direct the concerned Authorities and the Project Proponents, as the case may be,
to take the same,

iv. Respondent no. 4-PPGCL is directed to ensure management and disposal of fly ash as per
notifications issued by the MoEF & CC and guidelines issued by CPCB and UPSPCB.

v. UPSPCB is directed to look into the aspect of requirement of installation of Dust Separation
System and Dust Extraction system at additional points as recommended by the Joint
Committee at the time of next inspection of PPGCL and UTCL and issue appropriate
directions in this regard.

vi. UPSPCB is directed to perform the ambient air monitoring at Berui village to ascertain the
pollution level in referenced area and look into the cause if PM10 (ug/m3) in front of the
house of the applicant, if the same is higher than PM10 (ug/m3) at other locations and
suggest remedial measures, if any required.

vii, The Divisional Forest Officer, Prayagraj is directed to verify the factual position as to
whether respondents No. 4- PPGCL and 5-UTCL have developed green belt on 33 % of the
project area which is stated to be measuring about 400 acres and 6.6 hectares respectively
as mandated by EC and CTE/CTO consent conditions and to submit report within one
month specifying the deficiencies of green belt/plantation in terms of area, location,
number and nature of species of trees and suggesting measures required to be taken by
respondents No. 4- PPGCL and 5-UTCL for remecying deficiencies of green belt/plantation
and the budget amount required for the same.
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viii.  Respondents no. 4-P"GCL and 5-UTCL are directed to ensure that such deficiencies of
green belt/plantation so mentioned In the report of the Divisional Forest Officer, Prayagraj
are remedied so that requisite green belt/plantation of requisite width around the periphery
of the plants and over 33 % of the project arca is raised during forth coming monsoon

: scason and to file complinnce report In this regard within four months.

ix. Respondent No. 4 PPQCL is direcled to take over the responsibility of maintenance,
operation, payment of electricity bills, regulation of quality of water 10 be supplied and
other decisions in respect ROs installed by it under its Corporate Social Responsibility and
meet the requisite expenscs out of its CSR fund and to file separate compliance report in

this regard within two months.

84. Reports as mentioned above be filed by e-mail at judiclalngt@gov.in preferably in the
the form of Image PDF, before the Ld.

fom? of scarchable PDF/OCR Supported PDF and not in
Registrar General, National Green Tribunal, Principal Bench, New Delhi who may, if necessary, put

up the matter before this Bench for further directions.
85. The application is disposed of with the directions as mentioned above while |

parties to bear their own costs.....
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_....5. The Registry is directed to issue notices to the respondents to show cause as to why
appropriate action be not taken in terms of above mentioned provisions and also iring them to
file their reports 5 mentioning the steps taken in compliance with Judgment dated 22.05.2024.

6. List for further consideration 21.02.2025." -
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Ref. No.- UTCLUBRCW/UPPCB/NGT/2025-
To, date-13.02.2025

The Regional Officer,
Uttar Pradesh Pollution Control Board,
Prayagraj (Uttar Pradesh

Subject: Submission of Compliance Report for NGT Observation.
Ref:- No.GO1410/NGT OA-NQ.617/2022/2025 on date 01/02/2025
Respected Sir/Madam,

| am writing to submit the compliance report in response to the observations
made by the Honourable National Green Tribunal (NGT) in the matter of [Case
Name/Case Number]. We have diligently worked to address the concerns and
implement the directives issued by the Tribunal in its order dated 22.05.24.

please find enclosed the compliance report which details the actions taken and
measures implemented to ensure adherence to the Tribunal's directives.

We express our sincere gratitude to the Tribunal for its guidance and oversight
in this matter. We remain committed to upholding environmental standards and
contributing to the protection and preservation of our environment.

Thank you for your attention to this submission. We look forward to your
favourable consideration and confirmation of compliance.

Yours sincerely,

’

(Sudhir Sharma)
AVP & Grinding Unit Head

Enclosures: Compliance Report and Supporting Documents

‘ .
Ultratech
| O
- The enginears Croice

UltraTech Cement Limited
N @it G bsrnwak
Alp : Lohgara, Tehsl : Bara, Dist. : Prayagra] (U.P) 212107
Website : www.ultratechcement.com
Registered Office : ‘B'Wing, Ahura Centre, 2nd Floor, Mahakall Caves Road, Andheri (East), Mumbal - 400083
T: + 9122 66917800 | CIN : L26340MH2000PLC128420
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T Observation

Sr.No

Observation

Compliance Status

CPCB, Integrated Regional Office, MoEF &
CC and UPSPCB are directed to evolve an
effective  mechanism of monitoring
compliance with EC/consent conditions
stipulated to the projects for ensuring
environmental friendly  “sustainable
development.

This condition is not applicable to UltraTech
Cement limited.

)

UTCL being zero liquid discharge units are
directed to ensure that treated industrial
effluent and domestic sewage are used for
industrial purposes/horticulture/plantation
and are not discharged in storm water drain
except during monsoon.

We would like to humbly submit that’ the
cement manufacturing process is best on dry
process technology hence there is no
requirement of water in process and no
effluent is generated. Only very less quantity
of domestic sewage is generated from ‘the
office toilet which is being disposed in soak
pit. We are maintaining zero discharge. Water
is being used for Cooling
purposes/horticulture/plantation and are not
discharged in storm water drain except during
monsoon.

UPSPCB is directed to undertake requisite
study through subject experts to examine
quality and fitness of ground water for use
as drinking water, ascertain the causes of
contamination of ground water, recommend
remedial measures required to be taken and
direct the concerned Authorities and the
Project Proponents, as the case may be, to
take the same.

We conducted third party monitoring
accredited by MOeF & NABL on regular basis
for the ground water quality. The monitoring
results is being submitted to UPPCB on
regular basis. Annexure-1

UTCL are directed to ensure that such
deficiencies of green belt/plantation so
mentioned in the report of the Divisional

Total land Area-20 hectors

Total Green Belt— 7.2 Hectors;

No of Trees Planted till— 41,975 Trees (in 3
phases)

Forest Officer, Prayagraj are remedied so
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that requisite green belt/plantation of
requisite width around the periphery of the
plants and over 33 % of the project area is
raised during forth coming monsoon season

Number of Sapling
planted

7700

Number of Sapling
survived
Sapling survival
rate

5000

64.4%

Sum Photos green belt area developed are
annexed as Annexure-2 for ready reference.

UPSPCB is directed to look into the aspect
of requirement of installation of dust
separation system and dust extraction
system at additional point as recommended
by the joint committee at the time of next
inspection of UTCL and issue appropriate
direction in this regard.

Internal road are made with concrete and
Sprinklers systems are installed for dust
suppression at handling area. The Sweeping
Machine Water tanker and Sprinkling system

is being used for controlling the dust
emission.Annexure-3

UPSPCB is directed to perform the ambient
air monitoring at Berui village to ascertain
the pollution level in referenced area and
look into the cause if PM10 (ug/m3) in front
of the house of the application, the same is
higher than PM10 (ug/m3) at other location

and suggest remedial measures, if any
required.

AAQ emission is being monitored regularly
third party monitoring accredited by MQeF
&CCNABL  accredited laboratory, The

Ambient emission monitoring data is attached
in Annexure-4

UTCL have developed green belt on 33 %
of the project area which is stated to be
measuring about 400 acres and 6.6 hectares
respectively as mandated by EC and
CTE/CTO consent conditions and to submit
report within one month specifying the
deficiencies of green belt/plantation in terms
of area, location, number and nature of
species of trees and suggesting measures

required to be taken by respondents No. 4- Detail {
PPGCL and S-UTCL for remedying etalis '
Si. Years | Area Total
b No. Location numbers

UTCL has developed green cover on 33%
stretches of the project area of 20 hectare, The
remaining area plantation will be completed in
upcoming moon soon season. The Green

Status development is shown in attached plant
area map for ready reference.

Tree Plantation & Planning .
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deficiencies of green belt/plantation and the 2024- | Plant 5000
budget amount required for the same 25 Premises &
Truck yard
2025- | Plant 5000
26 Premises &
Truck yard
2026- | Plant 4000
27 Premises &
Truck yard
2027- | Plant 4000
28 Premises &

Truck yard
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Tyear """ Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, 1SO 45001:2018

TEST REPORT

Sample Number JME/BCW/W/01 Report No.: JME/W/260120006
Name & Address of M/s. UltraTech Cement Limited Format No. 7.6 F-01
Unit: Bara Cement Works (Grinding Unit)
at Tehsll- Bara, District- Prayagraj, Party Reference: NIL
Uttar Pradesh
Reporting Date 26/01/2025
Sample Description: WATER (Ground) Analysis Completion Date: 26/01/2025
Sample Location Borewell No. 1 Analysis Start Date: 20/01/2025
Recaipt Date: 20/01/2025
Chenrt Representative  Mr. Dinash Kumar Sampling Date 18/01/2025
(Name & Designation):
Praservation: Refrigerated
Sample coliected by JMELPL Team Sampling Type: Grab
Latitude 25"12'02.0" Sample Quantity: Approx.2.0 Litre
Longitude 81 *38'48.0% Packing Status : Temporary Sealed
Protocol Used 15:3025 & APHA 23rd Edition 2017 Parameter Required: As per work order
TEST RESULTS
Limit as per 18:10500- 2012
Requirement| Permissible
3 I
Nso. Parameters Testing Protocol Result Unit Imﬂ. k’ml it :.u:,"
Alternate
_ Source
1 H (at 25 *C) 15:3025 (Part-11) 7.38 - B8.5108.5 | No Relaxation
2. |Colour 1S:3025 (Part 4) BDL(DL 1.0) Hazen Unit 5 15
3. [Turbidity 1S:3025 (Part-10) BDL(DL 1.0) NTU 1 5
4. |Odour 15:3025 (Pant-5) Agreeabls - Agreeable Agreeable
5. |[Taste 18:3025 (Part-8) Agreeable - Agreeable Agreeable
6. |Total Hardness as CaCO3 1S:3025 (Part-21) 276.0 ma/l 220 &00
7. |Caicium as Ca 15:3025 (Part-40) 112.0 mg/l 75 200
8. |Alkalinity as CaCO3 15:3025 (Part-23) 231.0 mg/ 200 600
8. |Chioride as Cl 15:3025 (Part-32) 52.86 mgi 250 1100
10. |Residual free Chilorine 1S:3025 (Part-26) BDL(DL 0.2) mg/l 02 _ 1.0
11. |Cyanide as CN 18:3025 (Part-27) BDL{DL 0.02) mg/ 0.05 No Relaxation
12. [Magnesium as Mg 18:3025 (Part-46) 048 mgi 30 110
13. |Total Dissolved Sclids 15:3025 (Part-16) 467.0 mg/l 500 2000
14. Sulphate as SO4 APHA 23rd Ec.‘dlg'og. 4500-S04- 56.32 mgh 200 400
15. |Fluoride as F APHA 23rd Edition, 4500-F-D 063 mg/ 1 15
16. |Nitrate as NO3-N 15:3025 (Part-34) 1,10 mg/l 45 No Relaxation
17. |iron as Fe 1S:3025 (Part-53) BDL (DL 0.02) mg/l 1 No Relaxation
18. [Aluminium as Al 15:3025 (Part-55) BOL(DL 0.03) mg/l 0.03 02
19. |Boron 1S:3025 (Part-57) BOL(DL 0.20) mg/ 0.5 24
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Approved from MoEF&CC & Certified - 1SO 9001:2015, ISO 14001:2015, 1SO 45001:2018

TEST REPORT

Sample Number: JME/BCW/W/01 Report No' JME/W/260120006

Limit as per 1S:10600- 2012
8 Requirement | Permissible
No. Parametors Testing Protocol Result Unit (Acm‘?’blo k‘g’:r‘,:.u::,

Alternate
. Source
20. [Phenolic Compounds APHA 23rd Eddion, 5530-Phenols- | BDL(DL 0.001) mgh 0.001 0.002
CD
21. :ﬂmB:"s'c Detorgents as APHA 23rd Edition, 5540-C BDL(DL 0.02) mgn 0.2 1
22 [Hexa Chromium as Cr+6 15:3025 (Pant-52) BOL(DL 0.03) mg/l - -
23. |Zincas Zn 1S5:3025 (Pan-49) BDL (DL 0.0005) mg/ 5 15
24, |[Copper as Cu 15:3025 (Pant-42) EDL (DL 0.02) mg/l 0.05 15
25. [Manganese as Mn 1S:3025 (Pan-59) EOL (DL 0.01) mgh 01 03
26. |Cadmium as Cd 1S:3025 (Part-41) BDL (DL 0.002) mgA 0.003 No Relaxation
27. |Lead as Pb 15:3025 (Part-47) BDL (DL 0.008) mah 0.0 No Relaxation
28 |Selenium as Se 15:3025 (Part-56) BOL(DL 0.005) mgl 0.01 No Relaxation
29. |Arsenic as As 15:3025 (Part-37) BDL (DL 0.002) mg/| 0.0 No Relaxation
30. [Mercury as Hg 15:3025 (Part-48) BOL (DL 0.001) mg/l 0.001 No Relaxation
31. [Sodwum as Na 1S:3025 (Par-45) €6.0 mg/ - -
32 |Potassium as K 15;3025 (Part-45) 13.0 mg/ e -
Note: BOL ~ Below Detection Limit, DL - Detection Limit
**End of Report**
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Report LAN:
- Details of Green Belt Development ~
Si. No. Month Area Location  Plant Species Total
- : = | numbers
FY 190 Plant Sa lin Nos 14500
Premises Neem T
~_ Sheesham 1000
~ Abun 1000
__ Kaman 100
Pakad 1000
Jamun 1000
pee al 1000
Amrood 1000
Amala 1000
Aaam 500
Casia Semia 1000
Chitwan 1000
Amaltas 1000
Kadamb 1000
Ashok 1000
| 2 FY20-21 Plant ises Neem Tree 300 4000
Sheesham 200
Arjun 200
Karan| 200
Pakad 200
Jamun 100
Sagaun TREE 1,700
Casia Samia 100
Amarood 100
Mango 100
Chitwan Tree 100
Amaltas Tree 100
Kadamb Tree 100
Ashok Tree 200
Mixed Fruit 200
Maulshree 300
3 FY 21-22 Plant 4000
| Premises Jamun 500
Amarood 500
| __¥
i [] Mango 500
I Mixed Fruit 500
_= ;o katahal 200
i = = Amala 200
4  FY22-:23 - Plant 11775(mango  ashok 11775
" Premises sheesham
cornocorpurs, karunj
Jkadamb ,nibu,bottle
palm etc) sapling
planted 11775
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FY23-24 Plant 1500 sq meter area 2500 |
| Premises will be developed by ‘ L
, using  MIYAWAKI
' system.  Remaining
area will be developed
| as green belt by this Work is under
— | N 5 ... S _process N
Completion of | NEEM | 500 | 5200
| 33% | KADAMB ] 500 |
CAMALTAS | 500 ——
| MANGO 1000
KARANJ, 500 1
SHEESHAM - i
ARJUN MAULSHREE 500 _4
LOCAL SPECIES 500
= Dubai tree 1200
FY24-25 Plant NEEM 2000 7700
Premises KADAMB 500
MANGO 3200
KARANJ,SHEESHAM 2000
Annexure-3

Water Sprinkling Water Tanker
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Approved from MoEF&CC & Certified - 1SO 9001:2015, 1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/BCW/A/08 Report No.: JMEJA/250120218
Name & Address of Unit M/s. UltraTech Cement Limited Format No.: 7.5 F-02
Bara Cemant Works (Grinding Unit) Party Reference No. Nil
N Prayagral, Reporting Date: 2210112025
Analysis Completion Date: 22/01/2025
Analysis Start Date: 20/01/2025
Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/01/2025
General Information
Client Representative (Name &Designation) Mr. Dinesh Kumar
Sample colliected by JMELPL Team
Sampling Location Berul Village
Latitude .
Longitude -
Instrument used RDS&FPS
Instrument code JME/RDS/01/14 & JME/FPSI01110
Instrument calibration status Calibrated
Meteorological condition during monitoring Clear Sky
Date of Monitoring 16/01/2025 To 17/01/2025
Time of Monitoring 09:45 to 09:45 Hrs.
Actual duration of Monitoring, (minutes) 1418.0
Ambient Temperature (°C) Max 21°C, Min 12°C
Surrounding activity Trucks movement & Wagon Loading-Unloading
Control measure if Any -
Sampling & Analysis Protocol 1S-5182 & CPCB Guidelines
Parameter Required As per work order
TEST RESULTS
S. No. Parameters Testing Protocol Result Unit NAAQS
1. | Pm25 1S:5182, (Part-24) 32.78 pg/m? 60
2. | Pmi0 1S:5182, (Part-23) 57.09 pg/m® 100
3. | Nitrogen Dioxide 1S; 5182, (Part-6) 14.21 pg/m’ 80
4. | Sulphur Dioxide IS: 5182, (Part-2) 517 pg/m? 80
5 | Carbon Monoxide IS: 5182, (Part-10) 0.56 mgim? 4

*NAAQS-National Ambient Air Quality Standards; Schedule-Vll, [Rule 3 (38)] [Part-ll sec.-3()] 16.11.2009
***£nd of Report***

( Sgrarcre)
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ADITYA BIRLA

UttraTech

UTCL/BRCW/ENV/ DFO/Plantation/2024-25/13 Date-26.07.2024

To,

The Divisional Forest Officer,
Prayagraj (U.P)

Subject: Request for Site Visit Regarding Plantation as per guidance better plantation in
plant premises.

Dear Sir, .

We are writing to request a visit to the site of M/s Ultratech Cement Limited in relation to
the plantation as per the guidance.

During the visit, | intend to assess the status of plantation efforts, ascertain the level of
compliance and identify any areas requiring immediate attention and remediation.

Your cooperation in facilitating this visit would be greatly appreciated.

Please let me know a convenient time for the visit, and if any specific arrangements need to
be made beforehand.

Thank you for your attention to this matter. [ look forward to your favourable response and
the opportunity to canduct the visit.

Note- Please provide the certificate, | will be very grateful to you.

Yours sincerely,

for Ultratech Cement Limited (Unit: Bara Cement Works.)

. (Sudhir Sharma)
s, AVP & Unit Head (Bara Cement Works)

il O Al ' il
A W1 5 e Srpnsery Gholee

¢ 22 <)
¢ UltraToch Cement Limitad
Qb~ (Unk: Bara Cement Work)
‘ Np: Lobgara, Tohsi: Baa, Dist.:Prayagra (UP) 242407
Websita : www.ultratechcoment.com
Regisered ffce : B Wing, Ahura Centre, 2nd Floo,Hahakall Caves Road, Andhed(East Mumbal - 400083
T2+ 1 2649178001 N : LISSUOMHZO0OPLC12842



% @msh 02 gonh vy

e S S W L
A& vvka v 1 3 hyde
ABTNG A e B A e ar drerdquy
THINE 108 AW 08 g whima & vt s
e & aa syahoach mang ve
AT B WA A O a0 Ay b o ok aaturth van o
U8 WD AL gl @ B gt e i vl & A3 4 o Bea
N A0 I ) g D o7 @y g4 et g R QA 01 R
& 42 £8 wA Bath v van Sl on il g2t

e al uigva
Nghm ghae @ & fae fe o)

’Gmuu. [3 >
Q o wham-a

N -

_,\- -un—- '
o’
A -




= &9 rley, safRe sgyor Frier dS gl
N7 REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD "=

smarn [amn alteg arE), Haet-10, Gt wom-3, §, sarma- 211019
LEIC Refw o) Joz) 2028
Goran/waron-ma. Gid [cez | we¢5 1

da A, 710 gH0TN0EN0 HHYT
o yars dfar weE e fio, st / eyt
TH- ST, aEHiE-an,
IR~ AR
frez— w0 gAoshodio g aiovo o 617/2022 Yo=Y
0 L5 e e M
werey,
mmﬁmmwimmmmﬁlm$mﬁwmgmm
s sRa sRww, 7 R g alodo 617,/2022 A UK FAM Sosio wwd 4 3 A RS
2z.osmaaﬂmuﬁ}mwamﬁéw$mﬁmﬁaﬁfmmmmmmmwﬁﬂmﬁ
Rﬁnﬁﬁina%mgqmaﬁmﬁmﬁwmﬂammamﬁ%gﬁiﬁmﬁﬁmwmlm
afreo g wika ARy fei® 22.05.2024 ¥ Frevaq Frder R mar & -

2 83. In view of the above, we consider issuance of appropriate directions to be essential

oooooo

and accordingly issue the following directions:-

i. CPCB, Integrated Regional Office, MoEF & CC and
effective mechanism of monitoring compliance with EC/consent conditions stipulated
projects for ensuring environmental friendly sustainable development.

Respondent no.4-PPGCL and respondent no. 5-UTCL being zero liquid discharge units are

directed to ensure that treated industrial effluent and domestic sewage are used for

industrial purposes/horticulture/plantation and are not discharged in storm water drain
except during monsoon.

Respondent no. 2-UPSPCB is directed to undertake requisite study through subject experts

to examine quality and fitness of ground water for use as drinking water, ascertain the

causes of contamination of ground water, recommend remedial measures required to be
taken and direct the concerned Authorities and the Project Proponents, as the case may be,
to take the same.

Respondent no. 4-PPGCL is directed to ensure management and disposal of fly ash as per

notifications issued by the MoEF & CC and guidelines issued by CPCB and UPSPCB.

UPSPCB is directed to look into the aspect of requirement of installation of Dust Separation

System and Dust Extraction system at additional points as recommended by the Joint

Committee at the time of next inspection of PPGCL and UTCL and issue appropriate

directions in this regard.

UPSPCB is directed to perform the ambient air monitoring at Berui village to ascertain the

pollution level in referenced area and look into the cause if PM10 (ug/m3) in front of the

house of the applicant, if the same is higher than PM10 (ug/m3) at other locations and
suggest remedial measures, if any required.

vii. The Divisional Forest Officer, Prayagraj is directed to verify the factual position as to
whether respondents No, 4- PPGCL and 5-UTCL have developed green belt on 33 % of the
project area which Is stated to be measuring about 400 acres and 6.6 hectares respectively
as mandated by EC and CTE/CTO consent conditions and to submit report within one
month specifying the deficiencies of green belt/ plantation in terms of area, location
number and nature of species of trees and suggesting measures required to be taken b;'
respondents No. 4- PPGCL and 5-UTCL for remedying deficiencies of green belt/plantation

and the budget amount required for the same.

i W aifw godlo @ A wiRe I B

UPSPCB are directed to evolve an
to the

iv.

A 2 /R

susil PA-AERO COM
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viii.  Respondents no. 4-PPGCL and 5-UTCL are directed 10 ensure that such deﬁm;ncxes of
green belt/plantation so mentioned in the report of the Divisional Forest Omc;r. ra‘)n:lgraj
are remedied so that requisite green belt/plantation of requisite width around t e periphery
of the plants and over 33 % of the project area Is raised during forth coming monsoon
season and to file compliance report in this regard within four months.

ix. Respondent No. 4 PPQCL is directed to take over the responsibility of mainl.enancc.
operation, payment of eclectricity bills, regulation of quality of water to be !uP_pl.lcd and
other decisions in respect ROs installed by it under its Corporate Social Responsibility affd
meet the requisite expenses out of its CSR fund and to file separale compliance report in

this regard within two months.

84. Reports as mentioned above be filed by e-mail at judicialngt@gov.in preferably in the
form of searchable PDF/OCR Supported PDF and not in the form of Image PDF, before the Ld.
Registrar General, National Green Tribunal, Principal Bench, New Delhi who may, if necessary, put

up the matter before this Bench for further directions. .
85. The application is disposed of with the directions as mentioned above while leaving the

parties to bear their own costs..... y

mmwmaﬂvﬂmﬁmﬁﬁiﬁmouozsﬂaﬁnmmmmm
s wita v -

..... 5. The Registry is directed to issue notices to the respondents to show cause as to why
appropriate action be not taken in terms of above mentioned provisions and also requiring them to
file their reports 5 mentioning the steps taken in compliance with Judgment dated 22.05.2024.

6. List for further consideration 21.02.2025."
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PPGCL

PPGCL/Bara/ ENV/ Date: 04.02.2025
To,

Regional Officer

Uttar Pradesh State Pollution Control Board
Awas Vikas Colony, Yojna-3, Sector -10,
Jhusi, Prayagraj, Uttar Pradesh - 221506

Sub: Compliance of direction issued by Hon'ble National Green Tribunal in Q.A No. 617/2022 Pushpendra
vs. Government of Uttar Pradesh In order dated-22.05.2024.

Ref: Letter no-GO1411/NGT OA.NQ.617/2022/2025 dated-01* Feb 2025 from office of Regional Office U.P.
Pollution Control Board, Prayagraj

Dear Sir,

With reference to the above-mentioned subject and letter no- GO1411/NGT OA.NQ.617/2022/2025
dated-01* Feb 2025 from office of Regional Office U.P. Pollution Control Board, Prayagraj, the pointwise
reply of relevant directions issued are given below:

1. Respondent no.4-PPGCL and respondent no. S-UTCL being zero liquid discharge units are directed to
ensure that treated industrial effluent and domestic sewage are used for Industrial
purposes/horticulture/plantation and are not discharged in storm water drain except during
monsoon.

Reply: Water being reused through its Effluent Treatment Plant and Sewage Treatment Plant. The

wastewater from the various areas of the plant through the Effluent Treatment Plant (“ETP”). The ETP

installed at the project site has the pre-treatment, mechanical filters along with the ultra-filtration and
reverse osmosis system. Further, the process of the working of 'the ETP is demonstrated hereinbelow

through a diagram:-
Cartond )
Waint e . .
Lerwge P tion 1O Puny (T::. ——
ok

The working has been briefly explained herein below: -
I. All the effluent is sent 1o ETP at Central Monitoring Basin -2, which Is a storage tank for the

mixing of various effluent,

ii. Using feed pump the Central Monitoring Basin -2 water Is taken to the Clarifiers for the
clarification. After chemlcal treatment at Pretreatment plant, the Clarified water is stored
at Clarified water storage tank.

fii. Using filter feed pump the clarified water is directed to filter media (DMF). Each filter is
backwashed as and when required.

v, Filter outlet water is taken to UF followed by RO skid through cartridge filter. RO Booster
pump Is used to provide the required pressure for RO.

Pragoprs) Power Generation Company Limited
Registered Office : Shatabdl Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007PLCO32835

Plant Address : P.O. - Lohgara, Tehsll - Bara, Prayagraj (Allahabad), Uttar Pradesh - 212107
Phone: + 91-7525006400/ 8528846666, Web:-ppgcl.co.in, Emall:-ppgcl@ppgel.co.In
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PPGCL

V. RO permeate is stared in Permeate storage tank.
vi, Using the makeup pump/ gravity, the water is taken from RO permeate Tank to cooling
tower forebay as make up.

vii, Reject from ETP is collected in Central Monitoring Basin -1 and discharging to Ash Handling
Plant for the deashing purpose.

(a) The water treated from the ETP area is used in cooling water system as a make up in place
of fresh water. The reject which is generated from the ETP plant is diverted to the Ash handling
plant for the bottom ash deashing purpose. The photographs of the ETP installed at the premises is
annexed herewith and marked as EXHIBIT-A.

(b) The Sewage Treatment Plant (“STP”) which processes wastewater collected from various
locations, ensuring it is treated according to practices and that the outlet parameters meet the
required norms. The treated water from the STP s utilized for horticulture and gardening purposes.
The photographs of the STP installed at the premises is annexed herewith and marked as EXHIBIT-
B.

2. Respondent no. 4-PPGCL is directed to ensure management and disposal of fly ash as per
notifications issued by the MoEF & CC and guidelines issued by CPCB and UPSPCB.
Reply: The ash generated comprises both fiy ash and bottom ash, which are effectively managed in
compliance with extant norms and industry best practices. Fly ash is collected in silos with adequate
storage capacity and is primarily sent to Cement Plants and other users through pneumatic transfer
to the adjacent grinding unit of M/s UltraTech Cement Ltd. (i.e., the Respondent No. 5) or transported
via bulkers to various stakeholders.
(a) The bottom ash, along with any unutilized fly ash not lifted directly from silos, is disposed of
through a Concentration Slurry Disposal ("CSD") system to the ash pond. Thereafter the the
supernatant water from the ash pond is recovered in a stilling pond and pumped back to the plant
for reuse in slurry preparation, thereby optimizing water utilization and minimizing wastage.
{c) The Fly Ash Brick/Paver Block Manufacturing Unit in collaboration with Gramin Vikas Samittee, an
NGO, where community members have been trained to utilize fly ash in brickmaking, promoting
sustainable development in the surrounding community.
(d) Ensure maximum utilization of fly ash, signed Memorandums of Understanding ("MOUs") with
various Cement Plants, road construction companies, and other users for the supply of ash. Although
these MOUs do not specify fixed quantities of ash to be lifted or supplied, they have facilitated
significant utilization, with M/s UltraTech Cement Ltd. being the largest consumer/ procurer of fly
ash.
(e) Over the last five years, fly ash has been supplied to multiple agencies, including ACC Limited,
Jaypee Rewa Plant, Birla Corporation Limited, PRISM, and RCCPL Private Limited, among others.
Disposal and transportation are continuously being carried out through bulkers and dumpers to
ensure efficient and timely delivery. The aforesaid efforts highlight commitment to environmentally
responsible ash management. In this regard, the photographs demonstrating the safe utilization of
fly ash are annexed herewith and marked as EXHIBIT-C.

3. Respondents no. 4-PPGCL and 5-UTCL are directed to ensure that such deficiencies of green
belt/plantation so mentioned In the report of the Divisional Forest Officer, Prayagraj are
remedied so that requisite green belt/plantation of requisite width around the periphery of the
plants and over 33 % of the project area Is raised during forth coming monsoon season and to file
compliance report In this regard within four months.

Prayagra) Power Gencration Company Limited

Registered Office : Shatabdi Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007PLC032835

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagra) (Allahabad), Uttar Pradesh - 212107

Phone: + 91-7525006400/ 8528846666, Web:-ppgcl.co.in, Email:-ppgc@ppgel.co.in
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Reply: According 10 a survey conducted by Indian Institute of Technology ("IIT”) BHU, Varanasi, we
have successfully developed a green belt covering 508 acres. Further planted approximately 3,77,375
number of saplings in and around its plant premises.

(a)In this regard vide its letter dated 06.09,2024, 14,01.2025 and 17.01.2025 issued to Social Forestry,
Forest Division intimated about the details of the saplings planted in and around the plant premises.
(b)in this regard wvide its letter dated 11.11.2024 apprised the Director Horticulture about the green
belt area developed and requested the Director to issue the certification of the greenbelt developed.
The copies of the letters dated 06.09.2024, 11.11.2024, 14.01.2025 and 17.01.2025 issued to various
state instrumentalities demonstrating the number of saplings planted is annexed herewith and
marked as EXHIBIT-D.

(c)The species of sapling like Neem, Seesham; Karanj; Pipal; Bargad; Kadam; Alstonia; Gulmohar;
Bamboo; Ashoka; Imli; Amla; Mango; Guava; Bougenvillia; Champa and Kanail. A copy of the polygon
map prepared by IIT BHU, Varanasi demonstrating the green belt area is annexed herewith and

marked as EXHIBIT-E.

4, Respondent No. 4 PPGCL Is directed to take over the responsibility of maintenance, operation,
payment of electricity bills, regulation of quality of water to be supplied and other decisions in respect
ROs installed by it under its Corporate Social Responsibility and meet the requisite expenses out of
its CSR fund and to file separate compliance report in this regard within two months.

Reply: We have completely taken over itself, the maintenance, operation and other expenditure
linked with all the RO plant units installed in the villages, in line with its Corporate Social Responsibility
(“CSR”) commitment. Moreover, the RO plants are now functional and operating.

This is for your information and record please.
Thanking You,

Sincerely

For/"tayagraj Power Generation Company Limited

Chief O & M Services

Cc: The Collector, Prayagraj
The Member Secretary, UPPCB Lucknow
The Chief Environment Officer (Circle-2), UPPCB Lucknow
The Chief Law Officer (In charge), UPPCB Prayagra)

Prayagrs) Power Ceneration Company Umited

Registered Office : Shatubdi Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Nolda, Uttar Pradesh - 201301
Phone: + 91-120 6102000/6102208 CIN: U40101UP2007PLCO32835

Plant Address ; P.O. - Lohgara, Tehsll - Bara, Prayagra) (Allahabad), Uttar Pradesh - 212107

Phone: + 91-7525006400/ R528B460666, Web:-ppae) co.in, Email:-ppgcl@ppgel.co.in
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Efffluent Treatment Plant
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Sewage Treatment Plant
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PPGCL/Bara/ ENV/ 42 3 Date. 06.09.2024

To,

Sub Divisional Forest Officer

Social Forestry Forest Division

Pandit Madan Mohan Malviya Park {Minto Park)
Prayagraj, Uttar Pradesh 211001

Sub: Regarding compliance of order dated 22.05.2024 passed in Original Application No.
617/2022 Pushpendra vs. Government of Uttar Pradesh and others pending in Hon'ble National
Green Tribunal, New Delhi.

Ref: Letter no-51/22-10 dated-08" August 2024 from office of Sub Divisional Forest Officer
Prayagraj, Social Forestry Division Prayagraj

Dear Sir,

With reference to the above-mentioned subject and letter no-51/22-10 dated-08™ August 2024
from office of Sub Divisional Forest Officer Prayagraj , Social Forestry Division Prayagraj , this is
to inform that till FY 2023-24 we have planted around 3.4 izkh saplings of 9-10 species in various
places of the plant like Coal handling plant, Ash pond area, Cooling tower area, DM plant area,
Admin area and Township area which includes Neem, Peepal, Jamun, Karanja, Sheesham, Kadam,
Gulmohar, Kachnar, Amaltas etc.

This is for your information and record please.
Thanking You,

Sincerely

For Prayagraj Power Generation Company Limited

§
£y

S H Pandey s
Q% MAdlvices

wifad) st
Geaierfonal Director office Social Forestry Forest Division Prayagra|

26/ 202y

Prayagraj Power Generation Company Limited
Registered Office : Shatabdl Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Nolda, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6104 208 LIN: UA0IUIUP200/PLLUZ28YS

Plant Address : P.O. Lohgara, Tehsil - Bara, Preyagra) (Allahabad), Uttar Pradesh - 212107
Phone: + 91-7525006400/ 8528846666, Web:-pppch.co.in, Emall:-ppgei@ppgcl co.in

i
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PPGCL/Bara/ ENV/ 4 50 Date: 11.11.2024

To,

Dr. V.B. Dwivedi (Director Honlculture)
Udyan Bhawan, 2 Sapru Marg
Lucknow, Uttar Pradesh 226001

Sub: Request for certification of green belt area of PPGCL.

Dear Sir,

With reference to the above-mentioned subject, Prayagraj Power Generation Company Limited
(PPGCL) is a 3 x660 MW capacity coal fired supercritical thermal power plant at Bara tehsil of
Prayagraj district in the state of Uttar Pradesh.

As per the Environment Clearance states that a green belt of adequate width and density shall
be developed around the plant periphery covering 1/3 of total area preferably with local species.

we have planted saplings of different species in various places of the plant like Coal handling
plant, Ash Pond area, Cooling tower area, DM plant area, Admin area and Township area which
includes Neem, Peepal, Jamun, Karanja, Sheesham, Kadam, Gulmohar, Kachnar, Amaltas etc.

We request your kind intervention for enabling Compliance by certification of the green belt for
compliance at PPGCL. Further based on your recommendation, we shall do continue to maintain
the same as advised, for time to time, as part of compliance.

Thanking You,
Sincerely

For Prayagraj Power Generation Company Limited

K
S H Pandey
Chief O & M Services

Prayagraj Power Generation Company Limited
Registered Office : Shatabidl Bhawan, 8 12 & 13, Sector 4, Gautam Budh Nagar, Nolda, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007PLCO32835

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagra] (Allahabad), Uttar Pradesh - 212107
Phone: + 91-7525006400/ 8528846666, Web:-ppgcl.co.in, Emalk-ppgel@ppgel.co.in
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PPGCL/Bara/ ENV/ 1{73 Date: 14,01.2025

To,

Divisional Director
Social Forestry
Forest Division

Prayagraj
Sub: Compliance of direction issued by Hon'ble National Green Tribunal in O.A No. 617/2022
Pushpendra vs. Government of Uttar Pradesh and others in order dated-22.05.2024.

Ref: Letter no-G01304/NGT OA.N0.617/2022/2025 dated-03™ January 2025 from Regional Office
U.P. Pollution Control Board, Prayagraj

Dear Sir,

With reference to the above-mentioned subject and letter no- GO1304/NGT
OA.N0.617/2022/2025 dated-03™ January 2025 from Regional Office U.P. Pollution Control
Board, Prayagraj, the details of plantation/green belt report is enclosed as Annexure-1.

This Is for your information and record please.
Thanking You,

Sincerely

For Prayagraj Power Generation Company Limited

S H Pandey
Chief O & M Services

Cc: The Collector, Prayagraj
The Chief Environment Officer (Circle-2) , UPPCB Lucknow

The Regional Officer, UPPCB Prayagra)

Prayagra) Power Generation Company Limited

Registered Office : Shatabd! Bhawan, B 12 & 13, Sactor 4, Gautam Budh Nagar, Noida, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007PLCO32835

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagra] (Allahabad), Uttar Pradesh - 212107

Phone: + 91-7525006400/ 8528846666, Web:-ppgel.co.in, Emall:-ppgel@ppgel.co.in
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" Prayagraj Power Generation Co. Ltd. Bara, Prayaraj Annexure-1
Plantation report & Plan N
Details of Green Belt Development
sl me Area Location Plant Species | Nos | Total | Total | Sapling
No. | Year Number | Number | Survival
of of rate (%)
Sapling | Sapling
‘ Planted | Survived
1| Year- CHP,Township, School, DM | Neem 2100 | 17500 | 15500 |B886
| 2011-12 Plant, Pipal 700
| g Sheesham | 2000 ,
rea, BTG area,
‘ LCamp area Karan] 2000
: Jamun 1200
\ Arjun 1000
{ Chitwan 1000
| Amattas | 1200
‘ Amla 1000
Kadam 2000
Mango 1000
' Cassia 500
Gulohar 800
Bottle Brush | 1000
2 Year- CHP,Township, School,DM Neem 400 4411 | 3750 85.0
‘ 2012-13 | Plant, pipal 500 |
Railway area,BTG e 71
area,L.Camp area
, Karanj 400
' Jamun 500
Arjun 500
Chitwan 300
' Amaltas 600
] Kadam 500
3 Year- CHP,Township, School,OM Neem 7000 | 91534 | 74143 81
| 201314 | Plant, Pipal 500
l :::Lw:yc::;':;‘: Sheesham 5000
' - Karanj 5000
Jamun 6000
. Arjun 7000
f Chitwan 1000
! Amaltas 4000
, Amla 3000
‘ Kadam 7000
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[ 1 — - Mango 2ﬁ = Ik
‘ ' Cassia | 8000
' , ' Gulohar | 8000
‘ '~ ‘ Bottle Brush | 6000
Shagwan 10000
| Kachnaar 12034 —.
4 Year CHP,Township, School,OM | Chitwan 2000 |24113 |2049% |85
201415 Plant,Railway area, BTG Amaltas 1000
area,L.Camp area,50 KT Silo Amla 500
l Kadam 1000
‘ l Mango 100
| ' Cassia 800
. “Guiohar | 1000
' Bottle Brush | 1000
Shagwan 1000
Kachnaar 813
Neem 1000
Pipal 400
Sheesham 1000
Karanj 1500
Jamun 500 !
! Arjun 1000 '
: ? Ashok Sita 1000 ' !
‘ Bamboo 5000 |
I Foxtail Palm | 1500 '
Siras 1200
5 | Year- DM Plant,Railway area, BTG Kadam 500 8352 7016 84
| 2015-16 | area,L.Camp area,50 KT Mango 700
Silo,OHC,0ld Camp Cassia 800 |
‘ Area,Grinding Unit Gulohar 1000 ‘
‘ Bottle Brush | 600 |
Shagwan 700
| i Kachnaar | 500
l Neem 448
Pipal 400
| Sheesham | 600
| Karan| 1004
Jamun 600
‘ ‘ Arjun 500
3 Year- Railway area BTG Siras 1500 | 20090 | 17077 85
201617 | area,L.Camp area, 50 KT Mango 500
= Cassia 1200
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| Silo,OMC,0/d Camp Gulohar 1500 | e
[ Area,Grinding Unit Bottle Brush | 800
l Shagwan | 1400 |
Kachnaar 1000
Neem 1000
Pipal RED
Sheesham 1400
Karan) 1200
Jamun 800
Arjun 1800
Ashok Sita 1200
Bamboo 2000
Foxtail Paim | 800
Amaltas 1400
7 Year- CHP,Township, School,ODM Washingtonla | 2000 | 44987 | 35990 80
2017-18 | Plant,Rallway area,BTG Palm
area,L.Camp area, 50 KT Juniprush 1500
Sllo,Ash Pond area Bamboo 4000
Gulohar 2000
Bottle Brush | 3200
Shagwan 3087
l Kachnaar 2300
Neem 2000
Pipal 1700
Sheesham 2500
Karanj 2000
Jamun 1000
Arjun 2000
Ashok Sita 1800
Sisra 2000
imli 2000
Mango 1000
Cassla 2000
Exora tall 2600
Mahua 1000
Guava 3300
B Year- CHP,Township, School,DM Karan) 1000 | 29458 | 24156 82
2018-19 | Plant,Railway area,BTG Jamun 1600
area,L.Camp area, 50 KT Kademn 1000
Silo,Ash Pond area Noneo 00
Cassla 6500
imli 1800
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Guava 2200
Arjun 1900 |
Chitwan 1800 |
Amaltas 2200 5
Amia 1000
Shagwan 1000
Bamboo 1000
Guimohar 1000
Bottle Brush | 500
Shagwan 1042
Kachnaar 1500
Neem 400
Pipal 516
Sheesham 1000
9 Year- Township, School,DM Arjun 1500 | 33598 | 283%0 845
2019-20 | Plant,Railway area,BTG Chitwan 1200

area,L.Camp area,50 KT

Silo,Ash Po:d area, Plant fone o

Socmiiry Amla 1100
Shagwan 1600
Bamboo 2898
Guilmohar 800
Bottle Brush | 1200
Shagwan 1800
Bargad 1000
Kachnaar 1600
Neem 1700
Pipal 1000
Sheesham 1800
Karanj 1500
Jamun 1500
Kadam 1800
Sahtoot 1000
Mango 400
Cassia 1000
imli 800
Pakar 2400
Mahua 2000

10 | Year- CHP,Plant area (Fire statio Amla
i D|M P)Ia:t, v:m:‘é n, — ::0 14500 | 12325 85
ant),Hospita

:chool,Tov‘:nshlp,HOfﬁwkm ks =0
Gulmohar 800
Bottle Brush | 200
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Shagwan 1000
Kachnaar 500
| Neem | 1500
Pipal 500
Sheesham 1500
Karanj 1500
Jamun 1400 |
Kadam 1000
Mango 800
Cassia 80O
imli 500
Guava 800
11 | Year- CHP,Plant area (Fire station, | Neem 3000 25000 |21625 |865
2021-22 | DM Plant, within Pipal 1000
plant),Hospial & . Sheesham 2000
School, Township,Horticulture Karanj 1200
Jamun 1500
Kadam 2000
Mango 500
Cassla 1000
imli 500
Guava 800
Arjun 1000
Bargad 1000
Amaltas 1000
Amla 500
Shagwan 2000
Bamboo 4000
Guimohar 1000
Kachnaar 1000
12 | Year- Township, School,DM Bargad 1000 | 20526 | 17652 86
2022-23 | Plant,Railway area,BTG Kachnaar 1000
area,L.Camp area,50 KT
Silo,Ash Pond area, Plant  |neem 1200
Boundary, etc. Pipal 500
Sheesham 2000
Karan 1300
Jamun 500
Kadam 800
Mango 200
Cassla 600
Imli 526
S . Guava 300
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Arjun 700 |
Bargad 1000
Amaltas 1500
Amla 700
‘Shagwan 2000 |
‘Bamboo 3500
Gulmohar | 1200
13 |Year- | Township, School,OM Kachnaar  [500 |14288 12859 |90
2023-24 | Plant,Railway area,BTG Neem 1500
area, :
e A
Boundary, CHP area, etc. Sheesham | 1500
Karan| 1500
Jamun 1400
Kadam 500
) Mango 800
Cassla 800
imii 790
Guava 288
Amla 200
Conocarpas | 1000
Shagwan 500
Bamboo 500
Gulmohar 800
Bottle Brush | 200
Shagwan 1000
14 | Year- Township, School, DM Jamun 1000 | 29018 |27567 |95
2024-25 | Plant,BTG area,50 KT Silo,Ash | Kadam 500
Pond-2 area, CHP
lrea,Mmlna,’ Service ideas B
Bullding,Hostels etc, Cassla soo
Imll 500
Guava 500
Arjun 1000
Bargad 1000
Amaltas 1000
Amila 800
Shagwan 1200
Bamboo 3918
Gulmohar 500
Kachnaar 8000
Neem 1000
Pipal 500
Sheesham 1000
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Karanj 7™
Pakar 1@4‘
Conocarpas 1500
Juniprush | 1000
Bottle Brush | 1000 |
Washingtonia ' 1000
Palm i

| Total i I




1526

PPGCL

FRAYACRAIPOMT N GENE R aTmIN COMPANT LID

-

PPGCL/Bara/ ENV/483 Date: 17.01.2025

To,

Sub Divisional Forest Officer

Social Forestry Forest Division

Pandit Madan Mohan Malviya Park (Minto Park)
Prayagraj, Uttar Pradesh 211001

Sub: Compliance of direction issued by Hon'ble National Green Tribunal in O.A No. 617/2022
Pushpendra vs. Government of Uttar Pradesh in order dated-22.05.2024.

Ref: Letter no-184/22-10 dated-09* January 2025 from Sub Divisional Forest Officer, Social
Forestry, Forest Division Prayagraj.

Dear Sir,

With reference to the above-mentioned subject and letter no- 184/22-10 dated-09* January
2025 from Sub Divisional Forest Officer, Social Forestry, Forest Division Prayagraj, the details of

plantation/green belt report is enclosed as Annexure-1 and polygon map of planted plants is
enclosed as Annexure-2.

This is for your information and record please.
Thanking You,

Sincerely

Far Prayagraj Power Generation Company Limited

S H Pandey
Chief O & M Services

Cc: The Divisional Director, Social Forestry, Forest Division Prayagraj
The Regional Forest Officer , Shankargarh Prayagraj

Prayagra) Power Generation Company Limlted

Registered Office : Shatabd| Bhawan, B 12 & 13, Sector 4, Gautam Budh Na r, Nolda, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007 PLCO3283S i

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagra) (Allahabad), Uttar Pradesh - 212107
Phone: + 917525006400/ 8528846666, Web:-ppgel.co.ln, Emall:-ppgel@ppgel.co.ln

e —
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M:-V‘; UTTAR PRADESH POLLUTION CONTROL BOARD
B 7o Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
| Phone:0522.2720828 2720831, Fax:0522-2720764, Email: info@uppch.com, Website: www.uppch.com

CONSENT ORDER
Ref No. - Dated : 29/12/2020
102087/UPPCB/Alahabad(LABYCTO/water/AL
LAHABAD/2020
To.

Shri BRAJESH SINGH

M/s PRAYAGRAJ POWER GENERATION COMPANY LIMITED

Prayagraj Power Generation Company Limited PO- Lohgara, Tehsil- Bara,
PRAYAGRAJ212107

ALLAHABAD

Sub: Consent under Scction 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. PRAYAGRAJ POWER GENERATION
COMPANY LIMITED

Reference Application No :9358647 Dated :29/12/2020

L For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. PRAYAGRAJ POWER
GENERATION COMPANY LIMITED is hereby authorized by the board for discharge of their
industrial effluent generated through ETP for irrigation/river through drain and disposal of domestic
effluent through septic tant/soak pit subject to general and special conditions mentioned in the
annexure .in refrence to their foresaid application .

This consent is valid for the period from 01/01/2021 to 31/12/2025 .

- ! In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

I

This consent is being issued with the permission of competent authority . Digitally signed k

AJay Kumar Ajay Kumar Sharr

Date: 2020.12.29
Sharma (¢354 o530

For and on behalf of U.P. Pollution Control Board
Chiel Environmental Officer (circle-2)

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer, U.P. Pollution Control Bourd, Prayagraj with direction to send the compliance

report of consent conditions on quarterly basis. Ajay Kumar Camath igaed by Ay Seosee
Sharma
Sharma Date: 2020,12.29 1821:21 +05'

Chiefl Environmental Officer (circle-2)
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u.r. POLLUTION CORDRS. BoARrD, LuCkNOW

Annexure to Consent issued to M/S.PRAYAGRAJ POWER GENERATION COMPANY LIMITED

vide

Consent Order No. 9358647/ Water

CONDITIONS OF CONSENT

Dated : 29/12/2020

l. This consent is valid only for the approved production capacity of electricity generation -1980 MW

(Ix660 MW). .

2. The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details

S.No

Kind of Effulant

Maximum daily
discharge, KL/day

Treatment facility and
discharge point

1

Domestic

400 KLD treated
effluent shall be
reused for dust
supf)rgssion and
rrigation.

STP

Industrial

15000 KLD treated
effluent shall be 100
% recycled in
process, dust
suppression and
irrigation. Ash pond
water shall be
recycled through
AWRS and shall
maintain zero effluent

discharge

ETP

3. Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic.effluent should not be discharged in storm water

drain .
4(a)

the following norms dated treated effluent .

The domestic effluent should be treated in treatment plant so that the should be in conformity with

Domestic Effulant
S.No Parameter Standard

1 Total Suspended Solids As per notification of
MoEF&CC.

2 BOD As per notification of
MoEF&CC.

3 COD As per notification of
MoEF&CC.

4 Oil & Grease As per notification of
MoEF&CC.

4(b). The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .



»lTEQ N
w U
Industrial Effulant

S.No Parameter Standard
1 Total Suspended Solids 100 mg/l
2 BOD 30 mg/l
3 COoD 250 mg/l
- Oil & Grease 10 mg/l

Effluent gencerated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments ete should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act, 1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/standards prescribed under The Environment
(Protection) Act, 1986.

The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Specific Conditions:



I This consent is valid for clectricity gcnc!zu5|(§11l980 MW (3x660 MW).

2. Thermal Power Plant shall ensure that water consumption does not exceed 3.5 cubic meter/MWh
as laid down for Thermal Power Plant commissioned before 01.01 2017,

3. The industry shall install Electro Magnetic Flow meter at water withdrawal source, inlet of ETP
and STP. The logbook of flow meter reading shall be maintained.

4. Industry shall treat DM plant, Back Wash, Cooling Tower Blow down effluent through RO based
ETP, RO reject shall be used for Ash slurry and sent to Ash pond and recycle permeate in the
[:!'ncl:-ss. Ash pond water shall be 100% recycled through AWRS and shall maintain zero effluent
discharge.

5. Domestic effluent shall be treated though STP and treated water shall be used for irrigation and
waler sprinkling within the premises,

6. The industry shall operate and maintain Online Continuous Effluent Monitoring System effectively
and data shall be transmitted to CPCB server. OCEMS system shall be calibrated on six monthly
basis through recognized agency and calibration certificate should be submitted to UPPCB.

7. The industry shall comply with the conditions of Environmental Clearance issued by MoEF&CC
Govt of India and its compliance report should be submitted to UPPCB regularly.

§bllnlduslry shall comply with the conditions of NOC issued by the Board vide letter dated 10-03-

9. Industry shall comply with the Fly Ash notification No. S.0. 254(E). dated 25-01-2016 of
MOoEF&CC Govt. of India. Proposal for fly ash utilization shall be submitted within 01 month and
detail of Fly ash disposal shall be submitted on quarterly basis to UPPCB.

10. Hydrological studies shall be carried out every six months to assess the impact on ground water
especially around the ash dykes. Specific mitigation shall be undertaken.

I'l. Industry shall install PTZ camera at AWRS and re-circulation points for surveillance of effective
operation within 01 month and shall provide the URL and password to the Board.

12. Ground water shall be monitored by any NABL accredited laboratory on quarterly basis nearby
ash dikes and analysis report with respect to heavy metals shall be sent to UPPCB.

13. Storm Water drain shall be kept separate in such manner that, industrial effluent does not get
mixed with storm water.

14. Industry shall develop and maintain green belt as per the guidelines issued by the Board vide
office order dated 16/02/2018, which is available on Board's Website- www.uppcb.com. The
proposal for plantation in the coming monsoon shall be submitted within 01 month.

15. Industry shall comply with various provisions of Hazardous and Other waste (Management &
Trans-boundary Movement) Rule 2016.

16. Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986,

17. Industry shall abide by directions given by Hon'ble Courts, MoEF&CC, Central Pollution Control
Board and UPPCB for protection and safe guard of environment from time to time.

18. Unit shall ensure the compliance of office memorandum dated 28-08-2019 issued by MoEF&CC
regarding disposal of fly ash.

19. Industry shall comply with the Office memorandum no. H 48/273/C-1/NGT-83/2020 dated
27.02.2020 issued by UPPCB.

20. Consent fees if revised, shall be payable by industry from the date of its applicability.

21. Industry shall comply with the relevant provisions of Environmental Laws.

22. If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will 3
remain suspended during the closure period and after ensuring the compliance and after revocation
of closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

: Digitally signed by
AJ ay KU mar Ajay Kumar Sharma

Date: 2020.12.29
S h drma 18:21:48 +05'30'

For and on behalf of U.P. Pollution Control Board .

Issued with the permission of competent authority .

Chief Environmental Officer (circle-2)



o 1532
oy UTTAR PRADESH POLLUTION CONTROL BOARD
B 72 Building. No TC-12y

Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0822-2720764, Email: info@uppch.com,

Website: www.uppch.com

CONSENT ORDER

Ref No. -
ted : 2¢
10201 IlUl’l'CBh\llnhahnd(I.AB)/C’I'OlairIM.l.AlMIMI)/2020 Dated : 29/12/2020

To,
Shri BRAJESH SINGH

M/s PRAYAGRAJ POWER GENERATION COMPANY LIMITED

Prayagraj Power Generation Company Limited PO- Lohgara, Tehsil- Bara,
PRAYAGRAJ.212107

ALLAHABAD

Sub: Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to MU/s. PRAYAGRAJ POWER GENERATION COMPANY LIMITED

Reference Application No. 9352909 Dated : 29/12/2020

L With reference to the application for consent for emission of air pollutants from the plant of M/s
PRAYAGRAJ POWER GENERATION COMPANY LIMITED. under Air Act 1981. It is being
authorised for said emissions, as per the standards, in environment, by the Board as per enclosed

conditions .
2 This consent is valid for the period from 01/01/2021 to 31/12/2025 .
3 Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

’ Digitally signed b
Ajay KUMar ajay kumar Sharr
Date: 2020,12.29

Sharma 18:18:14 +05'30'

For and on behalf of U.P. Pollution Control Board

Chief Environmental Officer (circle-2)

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer, U.P. Pollution Control Board, Prayagraj with direction to send the compliance
report of consent conditions on quarterly basis. Ajay Kumar Digitally signed by Ajay Kumar

Sharma
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3(a)

3(b)

3(c)

u.p, l’ollu?lnsn%%mml Board

Dated : 29/12/2020
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of electricity generation -1980 MW
(3x660 MW). . g pacity ye

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

Thci\ maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details.

Air Pollution Source Details

S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source
1 Boiler-1 (Cap. Coal 01 Particulate 275 meter
2095 TPH) Matter from ground
attached to level with
1x660 MW ESP.
unit
2 Boiler-2 (Cap. Coal 02 Particulate 275 meter
2095 TPH) Matter from ground
attached to level with
1x660 MW ESP.
unit
3 Boiler-3 (Cap. Coal 03 Particulate 275 meter
2095 TPH) Matter from ground
attached to level with
1x660 MW ESP.
unit

The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail

S.No Stack No Parameter Standard

1 01 Particulate Matter 50 mg/Nm3
2 01 Sulphur Dioxide 200 mg/Nm3
3 01 Oxides of Nitrogen 300 mg/Nm3
4 02 Particulate Matter 50 mg/Nm3

5 02 Sulphur Dioxide 200 mg/Nm3
6 02 Oxides of Nitrogen 300 mg/Nm3 _
4 03 Particulate Matter 50 ma/Nm3

8 03 Sulphur Dioxide 200 mg/Nm3
9 03 Oxides of Nitrogen 300 mg/Nm3

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CClor
otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itselfl .

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &

CClor otherwise mandatory .



8. Unit should do provisions for fugitive cnlli::li§§c4\imncy/stack as per the norms of the Board/MOEF
& CClor otherwise mandatory .

9. The unit should submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
Specific Conditions:

1. This consent is valid for electricity generation -1980 MW (3x660 MW).

2. The industry shall comply with the Stack emission standards notified by MoEF&CC vide
notification dated 07-12-2015 and Ambient air quality standard 2009.

3. The industry shall effectively operate and maintain Online Continuous Emission Monitoring
System and data shall be transmitted to CPCB server, OCEMS shall be calibrated on 6 monthly basis
through recognized agency and calibration certificate shall be submitted to UPPCB.

4. Bag filters at coal crusher house and dust suppression system at wagon tippler & transfer points
shall be operated effectively and continuously.

5. The industry shall comply with the conditions of Environmental Clearance issued by MoEF&CC
Govt of India.

6. Industry shall comply with the conditions of NOC issued by the Board vide letter dated 10-03-
2011.

7. Industry shall comply with the Fly Ash notification No. S.0. 254(E). dated 25-01-2016 of
MoEF&CC Govt. of India. Proposal for fly ash utilization shall be submitted within 01 month and
detail of Fly ash disposal shall be submitted on quarterly basis to UPPCB.

8. Industry shall maintain effective dust separation /collection system at Coal Handling and
Transportation point in such manner so that Ambient Air Quality is not affected at nearby places and
Ambient air quality shall be monitored on regular basis and its report shall be submitted on quarterly
basis to the UPPCB.

9. ESPs shall be maintained so as to achieve the emission standards as prescribed under Environment
(Protection) Rules 1986. Industry shall submit the Stack emission and Ambient Air quality
monitoring report of Board's Laboratory/NABL accredited Laboratory on quarterly basis.

10. Industry shall develop and maintain green belt as per the guidelines issued by the Board vide
office order dated 16/02/2018, which is available on Board's Website- www.uppcb.com. The
proposal for plantation in the coming monsoon shall be submitted within 01 month.

11. Bottom Ash shall be disposed as per guidelines of MoEF&CC and report shall be submitted to
the Board with in 01 month.

12. Industry shall comply with various provisions of Hazardous and Other waste (Management &
Trans-boundary Movement) Rule 2016. Detail of hazardous waste disposal shall be submitted in
Form-10.

13. Noise level emanating from turbines shall not exceed the prescribed limit of 75 dBA for work
zone in the premises.

14. Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986.

15. Industry shall abide by directions given by Hon'ble Courts, MoEF&CC, Central Pollution Control
Board and UPPCB for protection and safe guard of environment from time to time.

16. Unit shall ensure the compliance of office memorandum dated 28-08-2019 issued by MoEF&CC
regarding disposal of fly ash.

17. Industry shall comply with the Office memorandum no. H 48/273/C-1/NGT-83/2020 dated
27.02.2020 issued by UPPCB.

18. Consent fees if revised, shall be payable by industry from the date of its applicability.

19. Industry shall comply with the relevant provisions of Environmental Laws.

20. If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will
remain suspended during the closure period and after ensuring the compliance and after revocation
of closure order, the CTO will automatically be effective with additional conditions mentioned-in the
closure revocation order,

> . Digitally signed by Ajay
Issued with the permission of competent authority . A jay Kumar Ku?'nar ;’h;‘:m B
Date: 2020.12.29

For and on bémr m.q’ollur:on CHEN BOR .
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1548

REGIONAL LABORATORY PRAYAGRAJ
UTTAR PRADESH POLLUTION CONTROL BOARD
Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj

!

Yy
3
3
i

TEST REPORT: WASTE WATER LABORATORY

Ref No: 30476706/Allahabad/2025 Date:17/02/2025

1- Name of Industry: PRAYAGRAJ POWER GENERATION COMPANY LTD, Prayagraj Power Generation Company L,
PO- Lohgara, Tehsil-Bara, Prayagraj, PRAYAGRAL. 212107

2- Address of Industry: Prayagraj Power Generation Company Lid . PO- Lohgara, Tehsil-
3 District: Prayagra)

4- Description about sampling point: Outlet of ETI

S Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Sri Kaushal Kumar AEE & -- -

7- Colour and Odour: Colotless Odourless

8- Quantity and Packing: 2 liter jerican, MPN Bottle

9- Date of Sample Collection: 13/02/2025

10- Analyis Indented by: RO Allahabad

11- Date of sample receipt in Lab: 13/02/2025

12- Period of Analysis: 4 Days

13- ULR Number: -

14- Sampling Plan/Ref. No.: Quarterly
15- Sampling Mecthod Ref.: APHA 24th Edition 2023 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

Bara. Prayagraj.PRAYAGRAJ.212107

S. Parameter/Method Name Unit Results Standard Detection
N. Range

| pH, APHA 24th Ed. 4500B: 2023 - 7.51 5590 02-12

2 S Solids , APHA 24th Ed. mg/1 28 <100 mg/L 10-20000 mg/l

2540 D Total S ded Solids dried at
103-105 °C 2023
3 | BOD, APHA 24th Ed. 3day 27°C IS mg/ 8.2 30 mg/L 1.0 -50000
3025 ( Part 44): 1993 Bi{) 2023 o
4 | COD, APHA 24th Ed. 5220 B Open mg/l 14 250 mg/L 5.0 -100000 mg/l
Reflux Method 2023

feference- (1) General Standards for discharge of environmental polluionts are as part-A EMuent {Schedule-VI). The Environment (Protection) Rules, 1986

source: www cpch nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose
Mot 1 The rovlis i B Tt Kepaat rchse ondy (0 the iems tested: 2. The report sl not be reprodenel -ceepe T, withoat the wriicn penmiaon of boratory. 3. The G npon pertsms i e smpl w

rocnivd m Lad
Remark: NA
Analysed by-
|Sandeep Giri(JRF))
Authorized by SURESH Lo renonind
CHANDRA —
Rajeih mu:: SHUKLA  wuaww
Rajesh Singh (SA) Singh W55
Regional Officer
UPPCB/CLIT.8.2 Issue No.: 01 Issue Date:17,02.2025 |Page No.:Page 1 of 2
Amendment No.:00 Amendment Date.:17.02.2025 [Approved by: TM Issucd by: QM
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= REGIONAL LABORATORY PRAYAGRAJ ﬁf@)
,.‘““'ﬁ" UTTAR PRADESH POLLUTION CONTROL BOARD “'Q",‘....,.;;
et Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagra) ] ./. _“_
TEST REPORT: WASTE WATER LABORATORY
Rel No: 30476664/ Allahabad/2025 Date:17/02/2025

1- Name of Industry: PRAYAGRAJ POWER GENERATION COMPANY LIMITED, Prayagra) Power Generation Company
Limited PO~ Lohgara, Tehsil- Bara, PRAYAGRAJ 212107

2- Address of Industry: Prayagraj Power Generation Company Limited PO- Lohgara, Tehsil- Bara, JPRAYAGRAJ 212107
3- District: Prayagraj

4- Deseription about sampling point: Outlet of STP

£ Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Sri Kaushal Kumar AEE & - --

7- Colour and Odour: Colorless Odourless

8- Quantity and Packing: 2 liter jerican,MPN Boutle

9- Date of Sample Collection: 13/02/2025

10- Analyis Indented by: RO Allahabad

11- Date of sample receipt in Lab: 13/02/2025

12- Period of Analysis: 4 Days

13- ULR Number: -

14- Sampling Plan/Ref. No.: Quarterly

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S Parameter/Method Name Unit Results Standard Detection
N. Range
| pH, APHA 24th Ed. 4500B: 2023 - 7.32 6.5-9.0 02-12
2 | Suspended Solids , APHA 24th Ed. mg/l 84 <100 mg/L 10-20000 mg/l
2540 D Total Suspended Solids dried at
103-105 °C 2023
3 | BOD, APHA 24th Ed. 3 dny 27°CIS mg/l 248 30 mg/L 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
4 | COD, APHA 24th Ed. 5220 B Open mg/l 102 - 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of eavironmental pollutants are a3 part-A Efffuent (Schedule-VI). The Environment (Protection) Rules, 1986
source: www.cpch.nic.in'GeneralStandards.pdf, Besides these standards, refer EPA standards for specific purpose

Nose | The sesuls in the Tast Repon nelasr anty o the itcrs 1esind: 1 The repert shall not be repreducod-sxeopt i full, wirhaul the wiinen jurmsion of laboratiry 3 The Low ipeet portsme 0 dhe sample 4a

veconed in Lab,
Remark: NA
Analysed by-
|Dr Anup Kumar Gupta (JRF)]
Authorized by WAL
CHANDAA wams

SHUKLA  lemmeemm

Rajesh s
Rajesh Singh (SA) sarjogh Pt Reglonal Officer

UPPCB/CL/7.8.2 Issue No.: 0] Issue Date:17.02.2025 [Page No.:Page 1 of 2
Amendment No.:00 Amendment Date.:17.02.2025 Approved by: TM Issued b;: Ezjil




?E}. it =
1550 WPPE= W

Prayagraj Power Generation Company Ltd
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PPGCL

01-02-2025 01:00
01-02-2025 02:00
01-02-2025 03:00
01-02-2025 04:00
01-02-2025 05:00
01-02-2025 06:00
01-02-2025 07:00
01-02-2025 08:00
01-02-2025 09:00
01-02-2025 10:00
01-02-2025 11:00
01-02-2025 12:00
01-02-2025 13:00
01-02-2025 14:00
01-02-2025 15:00
01-02-2025 16:00
01-02-2025 17:00
01-02-2025 18:00
01-02-2025 19:00
01-02-2025 20:00
01-02-2025 21:00
01-02-2025 22:00
01-02-2025 23:00
02-02-2025 00:00
02-02-2025 01:00
02-02-2025 02:00
02-02-2025 03:00
02-02-2025 04:00
02-02-2025 05:00
02-02-2025 06:00
02-02-2025 07:00
02-02-2025 08:00
02-02-2025 09:00
02-02-2025 10:00
02-02-2025 11:00
02-02-2025 12:00
02-02-2025 13:00
02-02-2025 14:00
02-02-2025 15:00
02-02-2025 16:00
02-02-2025 17:00
02-02-2025 18:00
02-02-2025 19:00
02-02-2025 20:00
02-02-2025 21:00
02-02-2025 22:00
02-02-2025 23:00
03.02-2025 00:00
03-02-2025 01:00

1554

Prayagraj Power Generation Company Ltd
CAAQMS-02(Near School /ITl)

AQ2_PPGCL AQ2_PPGCL AQ2_PPGCL  AQ2_PPGCL AQ2_PPGCL

AQ2_PPGCL  AQ2_PPGCL

COPPGCL NO2_PPGCL NO_PPGCL NOX_PPGCL PMI10_PPGCL PM25

mg/m3
0.01
0.01
0.02
0.01
0.01
0.04
0.05
003
0.04
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.01
0.00
0.01
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.01

ug/m3

10.55
11.05
10.36
11.10
11.36
10.25
10.62
10.26
10.04

9.76
10.09
10.58
10.37
10.25
10.27
10.21
10.34
1013
10,62
10.75
10.56
1071
10.54
11.08
10.95

9.97
10.29
10.06
10.66
10.04
10.08
10.29

9.84

9.70

9.56
10.45
10.22
10.67
11.21
10.16
10.81

9.98
10.69
10.37
10.65

9.60
10.15
10.64
11.01

ug/m3
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15,00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00

ug/m3
25.65
25.64
24.65
26.31
26.34
2491
2427
2528
25.60
23.60
2364
24.64
25.32
24.81
26.19
25.97
2477
24,01
2431
24,67
26,15
24.66
2550
25.45
2492
2599
25.84
2489
2461
26.65
25.06
25.77
24.99
25.44
25.96
25.39
24.02
25.80
25.99
25.15
2449
24.20
24.43
23.67
25.52
25.08
24,75
25.74
2457

$02_PPGCL
ug/m3 ug/m3 ug/m3
43.12 79.07 11.07
43.06 6351 10.96
43.04 40.81 10.95
43.02 23.19 11.13
43.81 19.21 1111
46.44 16.86 11.43
46.64 11.85 11.52
4482 10.39 11.84
4391 56.21 10.88
43,46 65.30 10.60
43.23 4391 10.24
4312 35.22 9.76
43.06 26.33 10.99
43,03 96.10 10.63
43.02 68.55 10.35
43.01 73.69 10.15
44.48 60.14 10.97
48.10 72.10 10.76
45.55 7758 10.55
4433 45.59 10.42
43.82 31.03 11.04
43.41 63.79 10.79
43.20 44,05 10.65
43.11 38.16 10.54
43.05 3213 11.03
43.03 19.34 10.90
43.01 21.42 10.83
4301 18.29 10.90
45.01 19.87 1101
49.93 2635 11.01
46.47 2834 11.14
4429 25.40 11.90
437 28.14 10.96
4339 18.03 1064 |
43.20 18.14 1041 [,
43.10 4433 1020
43.05 36.22 1o M 2’201
43,02 3012 10.78
43.09 2973 1054 ( Slovendd
46.66 19.33 981 Ml
44,85 70.08 11.14 \z',
44.74 46.90 1B ..on
43.87 70.78 1A o, o))
43,57 53.00 11.07
4329 35.54 11.01
43.14 44,24 10.87
43.07 36.07 10.71
43.04 23.30 10.62
4302 22.39 11.02



03-02-2025 02:00
03-02-2025 03:00
03-02-2025 04:00
03-02-2025 05:00
0302-2025 06:00
03-02-2025 07:00
03-02-2025 08:00
03-02-2025 09:00
03-02-2025 10:00
03-02-2025 11:00
03-02-2025 12:00
03-02-2025 13:00
03-02-2025 14:00
03-02-2025 15:00
03-02-2025 16:00
03-02-2025 17:00
03-02-2025 18:00
03-02-2025 19:00
03-02-2025 20:00
03-02-2025 21:00
03-02-2025 22:00
03-02-2025 23:00
04-02-2025 00:00
04-02-2025 01:00
04-02-2025 02:00
04-02-2025 03:00
04-02-2025 04:00
04-02-2025 07:00
04-02-2025 08:00
04-02-2025 13:00
04-02-2025 14:00
04-02-2025 15:00
04-02-2025 16:00
04-02-2025 17:00
04-02-2025 18:00
04-02-2025 19:00
04-02-2025 20:00
04-02-2025 21:00
04-02-2025 22:00
04-02-2025 23:00
05-02-2025 00:00
05-02-2025 02:00
05-02-2025 03:00
05-02-2025 04:00
05-02-2025 05:00
05-02-2025 06:00
05-02-2025 07:00
05-02-2025 08:00
05-02-2025 09:00

0.00
0.00
0.00
0.00
0.01
001
003
0.02
003
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.01
0.02
0.01
0.02
0.01
0.01
0.00
0.00
0.01

0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00

11.52
10.08
10.67

9.64

9.90
1039
10.19
11.62
10.45

9.84
10.32

9.75
10.38
10.06
10.94
1033

9.58
10.25

9.61
11.09

9.95
1136
1021
10.28
10.50

9.19
10.31
10.13
10.55
10.16
10.66
10.64
10.83
1155
10.20
10.74
10,04
10.14
10.22
10.41
1102

9.72
10.27

9.99
11.24
10.19

9.46

9.53
10.68
10.32
1115
1077
10.87
10.10

9.88
10.21

1555

15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15,00
15.00
15.00
15.00
15.00
15.00
15,00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00

2425
2407
24.32
2393
2498
24 67
24,36
24.39
24.73
25.00
2431
24.89
25.62
24.87
2331
2524
26.79
24.89
23.80
23.88
26.34
24.52
2491
25.28
26.24
24.72
25,75
25.55
25.11

25.13
25,32
24.73
23.95
24.66
25.70
2591
2590
26,96
2499
24.41
25.40
2299
2415
25.87
25.25
24.87
24.47
25.25
25.73
23.73
25.23
26.99
24.63
25.18
24.55

43.01
43.02
43.01
43.15
49.27
47.11
45.06
a4.12
43.63
46.10
45.53
55.30
49.15
46.08
44.54
43.77
43.39
43.19
43.10
43.05
43.02
43.01
43.15
49.27
47.11
45,06
44,12
43.63
46.10
45,53
44.27
43.63
43,32
43,16
43.08
43.04
43.02
43.01
43.01
43.00
43.00
43.00
43.00
43.00
43,00
43.00
43,10
4753
45.47
44.24
43.65
44.29
4377
4339
43.20
43.10

2361
17.45
20.08
39.79
26.62
16.58
1248
16.36
21.24
1443
2027
751
3176
1.88
0.94
0.47
0.24
327
10.20
894
17.45
20.08
39.79
26.62
16.58
12.48
1636
21.24
1443
20.27
39.25
49.08
332
3212
3343
73.15
60.36
152.62
109.69
71.31
38.19
24.27
129.27
82.69
54.34
30.03
17.01
23.01
24.37
2857
29.78
25.40
28.14
18.03
1B.14
44,33

1083
10.76
10.82
11.12
11.06
11.14
11.51
11.30
11.07
10,40

885




05-02-2025 10:00
05-02-2025 11:00
05-02-2025 12:00
05-02-2025 13:00
05-02-2025 14:00
05-02-2025 15:00
05-02-2025 16:00
05-02-2025 17:00
05-02-2025 18:00
05-02-2025 19:00
05-02-2025 20:00
05-02-2025 21:00
05.02-2025 22:00
05-02-2025 23:00
06-02-2025 00:00
06-02-2025 01:00
06-02-2025 02:00
06-02-2025 03:00
06-02-2025 04:00
06-02-2025 05:00
06-02-2025 06:00
06-02-2025 07:00
06-02-2025 08:00
06-02-2025 09:00
06-02-2025 10:00
06-02-2025 11:00
06-02-2025 12:00
06-02-2025 13:00
06-02-2025 14:00
06-02-2025 15:00
06-02-2025 16:00
05-02-2025 17:00
06-02-2025 18:00
06-02-2025 19:00
05-02-2025 20:00
06-02-2025 21:00
06-02-2025 22:00
06-02-2025 23:00
07-02-2025 00:00
07-02-2025 01:00
07-02-2025 02:00
07-02-2025 03:00
07-02-2025 04:00
07-02-2025 05:00
07-02-2025 06:00
07-02-2025 07:00
07-02-2025 08:00
07-02-2025 09:00
07-02-2025 10.00
07-02-2025 11:00
07-02-2025 12:00
07-02-2025 13.00
07-02-:2025 14.00

07-02-2025 15.00
0702-2025 16:00
07-02-2025 17:00

0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.01
0.01
0.02
0.03
0.02
0.03
0.02
0.02
0.00
0.00
0.01
0.02
0.02
0.01
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.02
0.02
0.01
0.01
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.01
0.00
0.00
0.00
0.00

11.39
10.28
10.29
10.95
10.46

9.20
10.55
10.73
10,76
10,57
10.30
10.82
10.11
10.56
1091

9.83
10.04
10.36
10.10
10.77

9.94
10.74
11.24
10.15
10.13
10.64
10.06
10.30
10.42
10.81

10.42

9.93
10.47
10.40
11.19

8.33

9.95
10.32
1041
10.25
10.01

9.84
10.15
10.00
10,61
10.25
10.15
10.62
10.11

9.54
10.37
10.81
10.48
11.38
1012

1556

15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15,00
15.00
15.00
15,00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00

25.73
25.40
23.86
23.89
2591
23.67
26.71
25.20
24.33
24.40
24.68
2495
26.11
24.03
2391
24.09
25.37
24.70
24.86
24,57
2690
2436
25.63
24,52
2482
24.79
23.68
23.05
2425
23.63
25.16
24.96
25.16
24.65
23.99
25.38
23.66
25.82
23.64
2491
25.54
24.25
24.74
24.52
24.76
24,73
25.40
27.00
26.27
25.57
23.75
25,64
27.03
24.87
2447
26.29

43.05
43.02
A43.09
46.66
44 85
44.74
43.87
4357
4329
43.14
43.07
43.04
43,02
43.01
43.15
49.65
46.32
44.67
44,06
45,88
44.44
43.72
4336
4318
43.09
43,05
43.16
49.10
49.32
46.16
4458
43.79

43.20
43,10
43.05
43.03
43.01
43.18
5057
48.88
45,94
44.53
43.77
4339
43.19
43.10
43.05
43.02
43.01
43.09
43,26
43,13
43.06
43.04
46.19

36.22
3012
29.73
19.33
70.08
46.90
70.78
53.00
35.54
44.24
36.07
23.30
2239
23561
15.16
15.26
14.77
11.36
17.00
2111
2012
14.82
10.15
10.41
56.95
38.08
30.98
25.29
26.12
1595
19.44
1548
1759
15.63
2474
28.80
69.71
82.82
61.84
46.27
38.94

19.81
15.96
1337
17.55
113.84
78.47
41.90
40.22
2555
89.28
48.25
2841
2283
15.05

10.86
10.61
10.50
10.96
10.57
10.05

9.7
1094
10.95
11.55
1191
11.06
11.05
10.98
10.89
11.00
10.81
10.68
10.66
1116
1111
11.03
10.81
10.99
10.80
10.82
10.85
11.06
10.73
10.16

9.54
1093
10.85
1134

11.00




1557

07-02-2025 18:00 0.00 10.26 15.00 25.81 46.09 19.39 11.08
07-02-2025 19:00 0.00 9.96 15.00 24.95 48.25 13.04 11.19
07-02-2025 20:00 0.00 9.66 15.00 23.03 46.49 2034 11.20
07-02-2025 21:00 0.00 10.38 15.00 24.88 43.87 70.78 9.71
07-02-2025 22:00 0.25 9.87 15.00 2182 4357 53.00 10.94
07-02-2025 23:00 0.20 10.83 15.00 25.66 43.29 35.54 10.95
08-02-2025 00:00 0.28 10.64 15.00 25.22 43.14 44.24 11.55
08-02-2025 01:00 0.05 9.85 15.00 26.98 4307 36.07 11.91
08-02-2025 02:00 0.05 9,85 15.00 25.09 43.04 23.30 11,06
08-02-2025 03:00 0.00 9.71 15.00 24.18 43.02 2239 11.05
08-02-2025 04:00 0.00 9.97 15.00 2541 43.01 2361 10.98
08-02-2025 05:00 0.00 9.96 15.00 23.89 43.15 15.16 10.89
08-02-2025 06:00 0.00 11.27 15.00 24.43 49.65 15.26 11.00
08-02-2025 07:00 0.00 10.29 15.00 26.67 46.32 14.77 10.81
08-02-2025 08:00 0.00 9.76 15.00 2357 44,67 11.36 10.68
08-02-2025 09:00 0.00 9.79 15.00 239 44.06 17.00 10.66
08-02-2025 10:00 0.00 10.17 15.00 25.50 45,88 2111 11.16
08-02-2025 11:00 0.00 10.79 15.00 23.27 44.44 2012 1111
08-02-2025 12:00 0.00 9.78 15.00 27.03 4372 14.82 11.03
08-02-2025 13:00 0.00 11.37 15.00 26.21 43.36 10.15 10.81
08-02-2025 14:00 0.00 10.85 15.00 24.93 43.18 10.41 10.99
08-02-2025 15:00 0.00 10.45 15.00 24.96 43.09 56.95 10.80
08-02-2025 16:00 0.00 9.81 15.00 24.75 43.05 38.08 10.82
08-02-2025 17:00 0.00 10,75 15.00 24.74 43.16 30.98 10.95
08-02-2025 18:00 0.00 9.95 15.00 24.03 49.10 25.29 11.06
08-02-2025 19:00 0.00 10.62 15.00 26.38 4932 26.12 10.73
08-02-2025 20:00 0.00 9.55 15.00 25.89 46.16 15.95 10.16
08-02-2025 21:00 0.00 11.08 15.00 24.99 4458 19.44 9.54
08-02-2025 22:00 0.00 10.37 15.00 2411 43.79 15.48 10.93
08-02-2025 23:00 0.00 10.29. 15.00 24.99 43.40 17.59 10.85
02-02-2025 00:00 0.00 1041 15.00 26.07 43.20 15.63 11.34
03-02-2025 01:00 0.03 10.50 15.00 25.10 43.10 24.74 11.60
0£3-02-2025 02:00 0.07 9.47 15.00 25.98 43.05 28.80 11.00
09-02-2025 03:00 0.09 10.27 15.00 25,63 43,03 69.71 10.89
05-02-2025 04:00 0.10 10.27 15.00 2296 43.01 82.82 10.89
09-02-2025 05:00 0.08 10.01 15.00 24.38 43.18 61.84 10.96
09-02-2025 06:00 0.09 10.83 15.00 25.62 5057 46.27 11.14
09-02-2025 07:00 0.05 10.70 15.00 25.09 48.88 3894 11.18
09-02-2025 08:00 0.03 10.45 15.00 24.35 4594 3258 11.09
09-02-2025 09:00 0.01 10.57 15.00 24.80 4453 19.81 10.95
09-02-2025 10:00 0.03 10.84 15.00 24.84 4387 70.78 9.71
09-02-2025 11:00 0.07 11.43 15.00 24.35 4357  53.00 10.94
09-02-2025 12:00 0.08 11.00 15.00 23.22 4329 3554 10.95
09-02-2025 13.00 0.03 9.81 15.00 23.18 43.14 44.24 1155
09-02-2025 14:00 0.00 11.02 15.00 24.83 43.07 36.07 1191
09-02-2025 15:00 0.00 10.12 15.00 24,03 43,04 23.30 11.06
09-02-2025 16:00 0.00 10.58 15.00 25.08 43,02 2239 11.05
09-02-2025 17:00 0.00 9.65 15.00 24.44 43,01 2361 10.98
09-02-2025 18:00 0.00 11.14 15.00 25.92 43.15 15.16 10.89
09-02-2025 19:00 0.00 10.95 15.00 16.86 49.65 15.26 11.00
09-02-2025 20:00 0.00 10.40 15.00 24.29 46.32 14.77 10.81
09-02-2025 21:00 0.00 10.18 15.00 25.08 44,67 11.36 10.68
09_-02—2025 22:00 0.00 10.43 15.00 24.47 44.06 17.00 10.66
09-02-2025 23,00 0.00 9.64 15.00 25.87 45.88 2111 ~grie
10-02-2025 00:00 0.00 9.95 15.00 24.53 44,44 2012 W 0
10-02-202501:00 003 10.66 15.00 26.05 3.7 1482 [/ Y
(\ %\ Prayagral

NG



10-02-2025 02:00
10-02:2025 03:00
10-02-2025 04:00
10-02-2025 05:00
10-02-2025 06:00
10-02-2025 07:00
10-02-2025 08:00
10-02-2025 09:00
10-02-2025 10:00
10-02-2025 11:00
10-02-2025 12:00
10-02-2025 13:00
10-02-2025 14:00
10-02-2025 15:00
10-02-2025 16:00
10-02-2025 17:00
10-02-2025 18:00
10-02-2025 15:00
10-02-2025 20:00
10-02-2025 21:00
10-02-2025 22:00
10-02-2025 23:00
11-02-2025 00:00
11-02-2025 01:00
11-02-2025 02:00
11-02-2025 03:00
11-02-2025 04:00
11-02-2025 05:00
11-02-2025 06:00
11-02-2025 07:00
11-02-2025 08:00
11-02-2025 05:00
11-02-2025 10:00
11-02-2025 11:00
11-02-2025 12:00
11-02-2025 13:00
11-02-2025 14:00
11-02-2025 15:00
11-02-2025 16:00
11-02-2025 17:00
11-02-2025 18:00
11-02-2025 19:00
11-02-2025 20:00
11-02-2025 21:00
11-02-2025 22:00
11-02-2025 23:00
12-02-2025 00:00
12-02-2025 01:00
12-02-2025 02:00
12-02-2025 03:00
12-02-2025 04:00
12-02-2025 05:00
12-02-2025 06:00
12-02-2025 07:00
12-02-2025 08:00
12-02-2025 09:00

0.05
0.04
0.05
0.08
012
0.15
0.1
0.11
0.07
0.03
0.03
0.01
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00

0.00
0.00
0.02
0.01
0.00
0.02
0.03
0.07
0.09
0.09
0.05
0.00
0.00
0.01
0.00
0.01
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.02
0.04
0.05
0.02
0.05
0.09
0.08
0.04
0.03

10.75
10.29
9.32
10.36
9.50
10.39
1093
10,50
10.02
10.52
9.1
10.34
11.05
10.27
1151
10,60
10.60
10.99
11.23
1053
9.41
10.08
10.3%
10.76
11.03
10.55
10.72
9.82
10.90
9.84
10.19
9.59
9.95
1012
9.96
10.40
10.16
10.81
11,24
1017
10,32
10.62
10,50
10.67
9,73
10.82
10.63
1057
9.05
9.78
10.44
1072
1059
1111
10.87
10.54

1558

15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15,00
15.00
15.00
15.00
15,00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00

15.00

23.19
25,63
23.38
23.46
26.30
24.40
23.81
24.46
2453
2423
2621
26.29
2523
23.66
25.43
23,32
25.29
2488
24.71
24.09
24.74
24.62
26,98
24,19
26,15
24.07
24,05
25.11
25.19
2513
26.02
25.03
25.60
24.38
26.29
26.67
23,75
24.54
24,43
24.91
25.55
24.88
24.26
2479
25.64
2531
2390
25.00
24.27
26.04
24.08
25.94
25,63
24,14
25.04
2341

43.36
43.18
43.09
43,05
43.16
49.10
49.32
46.16
4458
43.73
43.40
4320
43,10
43,05
4303
43.01
43.18
50.57
48.88
45.94
4453
43.77
4339
43.20
43.10
43.05
43.02
43.09
46.66
44.85
44.74
43.87
43.57
43.29
43.14
43,07
43.04
43.02
43.01
43.15
49.65
46.32
44.67
44.06
45.88
44.44
43.72
43.77
4339
43.20
43.10
43,05
43.02
43.09
46.66
44,85

10.15
10.41
56.95
38.08
30.98
25.29
26.12
15.95
19.44
1548
17.59
15.63
24.74
28.80
69,71
82.82
61.84
46.27
38.94
32.58
19.81
28.14
18.03
18.14
4433
36.22
30.12
29.73
1933
70.08

70.78
53.00
3554
4424
36.07
2330
2239
23.61
15.16
15.26
14.77
11.36
17.00
2111
20.12
14.82
28.14
18.03
18.14
44,33
36.22
30.12
29.73
1533

70.08

10.81
10.99
10.80
10.82
10.95
11.06
10.73
10.16

9.54
10.93
10.85
11.34
11.60
11.00
10.89
10.89
1096
11.14
11.18
11.09
10.95
10.91
10.80
10.84
11.09
10.86
10,61
10.50
10.96
10.57

3}
)

|



12-02-2025 10.00
12-02-2025 11:00
12-02-2025 12:00
12-02-2025 13:00
12:02-2025 14.00
12-02-2025 15:00
12-02:2025 16.00
12.02-2025 17:00
12-02-2025 18:00
12-02-2025 19:00
12-02-2025 20.00
12-02-2025% 21:00
12-02-2025 22.00
12-02-2025 23:00
13-02-2025 00:00
13-02-2025 01:00
13-02-2025 02:00
13-02-2025 03:00
13-02-2025 04:00
13022025 05:00
13-02-2025 06:00
13-02-2025 07:00
13-02-2025 08:00
13-02-2025 09:00
13-02-2025 10:00
13-02-2025 11:00
13-02-2025 12:00
13-02-2025 13:00
13-02-2025 14:00
13-02-2025 15:00
13-02-2025 16:00
13-02-2025 17:00
13022025 18:00
13-02-2025 21:00
13.02-2025 22:00
13-02-2025 23:00
14-02-2025 00:00
14-02-2025 01:00
14-02-2025 02:00
14-02-2025 03:00
14-02-2025 04:00
14-02-2025 05:00
14-02-2025 06:00
14.02-2025 07:00
14-02-2025 08:00
14.02-2025 09:00
14-02-2025 10:00
14.02-2025 11:00
14.02-2025 12:00
14.02-2025 13.00
14.02-2025 14.00
14-02-2025 15.00

0.02
002
0.01
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00

0.00
0.00
0.00
0.01
0.00
0.02
0.04
0.02
0.02

BEREE

0.03

0.02
0.01
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.00
0.04
0.03
0.04
0.01
0.03
0.02
001
0.01
0.02
0.02
0.03
0.03
0.00
0.00
0.00

1043
1007

9.79
1030
10.99

9.65
10.21
10.82
10.59
10.37
1017
10.05
10.44

9.81

9.86
10.52
10.27
10.37
10.59
10.36

9.93
10.18
10.82
11.40
10.57
11.07
10.56
11.24
10.39

9.77
10.53
10.32

9.93
10.88
10.14
10.49

9.73
10.20
10.20
10.81
10.68
10.42

9.85

9.75

9.92
10.42
1111
10.28
10.45
10.60
10.44
10.41
10.71
10.18

1559

15.00
15.00
15.00
15.00
1500
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15,00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00
15.00

2506
2384
2307
2439
25.74
26.67
25.02
26.46
25.77
2492
24.45
2497
24.19
25.92
26.03
24.36
25.14
2436
2480
25.78
26.09
2442
23.40
2355
25.04
2481
23.82
24.84
26.81
23.15
25.55
25.44
24.04
24.95
25.07
23.86
22.89
24.48
24.04
2458
24.69
26,05
23.62
2342
24.74
24,65
2428
23.70
23712
25.44
2435
2473
2593
26.39

A4.74
4387
4357
4329
4314
43.07
43.04
43.02
4301
43.15
49.65
46.32
44.67
44.06
45.88
Adaa
43.72
4487
44.05
4354
43.27
43.13
43.07
43.04
43.02
43.62
43.46
46.71
45.86
44.47
45.27
4451
4428
4395
4352
43.26
4313
43.06
43.04
46.19
46.09
48.25
46.49
44.75
43.87
4343
43.22
4311
43.06
43.03
43.01
45.03
4451
43.76

46.90
7078
5300
35.54
4424
36.07
2330
2239
2361
15.16
15.26
14,77
11.36
17.00
21.11
20.12
14.82
17.30
22.61
2353
19.22
21.09
79.97
51.77
26.80
2228
1289
67.23
45.13
54.61
51.78
3591
67.90
4337
131.92
89.28
4825
28.41
2283
15.05
19.39
13.04
20.34
2493
25.13
22.59
17.72
38.46
33.05
2175
42.82
29.84
3466
26.14




1560

Prayagraj Power Generation Company Ltd

PPGCL CAAQMS-03(Behind CHP Area)

- AQ3_PPGCL AQ3_PPGCL AQ3_PPGCL AQ3_PPGCL AQ3_PPGCL AQ3_PPGCL AQ3_PPGCL
CO_PPGCL NO2_PPGCL NO_PPGCL NOX_PPGCL PM10_PPGCL PM2.5 502_PPGCL
mgm3  ugmd uym3  ugmd ug/m3 vgm3  ugmd

01-02-2025 00:00 1.09 8.19 3.93 11.10 136.09 29.37 13.16
01-02-2025 00:15 1.10 . 4.02 10.70 138.09 39.37 14.23
01-02-2025 00:30 1.10 8.13 4,03 10,89 120.73 39.37 17.22
01-02-2025 00:45 111 7.99 4.08 10.82 127.15 39.17 16.47
01-02-2025 01:00 1.08 8.02 3.89 11.06 127.15 28.01 16.07
01-02-202501:15 1.0 8.10 3.90 10.80 127.15 38.01 16.24
01-02-2025 01:30 1.10 8.00 4,01 10.60 12072 38.01 16.11
01-02-2025 01:45 1.09 8.02 3.90 11.38 118.11 36.87 16.80
01-02-2025 02:00 1.09 8.00 3901 11.08 118.11 29.50 14.42
01-02-2025 02:15 1.10 7.95 4,00 11.24 118.11 29.50 1452
01-02-2025 02:30 1.08 811 3.87 11.09 117.12 29.50 15.14
01-02-2025 02:45 112 8.07 4.15 10.56 116.72 30.05 15.59
01-02-2025 03,00 1.10 8.04 3.98 10.89 118.72 32.62 15.13
01-02-2025 03:15 1.10 7.98 4,00 11.08 116.72 3362 15.93
01-02-2025 03:30 1.10 8.00 4,00 10.83 136.29 3382 16.80
01-02-2025 03:45 1.09 7.92 394 10.51 144.24 32.93 17.95
01-02-2025 04:00 1.09 8.13 3.96 11.25 144.24 28.42 16.55
01-02-202504:15 1.08 B.17 3.88 11.44 144.24 28.42 16.82
01-02-2025 04:30 111 7.82 4.05 10.74 156.99 28.42 17.78
01-02-2025 04:45 1.09 7.95 3.91 10.99 162.17 30.02 18.51
01-02-202505:00 1.09 8.04 3.95 10.77 162.17 39.48 18.09
01-02-2025 05:15 1.08 B.16 3.85 1158 162.17 30.48 18.10
01-02-2025 05:30 1.0 8.04 3.96 10.35 160.43 30.48 18.24
01-02-2025 05:45 111 7.90 4.08 11.43 159.72 40.39 18.85
01-02-2025 08:00 115 B.01 434 10.80 159.72 46.32 18.34
01-02-202508:15 1.12 8.05 4.12 11.00 159.72 46.32 18.58
01-02-2025 06:30 1.12 8.00 4.10 11.26 152.74 46.32 19.29
01-02-2025 06:45 1.15 8.07 433 11.25 149.90 45.09 18.76
01-02-2025 07:00 1.12 7.95 415 10.62 149.80 37.11 18.26
01-02-202507:15  1.08 8.08 3.75 11.14 149.90 a7.11 18.23
01-02-202507:30 1.10 8.22 401 11.09 147.79 a7.11 20.16 "42/202'
01-02-2025 07:45 1.09 8.00 3.92 11.39 146.82 37.65 18.39
01-02-2025 08:00 1.10 8.08 4,03 10,86 146.92 40.87 19.13 UL.,,,J
01.02-2025 08:15 111 8.04 4.07 10.77 146.92 40.87 1864 |y | .
01-02-2025 08:30 1.08 7.98 3.88 1135 128,92 40.87 18.44 74)
01-02-2025 08:45 1.10 7.81 401 11.06 121.61 40.87

01-02-2025 03;00 112 7.89 4,10 11.85 121.61 40.86

01-02-202509:15 1.15 7.89 438 11.09 121,61 40,86

01-02-2025 09:30 113 7.7 4.18 10.83 105.32 40.86

01-02-2025 05:45 1.09 8.09 3.93 11.15 98.70 40.15

01-02-2025 10:00 1.00 7.90 3.96 11.02 98,70 35.58

01-02-2025 10:15 1.10 8.17 4.01 11.33 08.70 35.58

01-02-2025 10:30 1.1 8.18 4.05 10.84 £6.87 35.58

01-02-2025 10:45 1.12 8.14 413 10.85 96.13 34.81




01-02-2026 11.00
01-02-202511:15
01-02-2025 11:30
01-02-2025 11:45
01-02-2025 12:00
01-02-2025 12:15
0102-2025 12:30
01-02-202512:45
01-02-2025 13:00
01-02-2025 13:15
01-02-202513:30
01.02-2025 13:45
01-02-2025 14:00
01-02-2025 14:15
01-02-2025 14:30
01-02-2025 14:45
01-02-2025 15:00
01-02-2025 15:15
01-02-2025 15:30
01-02-2025 15:45
01-02-2025 16:00
01-02-202516:15
01-02-2025 16:30
01-02-2025 16:45
01-02-2025 17:00
01-02-202517:15
01-02-2025 17:30
01-02-2025 17:45
01-02-2025 18:00
01-02-2025 18:15
01-02-2025 18:30
01-02-2025 18:45
01-02-2025 19:00
01-02-2025 19:15
01-02-2025 19:30
01-02-2025 19:45
01-02-2025 20:00
01-02-2025 20:15
01-02-2025 20:30
01-02-2025 20:45
01-02-2025 21:00
01-02-2025 21:15
01-02-2025 21:30
01-02-2025 21:45
01-02-2025 22:00
01-02-202522:15
01-02-2025 22:30
01-02-2025 22:45
01-02-2025 23.00
01022025 23:15

112
1.08
1.08
1.11
m
112
1.08
1.08
1.07
113
1.10
1.08
1.06
1.12
110
1.13
110
1
1.08
1.08
1.08
11
109
1.06
1.08
1.10
1.10
1.09
1.09
1.10
112
1.09
1.08
1.09
112
111
111
1.08
1.10
1.10
1.09
1.12
L
i1
110
1.08
1.10
1.06
1.09
112

B.07
822
7.98
7.96
8.02
81
8.1
7.94
7.04
8.42
7.96
7.89
8.16
8.05
8.09
7.80
7.87
7.92
8.05
8.06
8.02
7.81
7.83
7.98
7.97
8.12
7.85
7.86
8.06
8.14
7.87
7.83
7.90
7.88
8.12
8.07
8.14
8.09
7.89
787
7.86
B.20
8.13
7.87
8.11
8.01
8.04
8.10
7.80
7.92

1561

4.14
3.92
387
4.10
4.08
4.14
30
3.88
3.83
4.19
4.01
3.90
3.72
4.12
3.98
421
4.00
4.08
3.95
3.95
3.85
4,04
3.94
3.76
3.92
4.01
3.08
3.94
3.82
4.02
4.12
3.97
3.85
3.20
4.14
4.07
4.08
3.84
4.00
4.01
385
4.13
4.09
4.00
3.68
3.87
4.00
3.70
3.83
412

11.11
10.91
11.48
10.96
10.97
10.86
11.43
10.52
11.30
10.80
10.62
10.78
10.75
11.25
10.78
11.10
11.34
10.79
11.45
11.30
11.11
10.88
11.05
10.57
10.74
11.30
11.18
10.20
10.76
10.85
10.78
11.00
10.62
11.88
11.04
1181
11.22
11.32
11.24
10.88
11.02
10.38
10.85
10.84
1118
11,37
11.80
11.48
10.93
11.02

96.13
96.13
80.52
74.18
74.18
74.18
66.53
63.41
63.41
63.41
57.31
54.83
54.83
54.83
43.23
38.52
38.52
38.52
4363
4571
45.71
4571
50.05
51.82
51.82
51.82
56.17
57.94
57.94
57.94
84.71
67.46
67.48
67.48
68.39
68.76
68.76
68.76
68.07
62.79
67.79
§7.79
71.40
72.87
72.87
72.87
75.82
77.02
77.02
77.02

30.24
30.24
30.24
30.18
29.86
29.86
29.86
28.76
22.26
22.28
22.28
22.67
25.12
25.12
25.12
25.10
2499
24.98
24.89
24.79

21.04
23.68
23.68
23.66
23.58
25.88
25.88
25.88
26.02
26.88
26.88
26.88
26.02
20.95
20.85
20.95
21.80
26.83
26.83

17.77
18.20
17.84
18.15
17.15
17.53
17.96
17.79
16,86
17.13
16.96
17.50
15.83
14.01
13.73
14.80
14,68
14.61
15.44
15.80

14.65
1511
15.24

139

14,73
13.55
13.92
1458
14.80
13.80
13.63
14.79




01022025 23:30
01-02-202523:45
02-02-2025 0000
02-02-2025 00:15
02-02-2025 00:30
02-02-2025 00:45
02-02-2025 01:00
02-02-202501:15
02-02-202501:30
02-02-2025 01:45
02-02-2025 02:00
02-02-2025 02:15
02-02-2025 02:30
02-02-202502:45
02-02-202503:00
02-02-202503:15
02-02-2025 03:30
02-02-2025 03:45
02-02-2025 04:00
02-02-202504:15
02-02-2025 04:30
02-02-2025 04:45
02-02-2025 05:00
02-02-202505:15
02-02-202505:30
02-02-2025 05:45
02-02-2025 06:00
02-02-2025 06:15
02-02-2025 06:30
02-02-2025 06:45
02-02-2025 07:00
02-02-202507:15
02-02-2025

02-02-2025 07:45
02-02-2025 08:00
02-02-2025 08:15
02-02-2025 08:30
02-02-2025 08:45
02-02-2025 09:00
02-02-2025 00:15
02-02-2025 09:30
02-02-2025 09:45
02-02-2025 10:00
02-02-2025 10:15
02-02-2025 10:30
02-02:2025 10:45
02-02-2025 11:00
02-02-2025 11:15
02-02-2025 11:30
02-02-2025 11:45

1.09
1.08
1.13
1.13
1.08
1.10
1.05
1.08
1
110
1.08
1.08
1.08
112
1
1
L1
1.09
1.09
112
1.10
1.09
1.12
1.09
1.09
110
1.09
1.07
112
111

113

112
111
1.08
112
109
1.10
1.12
113
1.10
1.10
112
1.09
1.10
1.10
1
1.10
112

7.99
820
8.18
8.16
7.97
8.03
811
8.12
7.92
7.90
7.85
7.87
8.20
7.98
8,19
8.00
7.92
7.95
B.04
7.98
7.86
7.78
8.02
7.88
7.96
8.03
7.88
7988
792
8.23

797
8.0
8.07
8.17
7.89
8.15
7.84
8.05
7.82
8.10
7.08
8.09
7.87
8.05
7.83
8.14
8.01
7.81
7.84

1562

3983
3.86
419
4.20
3.66
4.01
3.64
.84
4.05
4.02
3.87
3.88
3.83
411
407
4.04
4.05
3.86
391
413
3.97
3.80
4.13

3.85
4.02
382
3.82
4.15
4.07

311331

3.97
3.97
4.11
4.18
4.02
397
412
3.01
4,00
3.99
4.03
3.98
417

11.33
10.77
11.04
11.02
10.83
10.77
10.94
1141
10.59
10.52
10.79
11.01
11.17
10.38
10.57
11.19
11.29
11.38
11.28
11.03
10.88
10.76
11.42
10.86
10.81
10.83
11.04
1113
10.84
10.60
10.88
1126
10.56
10.81
10.80
10.85
10.86
10.23
11.06
10.68
11.11
11.21
10.82
10.93
10.85
11.12
1114
11.08
10.76
10.44

79.55
80.58
80.58
80.58
92.60
97.48
g97.48
97.48
91.22
88.68
88.68
88.68
81.43
78.48
78.48
78.48

82.40

52.40

114.97
114.97
11497

216,09
216.09
216.09

178.51
178.51
178.51
160.06
152.57
152.57
152,57

154.11
154.11
154.11
145.08
141.41
141.41
141.41
129.02
123.08
123.08
12388
107.50
100.80

26.83
28.34
37.28
37.28
37.28
36.62
32.67
32.67
32.67
3268
32.58
32.58

3281
43
3431
2431
3371
29.81
28.81
2981
3119
40.17
40.17
40.17
42.71
59.22
59.22

57.79

46.63
34.71
3471
dan
36.24
46.14
46.14
46,14
4521
38.15
39.15
39.15
38.15
39.14
39.14
30.14
38.38

16.87
168.85
16.33
16.16
1494
15.27
15.18
15.28
15.27
15.83
13.50
13.02
13.18
13.03
1361

14.29
15.97
1471
14.83

18.77
15.90
18.26
16.96
16.90
17.04
17.34
17.83
19.00
17.41
17.19
17.67
18.24
18.04
17.56
17.58




02-02-2026 12.00
02-02-2025 12:15
02-02-2025 12:30
02-02-2025 12:45
02-02-2025 13:00
02-02-202513:15
02-02-2025 13:30
02-02-2025 13:45
02-02-2025 14:00
02-02:2025 14:15
02-02-2025 14:30
02-02-2025 314:45
02-02-2025 15:00
02-02-2025 15:15
02-02-2025 15:30
02-02-2025 15:45
02-02-2025 16:00
02-02-2025 16:15
02-02-2025 16:30
02-02-2025 16:45
02-02-2025 17:00
02-02-202517:15
02-02-2025 17:30
02-02-2025 17:45
02-02-2025 18:15
02-02-2025 18:30
£2-02-2025 18:45
02-02-2025 18:00
02-02-202519:15
02:02:2025 19:30
02-02-2025 19:45
02-02-2025 20:00
02-02-2025 20:15
02-02-2025 20:30
02:02-2025 20:45
02-02-2025 21:00
02-02-2025 21:15
02-02-2025 21:30
02-02-2025 21:45
02-02-2025 22:00
02-02-2025 22:15
02-02-202522:30
02-02-2025 22:45
02-02-2025 23:00
02-02-2025 23:16
02-02-2025 23:30
02-02-2025 23:45
03-02-2025 00:00
03-02-2025 00;15

111
1.08
1.08
1.10
b5 B
1.10
113
1.08
1.07
1.10
1.08
1.08
107
i
1.08
1.08
112
112
108
1.14
1.07
1.08
1.10
1.12
113
112
112
1.10
1.09
110
1.07
112
1.08

110
110
1.08
110
1.08
1.13
111
107
111
1.09
111
111
110
1.07
114
111

8.06
8.13
8.02
8.07
8.19
7.96
7.84
a.11
7.83
8.27
8.08
8.15
8.04
7.88
7.71
8.19
8.01
7.99
7.93
8.16
7.84
8.21
7.73
7.88
8.18
7.72
7.82
8.10
7.85
7.80
8.16

8.13
8.00
8.07
7.81
7.93
8.09
8.23
7.87
8.01
B.18
7.756
7.88
7,91
7.80
8.08
7.80
8.08
8.14

1563

4.07
387
3.89
3.08
4.08
3.98
420
3.88
3.77
4.01
3.85
3.80
3.78
4.08

3.96
415
411
3.93
4.26
3.81
389
3.89
414
417
411
4,16
4.00
391
3.87
3.79
4.15
3.86
3.84
401
3.89
3.94
3.99
3.84
4.18
4.05
3.82
4.04
3.96
4.10
4.04
3.97
3.81
4.25
4.05

10.73
11.55
11.17
11.01
11.00
1102
11.17
10.83
10.82
10.75
10.68
11.03
10.68
1140
10.74
11.04
11.08
11.186
1118
11,36
11.22
10.85
10.85
11.42
11.32
11.10
10.44
10.41
10.97
11.28
10.53
1170
11.15
10.86
11.00
11.23
10.87
11.05
11.25
10.34
10.56
11.04
11.31
10,85
10,77
11.14
10.23
11.40
11.20
11,01

100.80
100.80
87.21
81.69
81.69
81.69
67.33
61.49
61.49
61.49
7262
77.15
77.15
77.15
73.07
71.42
71.42
71.42
72,78
73.33
73.33

65.09
61.75
B81.75
61.75
60.87

60.52

69.86

73.85
73.65
83.65
87.71
87.71
87.71
94.80
97.83
§7.83
97.83
94,60
83.28
83.28
83.28
81.27
90.45
90.45
80.45

33.32
33.32

27.15
27.15
2715
26.17
20.31
20.31
20.31
20.96
2481
24.81
2481
24.08
19.70
19.70
18.70
20.18

23.03
23.03
22.50
19.42
18.42
19.42
19.87
22.54
22.54

23.89
3187
31.87
31.87
31.69
30.62
30.62
30.62
30.62
30,62
30.62
30.62
30.62
30.58
30.58
30.58
30.35
28.97
28.97

15.22
16.08
16.41
16.75
15.63
15.64
16.03
16.43
14.01
12.68
14.29
13.70
13.80
14.32

15.35
14.19
14.42
15.17
15.55
13.69
14.17
14.34
14.84
13.84

14186




03-02-2025 00:30
03-02-2025 00:45
03-02-2025 01:00
03-02-202501:15
03-02-2025 01:30
03-02-2025 01:45
03-02-2025 02:00
03-02-2025 02:15
03-02-2025 02:30
03-02-202502:45
03-02-2025 03:00
03-02-202503:15
03-02-2025 03:30
03-02-2025 03:45
03-02-2025 04:00
03-02-2025 04:15
03-02-2025 04:30
03-02-202504:45
03-02-2025 05:00
03-02-202505:15
03-02-202505:30
03-02-2025 05:45
03-02.2025 06:00
03-02-2025 08:15
03-02-2025 06:30
03-02-2025 06:45
03-02-202507:00
03-02-202507;15
03-02-202507:30
03-02-202507:45

03-02-202508:15
03-02-2025 08:15
03-02-2025 08:30
03-02-202509:45
03-02-2025 10:00
03-02-2025 10:15
03-02-2025 10:30
03-02-2025 10:45
03-02-2025 11:00
03-02-202511:15
03-02-2025 11:30
03-02-2025 11:45
03-02-2025 12:00
03-02-2025 12:15
03-02-2025 12:30
03-02-2025 12:45

1.09
m
1.07
1.09
1.08
1.08
113
112
111
111
1.09
1.10
1.09
b b !
111
1.10
1.09
1.10
1.08
111
1.14
1.10
1.14
1.09
1
1.09
112
1.06
111
111
112
110
1.08
1.10
1.08
1.086
1.09
113
112
1.08
1.10
111
1.08
110
112
1.10
112
1.10
111
1.08

8.18
8.00
8.26
7.78
8.03
813
8.20
7.86
7.95
8.01
7.92
7.89
8.02
8.04
7.96
7.80
B.10
7.99
7.97
8.08
7.85
8.11
8.07
8.00
8.30
7.85
7.73
8.06
7.94
8.12
7.98
B.02
7.95
8.00
8.05
7.91
8.13
8.08
8.02
8.03
8.04
7.83
B.02
8.09
8.06
8.17
8.13
7.81
8.04
7.89

1564

392
4,04
3.77
3.95
3.88
3.88
4,18
4,15
4.07
4.04

4,023
3.94
4.08
4,07
4.00
3.96
401
3.85
4.05

4.02
4,26

407
3.93
4.14
3.76
4.06
4.10
4.12
3.8
3.86
3.88
3.80
3.76
3.80
422
414
3.87
4.01
4.09
3.88
4.00
4.11
4.01
4,13
4.00
4.04
3.89

11.40
11.51
10.21
10.73
10.51
10.97
11.31
1112
10.63
11.21
11.18
11,34
121
11.22
1142
11.26
10.80
10.86
10.35
11.14
1112
10.54
11.06
10.87
10.55
10.79
10.79
10.83
10.69
11.42
1111
1162
1113

9.87
10.81
11.14
10.35
11.35
11.08
10.82
1L.75
1110
10.83
11.11
11.33
11.38
10.83
10.46
11.07
10.89

90.08
89.93
89.93
89.93
79.18
74.81
74.81
74,81
69.52
67.38
67.38
67.38
68.40
68.82
68.82
68.82
73.80
75.82
75.82
75.82
72.23
70.77
70.77
70.77

63,28
63.28
63.28
61.73
61.11
61.11
61.11
€0.56
60.34
60.34

68.86
68.86
68.86
83.12
88.81
88.81
8881
80.12

76.56
76.55
64.28
59.28

28.97
28.23
23.82
23.82
23.82
25.00
3261
3261
3261
31.38

23.38
23.38
2362
25.18
25.18

26.52
25.92
22.04
22.04
22.04
22.51
25.58
25.59
25.59
25.57
25.44
25.44
25.44
24.70
10.89
19.89
19.89
22.60
38.64
38.64
38.64
36.96
26.04
26.04
26.04
26.88

16.13
i6.68

1741
17.05
17.77
18.14
17.77
16.89
17.19




03-02-2025 13.00
03-02-2025 13:15
03.02-2025 13:30
03-02-2025 13:45
03-02-2025 14:00
03-02-2025 1415
03 022025 14:30
03-02-2025 14:45
03-02-2025 15:00
03-02-2025 15:15
03.02-2025 15:30
03-02-2025 15:45
03-02-2025 16:00
03-02-2025 16:15
03-02-2025 16:30
03-02-2025 16:45
03-02-2025 17:00
03-02-202517:15
03-02-2025 17:30
03-02-202517:45
03-02-2025 18:15
03-02-2025 1915
03-02-202519:30
03-02:2025 20:45
03-02-2025 21:00
| 03.02202521:15
03-02-2025 22:00
03-02-2025 22:15
03-02-2025 22:30
03-02-202522:45
03-02-2025 23.00
03-02-202523:15
03-02-2025 23:30
03-02-2025 2345
04-02:2025 00:00
04-02:2025 00:15
04-02-2025 00:20
04-02:2025 00.45
04022025 01:00
04-02:202501:15

i
wm
(R b}
1.07
1.03
PIS |
112
1.10
1.09
1.10
L1
L1
1.08
1.09
1.12
1.08
1.08
1.08
1.09
1.08
1.09
114
1.08
110
111
111
112
L1
1.05
110
110
1.07
o7
1.09

110
110
1.06
110
i
110
1.09
112
1.07
112
112
1.13
1.08
1.08
1.08

7.92
8.07
7.87
7.93
817
B.04
791
B.06
7.89
8.15
B.21
B.09
7.84
7.89
7.85
7.92
8.04
7.99
8.01
7.81
791

8.01
7.99
8.08
8.13
8.12
8.07
8.08
7.87
7.88
7.85
8.01
7.88
7.87
7.82
7.84
7.86
7.89
7.81
8.23
7.01
B.01
8.08
7.78
7.87
8,00
7.87
8.29
7.78

1565

4,03
A.07
4.10
383
3.56
4.08
4.13
3.98
397
3.99
4.08
4.09
3.87
3.85
414
3.66
388
3.89
391
384
3.85
4.25
3.86
4.03
4,05
4.10
4.11
4.05
3.70
3.7
4,02
3.80
3.82

301
3.97
3.99
3.73
4.00
4.05
4.00
301
412
3.82
413
412
4.18
3.85
3
3.88

10.77
11.21
10.82
10.64
10.96
11.18
11.27
11.00
11.06
11.24
11.13
10.81
10.87
11.48
1112
11.26
11.06
1111
11.35
10.71
10.72
1113
1112
10.77
1118
11.05
11.32
1110
10.78
10.72
10.69
1123
10.99
11.40
10.88
10.99
10.75
10.87
11.22
10.71
10.75
11.27
11.76
11.28
10.88
11.30
10.66
10.70
11,16
10.42

59.29
59.29
55.03
53.29
53.29
53.29
51.03
50.11
50.11
50.11
4467
42.48
42.48
4248
45.09
46.16
46.18
46.16
52.50
55.07
£5.07
55.07
57.60

67.69
67.69
98,91
111.59
111,59
111.59

32.32
32.32
32.32
31.24
24.19
24.19
24.18
2491
29.55
29.55
29.55
28.48
2217
2217
22.17
21.53
17.71
17.71
17.71
17.88
19.62
19.62

19.74
20.40
20.40
20.40
21.01
24.68
24.66
24.66
2455
2394
2394
23.94

26.72
26.72
26.72
26.72
26.74
26.74
26.74
26.42
24.52
24.52
2452
25.76
33.08
33.08

14.15
1515
14.99
15.49
1388
12.74
14.22
14.58
13.08
13.42
1483
14,12
13.74
13.57

14.22




04-02-2025 01:30
04-02-2025 01:45
04-02-2025 02:00
04-02-2025 02:15
04-02-2025 02:30
04-02-2025 02:45
04-02-2025 03:00
04-02-2025 03:15
04.-02-2025 03:30
04-02-2025 03:45
04-02-2025 04:00
04-02-202504:15
04-02-2025 04:30
04-02-2025 04:45
04-02-2025 05:00
04-02-202505:15
04-02-2025 05:30
04-02-2025 05:45
04-02-2025 05:00
04-02-2025 06:15
04-02-2025 06:30
04-02-2025 07:00
04-02-2025 07:15
04-02-2025 07:30
04-02-2025 07:45
04-02-2025 08:00
04-02-2025 0815
04-02-2025 08:30
04-02-2025 08:45
04-02-2025 08:15
04-02-2025 09:20
04-02-2025 09:45
04-02-2025 10:00
04-02-202510:15
04-02-2025 10:30
04-02-2025 10:45
04-02-2025 11:00
04-02-2025 11:15
04-02-2025 11:30
04-02-2025 11:45
04.-02-2025 12:00
04-02-2025 12:15
04-02-2025 12:30
04-02.2025 12:45
04-02-2025 13:00
04-02-2025 13:15
04-02-2025 13:30
04-02-2025 13:45

112
110
1.08
1.09
1.10
1.08
1.09
111
110
1.08
111
11
1.12
111
111
1.08
113
i1
1.14
1.07
1.14
112
1.08
1.10
1.09
i
110
115
1.09
1.09
1.10
1.09
1.09
1.10
113
1.09
1.09
112
111
1.14
1.08
P b
112
1.09
1.10
1.10
1.08
1.00
1.06
1.08

8.15
8.01
8.10
7.79
8.03
7.98
8.08
822
8.06
8.13
7.81
8.08
821
8.09
7.72
7.83
8.05
8.08
8.05
7.90
8.15
8.25
7.80
8.12
7.96
8.09
8.00
8.03
7.98
8.27
7.82
8.01
7.93
8.13
797
8.15
7.97
7.96
8.10
7.88
7.68
7.82
7.76
8.01
7.96
7.97
8.15
7.93
8.05
7.4

1566

4.10
4.01
3.87
394
4,00
384
396
4,06
4,00
3.76
4,05
4,09
411
4.05
4.06
3.93
4.20
4,07
4.26
3.80
4.26
4.18
3.76
4.02
3.84
4.05
4,00
432
3.96
3.956
4,01
3.93
3.92
3.98
417
3.94
3.96
413
4.07
424
3.85
4.06
4.14
3.05
3.98
3.08
3.85
392
.73
387

10.91
11.38
10.64
11.05
11.59
10.45
1112
11.07
11.03
10.85
11.38
10.82
10.64
10.79
11.20
11.07
10.71
11,08
10.98
10,76
10.82
10.85
10.95
10.73
11.21
11.28
11.13
11.20
1049
10.84
11.06
11.23
11.45
10,52
11.14
11.29
10,68
10.86
11.27
10.98
10.65
10.87
11,01
11.38
10.97
10.71
11.36
10.69
11.28
10.47

107.32
105.58
105.58
105.58
100.07
97.83
97.83
97.83
83.81
78.25
78.25
78.25
76.83
76.25
76.25
76.25
69.95
67.39
67.39
67.39
71.52
73.20
73.20
73.20
64.03
£0.30
60.30
60.30
66.79
69.43
69.43
69.43
69.84
70.01
70.01
70.01

60.83
60.83
60.83
61.14
61.27
61.27
61.27
56.08
53.88
§3.88
53,98
56.67
57.76

33.08
3351
36.25
36.25
36.25
35.87
33.62
33.62
33.62
33.48
3267
32.67
32.67
19
2740
27.40
27.40
27.11
25.37
25.37
25.37
25.37
25.42
25.42
2542
25.08
2292
2282
22892
2438
33.01
33.01
?3.01
3221
27.44
27.44
27.44
27.42
27.30
27.30
27.30
26.43
21.30
21.30
21.30
21.55
23.02
23.02
23.02
22.36

10.68
12.16

9.9

9.55
10.18
11.35
10.20
1121
12.32
13.64
12.14
12.88
13.16
1471
13.16
1297
13.75
14.21
12.76
14.08
1431
14.61
1429
14.11
14.40
14.82
15.19
14.59
14.58
15.20
1471
13,98
15.12
15.79

14.59
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04-02-2025 14:00
04-02-2025 14:15
04-02-2025 14:30
04-02-2025 14:45
04-02-2025 15:00
04-02-2025 15:15
04-02-2025 15:30
04-02-2025 15:45
04-02-2025 16:00
04-02-2025 16:15
04-02-2025 16:30
04-02-2025 16:45
04-02-2025 17:00
04-02-202517:15
04-02-2025 17:30
04-02-2025 17:45
04-02-2025 18:00
04-02-2025 18:15
04-02-2025 18:30
04-02-2025 18:45
04-02-2025 19:00
04-02-2025 1315
04-02-2025 19:30
04-02-2025 19:45
04-02-2025 20:00
04-02-202520:15
04-02-2025 20:30
04-02-2025 20:45
04-02-202521:00
04-02-202521:30
04-02-202521:45
04-02-2025 22:00
04-02-2025 22:15
04-02-2025 22:30
04-02-2025 22:45
04-02-2025 23:00
04-02-202523:15
04-02-202523:30
04-02-202523:45
05-02-2025 00:00
05-02-202500:15
05-02-2025 0030
05-02-2025 00:45
05-02-2025 01:00
05-02-2025 01:15
05-02-2025 01:30
05-02-2026 01:45
05-02-202% 02:00
05-02-2025 02:15

111
112
mm
1.07
1.07
1.10
1.09
111
119 B
1.10
111
1.09
1.08
111
1.09
110
1.09
112
110
111
1.08
111
1.09
1.08
107
108
11
112
111
108
108

110
113

109
L14
114
1.07
1.08
112
113
1310
1.08
1.09
1.09
110
1.08
1,08
111

8.02
7.85
7.72
7.95
7.88
8.06
8.20
8.09
8.17
821
7.75
797
a.01
8.05
797
8.20
B.02
8.02
7.88
8.17
7.89
781
8.15
7.97
8.17
8.15
8.09
B.01
8.07
812
B.02
8.10
7.87
8.24

7.82
7.87
8.03
8.16
7.88
B.05
B.18
8.13
8.00
7,98
8.03
8,01
8.14
7.80
7.82

1567

4.05
4,11
4,08
a.79
3.82
4.00
3.92
4.05
4.06
4.00
4.07
393
3.88
4.06
3.96
3.97
3.96
4.14
4.02
4.05
3.96
4.06
3.95
3.85

3.88
4.05
4.16
4,08
3.84
3.87
3.94
4.01
4,18
3.76
3.95
4.27
4.29
382
3.89
413
4.20
3.98
3.89
3.82
3.97
3.99
3.83
3.87
4,04

11.05
11.52
11.24
10.66
10.86
10.87
10.78
11.28
11.24
11.10
11.38
11.35
11.07
11.45
10.93
11.03
11.08
10.64
11.38
11.44
11.62
10.79
11,71
1151
1111
11.24
10.90
10.80
10.57
11.28

11.08
10.84
11.08
10.80
10.94
10.77
10.70
10.99
1111
10.74
11,02
1117
10.84
10,49
11.56
10.41
10.76
10.97
10.77

57.78
57.76
54.73
53.49
53.48
53.49
55.78
56,70
§6.70
56.70
55.21
54,61
54,61
5461
59.00
60.79
€0.79
60.789
62.60
63.34
63.34
63.34
58.78

18.45
18.45
18.45
18.07
15.79
15.79
15.79
16.86
23.94
23.04
2394
23.28
19.37
19.37
19.37
19.03
17.01
17.01
17.01
1781
23.27

23.27

23.22

23.42
2458
2458
24,58
27.18
42.58
42.58
42.58
42.40
4131
4131
4131
40.74
37.34
37.34
37.34
36.24
20,76
28.76
20.76
30.33
34.03
34.03

11.33
10,22
10.75
11.28
10.24
10.54
11.67
12.40
11.81
10.68
11.43
11.27
10.85
1124
1112
1213
11.35
10.99
1217
11.57
11.07
10.54
12.58

11.83
11.43
10.72
1188
11.80

12.78
13.28
13.45
12.32
12.53
13.058
12.58
13.81
14.22
14.19
13.88
16.44
13.08
13.70
1317
13.07
14,10
14.64
12.39
10.34
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05-02-202502.30
05-02-202502:45
05022025 03:00
05-02-202503:15
05-02-2025 03:30
05-02-2025 03:45
05-02-2025 04:00
05-02-2025 04:15
05-02-2025 04:30
05-02-2025 04:45
05-02-2025 05:00
05-02-2025 05:15
05-02-2025 05:30
05-02-2025 05,45
05-02-2025 06:00
05-02-2025 086:15
05-02-2025 06:30
05-02-2025 08:45
05-02-2025 07:00
05-02-202507:15
05-02-202507:30
05-02-2025 08:00
05-02-2025 08:15
05-02-2025 08:30
05-02-2025 08:45
05-02-2025 03:00
05-02-2025 10:15
05-02-2025 10:30
05-02-2025 1045
05-02-2025 11:00
05-02-2025 11:15
05-02-2025 11:30
05-02-2025 11:45
05-02-2025 12:00
05-02-2025 12:15
05-02-2025 12:30
05-02-2025 12:45
05-02-2025 13:00
05-02-2025 13.15
05-02-2025 13:30
05-02-2025 13:45
05022025 1400
05-02-2025 14:)5
05-02-2025 14:30
05-02-2025 14:45

i
110
112
P4
1.08
1.06
1.10
1.08
112
1.09
1.09
110
1.08
112
108
1.08
1.10
1.08
1.07
115
110
112
111
1.09
111
111
110
1.08
1.07
1.08
109
110
112
1.09
1.10
111
112
110
1
1.14
1
11
1.07
111
1.08
112
1.08
1.10
110
110

7.78
8.10
8.27
8.05
8.03
7.82
8.24
1.77
8.07
8.05
7.88
8.01
7.96
8.00
8.01
7.95
7.96
8.01
8.09
B.00
7.99
7.94
7.96
7.97
8.10
8.01
7.83
7.78
B.07
7.99
8.04
7.88
8.07
B.18
8.00
8.07
8.00
7.84
8.07
792
7.92
7.97
8.06
7.98
7.90
8.08
8.01
8.03
7.92
7.87

1568

4.08
4.00
4.16
4.04
3.75
.72
3.97
3.89
4.14
3.85
3.4
3.08
3.86
413
3.85
3.e9
4.00
3.88
3.78
4,30
3.99
4.12
4.08
3.92
4.10
4.05
3.98

3.83
3.89
3.85
3.09
4.18
3.84
4.01
4,08
4.12
3.89
4,06
428
4.08
4.10
3.80
4.04
3.90
4.16
3.85
4.00
3.99
4.01

11.27
11.03
10.73
10.72
11.62
10.74
10.92
10.90
10.87
10.87
11.60
11.46
10.86
11.08
11.23
10.80
11.21
11.66
10.93
11.32
11.55
10.76
11.38
10.98
11.04
10.84
1103
11.01
1112
11.39
11.51
11.01
10.48
10.86
11.10
10.39
11.05
10.87
11.05
10.84
11.06
11.02
11.22
11.27
10.88
10.74
11.20
11.02
10.99
11.87

97.96
94.84
94,84
94.84
95.82
96.22
96.22
96.22
89.62
86.94
86.94
86.94
91.87
93.87
93.87
93.87
79.90
74.23
74.23
74.23
78.71
81.83
81.83

81.93

80.72

80.23

85.70
85.70
85.70
75.85
7185
71.85

73.08
73.54
73.54
73.54
64,97
61.49
61.49
61.49
62.60
63.05
63.08
63.05
60.08

34.03
34.00
33.81
3381
3381
33.18
29.10
29.10
29.10
29.01
28.44
28.44
28.44
28.34
27.66
27.66
27.66
27.78

28.94
31.57
31.57
3157
3155
3141
3141
3141
30.66
26.18
26.18
26.18
268,70
29.76
29.76
29.76
29.11
2529
25.29
2528
25.42
2617
26.17
2617
25.37
20.59
20.59
20.59
20.18

11.23
12.09
12.80
12.39
13.71
15.39
14.36
14.27
15.15
15.97
15.18
1512
1591
15.25
14.88
15.30
16.51
16.22
15.62
16.19
17.11
16.77
16.69
16.59
17.49
17.13
17.37
15.53
16.58
16.70

14.09
15.11




05-02-2025 15:00
05-02-2025 15:15
05-02-2025 15:30
05-02-2025 15:45
05-02-2025 16:00
05-02-2025 16:15
05-02-2025 16:30
05-02-2025 16:45
05-02-2025 17:00
05-02-2025 17:15
05-02-2025 17:30
05-02-2025 17:45
05-02-2025 18:00
05-02-2025 18:15
05-02-2025 18:30
05-02-2025 18:45
05-02-2025 18:00
05-02-2025 18:15
05-02-2025 19:30
05-02-2025 19:45
05-02-2025 20:00
05-02-2025 20:15
05-02-2025 20:30
05-02-2025 20:45
05-02-2025 21:00
05-02-202521:15
05-02-2025 21:30
05-02-2025 21:45
05-02-202522:00
05-02-202522:15
05-02-2025 22:30
05-02-2025 22:45
05-02-2025 23:00
05-02-2025 23:15
05-02-2025 23:30
05-02-2025 23:45
06-02-2025 00:00
06-02-2025 00:15
06-02-2025 00:30
06-02-2025 00:45
06-02-2025 01:00
06-02-202501:15
06-02-2025 01:30
06-02-2025 01:45
06-02-2025 02:00
06-02-2025 02:15
06-02-2025 02:30
06-02-2025 02:45
| 06-02-2025 03:00
06-02-2025 03:15

111
1.10
11
1.10
1.09
1.08
1.10
1.09
111
111
1.08
1.08
113
113
111
1.10
1.08
1.09
110
111
1.05
114
111
1.08
110
1.07
111
1.08
112
1.10
111
111
1.10
1.10
1.09
1.07
111
113
108
1.08
i
110
1.08
1.08
1.12
1.08
112
1.08
B e}
1.14

827
7.98
8.28
8.08
8.00
B.10
7.87
7.68
7.83
8.09
7.4
8.15
7.81
7.88
8.04
7.94
8.02
7.87
8.14
7.93
B.24
7.82
7.78
8.22
7.99
8.09

7.95
7.84
7.95
8.21
8.07
8.21
B.15
7.87
7.92
8.00
7.96
7.94
7.88
B.08
7.84
8.04
7.86
B.13
7.84
B.11
B.22
701
8.00

1569

4.04
4.01
4.07
4,03
3.94
3.87
4.00
391
4.09
4.05
3.87
3.92
4.18
4,19
407
4,03
3.89
3.94
3.98
4.05
3.67
4.29
4.09
3.84
4.03
3.83
4.05
3.89
4.10

4.18
3.85
3.89
4.08
4.03
3.94
3.64
4.12
3.85
4.13
3.85
4.08
4.26

10.37
10.94
11.23
11,36
10.98
11.25
11.01
10.36
10.81
1141
10.92
10.74
10.78
11.52
11.22
10.81
11.07
11.75
10.64
10.82
10.94
10.97
10.87
10.72
11.07
10.72
11.24
10.97
10.95
11.22
11.07
11.05
10.88
10.82
10.94
11.57
10.81
11.07
10.85
11.50
10,75
11.04
11.03
10.84
11.21
10.87
11.38
1105
10.28
10.84

58.85
58.85
59.00
59.06
59.06
59.08
62.52
63.92
63.92
63.92
68.81
70.80
70.80
70.80
63.10
59.97
58.97
59.97
70.77
75.16
75.16
75.16

88.09
85,10
83.89
83.89
83.89
66.97
60.10
60.10
60.10
67.46
70,45
70.45
70.45

17.83
17.83
17.83
17.52
15.69
15.69
15.69
+16.33
20.10
20.10
20.10
20.71
24,38
2438
24.38
2451
25.39
25.39
25.39
26.09
30.25
30.25
30.25
30.32
30.73
30.73
30.73
31.08
3313
33.13
3313

29.17
29.17
29.17
28.7
26.01
26.01
26.01
25.73
24.12
24.12
24.12
23.51
19.58
19.58
19.58
19,94
22.27
22.27

13.92
13.63
13.92
13.74
13.80
13.96
13.57
13.86
13.21
12.49
13.34
14.09
13,15
13.26
13.72
14.26
13.27
14.25
14,32
14.20
13.88
13.98
15.21
15.70
14.08

15.66

14.26
15.11
14.87
15.80
14.58
15.46
15.71
16.03
15.19
16.48
10.95
12.14
11.39
10.76
11.44
10.83
10.86
10.13
1061
12.44
11.22
1151
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06-02-202503.30
06-02-2025 03:45
06-02-2025 04:00
06-02-2025 04:15
06-02-2025 04:30
08-02-2025 04:45
06-02-2025 05:00
06-02-2025 05:15
06-02-2025 05:30
06-02-2025 05:45
06-02-2025 06.00
06-02-2025 06:15
06-02-2025 06:30
06-02-2025 06:45
06-02-202507:00
06-02-202507:15
06-02-202507:30
05-02-202507:45
06-02-2025 08:00
06-02-202508:15
06-02-2025 08:30
06-02-2025 08:45
06-02-2025 09:00
06-02-2025 09:15
06-02-2025 09:30
08-02-2025 09:45
05-02-2025 10:00
06-02-2025 10:15
05-02-2025 10:30
06-02-2025 10:45
06-02-2025 11:00
06-02-202511:30
05-02-2025 11:45
06-02-2025 12:00
06-02-2025 12:15
06-02-2025 12:30
05-02-2025 12:45
05-02-2025 13:00
06-02-2025 13:15
05-02-2025 13.30
06-02-2025 13:45
06-02-2025 14:00
06.02-2025 14:15
06-02-2025 14:30
06-02-2025 1445
06-02-2025 15.00
06-02-2025 15:15
06-02-2025 15:30
06-02-2025 15:45

112
1.12
1.08
1.12
1.10
1.08
1.09
1.08
1.08
1.12
1.09
112
1.08
1.14
113
111
1.10
1.08
1.09
110
1.10
110
1.10
113
1.10
1.08
111
113
1.10
109

1.10
108
1.14
E 51
1.09
1.10
1.08
1.08
1.07
111
1.08
1.09
114
1.08
110
1.09
1.13
1.09
1.11

8.05
8.20
798
8.25
792
7.99
7.82
7.88
7.89
7.95
7.88
8.22
8.01
7.81
7.80
7.92
7.94
8.10
7.87
7.96
7.87
7.84
8.20
7.90
7.99
7.85
7.87
B.05
B.a2
8.15

8.13
7.93
8.14
7.96
7.87
8.01
7.85
7.86
e.2e
1.76
813
8.14
7.82
7.89
8.04
8.08
7.87
809
8.07

1570

4,14
410
3.86
4.10
403
3.84
392
a.8e
3.84
4.15
3.06
412
384
4.29
4.20
407
4.00
3.85
3.85
388
3.97
3.98
3.98
418
3.99
3.87
4.04

3'%
3.83

3.89

4.08
391
4.01
3.88
3o
3.82
4,08
3.88
3.8
423
3.84
4,02
3.82
417
3.06
4.10

11.59
11.36
10.91
10.98
11.32
11.24
11.03
10.98
11.12
11.36
11.05
11.10
10.89
10.82
10.84
10.81
10.68
10,78
11.12
11.03
10.74
11.34
10.53
10.83
11.67
11.08
11.04
11.24
11.03
11.06
11.08
11.39
11.24
10.85
1131
10.73
11.18
11.09
11.44
11.42
10.97
11.64
11.25
11.16
11.45
11.01
11.18
1N
11.13
10.98

65.47
63.45
63.45
63.45
56.45
53.61
53.61
53.61
63.86
68.03
68.03
68.03
54.80
49.42
49.42
49.42
49.42
49.42
49.42
48.42
55.10
57.41
57.41
57.41
5114

48.60
56.81
60.14
60.14
60.14
53.88
51.34
51.34
5134
53.67
54.63
54.63
54.63
50.30

48.55
48.55
48.71
48.78
48.78
48.78
§6.73
58.96

22.27
21.66
17.75
17.75
17.75
17.45
15.52
15.52
15.52
16.74
24.67
2467
24,67
23.96
19.32
19.32
19.32
18.73
22.40

24.10
24.10
24.01
23.43
23.43
23.43
2374
25.71
25.71
25.71
26.09
28.54
28.54
28.54
27.54
21.02
2102
21.02
20.57
17.66
17.66
17.66
17.48
16.37
16.37
16.37
16.84

12.84
14.52
13.59
13.07
13.31
1384
14.63
13.46
14.75
14.79
15.10
14.70
15.81

17.04
15,10

15.85

18.33

16.13
16.24

18.36

16.05
18.17
15.88
1591

15.06
15.73

14.43
15.43
15.49
1484

14,88
15.88

13.56
13.34
14.50
1191
1189
12.59
12.33
11.79
11.75
1213
11.86
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06-02-2025 16:00
06-02-2025 16:15
06-02-2025 16:30
06-02-2025 16:45
06-02-2025 17:00
06-02-2025 17:15
06-02-2025 17:30
06-02-2025 17:45
06-02-2025 18:00
06-02-2025 18:15
06-02-2025 18:30
06-02-2025 18:45
06-02-2025 18:00
06-02-2025 19:15
06-02-2025 19:30
06-02-2025 19:45
06-02-2025 20:00
06-02-2025 20:15
06-02-2025 20:30
06-02-2025 20:45
06-02-2025 21:00
06-02-202521:15
06-02-2025 21:45
06-02-2025 2215
06-02-2025 22:30
06-02-2025 23:00
| 06-02-202523:15
05-02-202523:30
07-02-2025 00:00
07-02-2025 00:15
07-02-202500:30
07-02-2025 00:45
07-02-2025 01:00
07-02:2025 01:15
07-02-2025 01:30
07-02-2025 01:45
07-02-2025 02:00
07-02-2025 02:15
07-02-2025 02:30
07-02-2025 02:45
07-02-2025 03:00
07-02-202503:15
07-02-2025 03:30
07-02-2025 03:45
07-02:2025 04:00
07-02-2025 04:15

110
110
1.10
1.12
111
1.10
1.08
1.08
1.07
112
111
113
1.09
1.08
1.10
1.08
1.13
112
1.09
111
111
1.09
112
111
108
111
1.08
113
1.10
110
112
111
1.08
1.10
113
112
1.07
1.10
1.09
1.09
1.10
113
1.10
1.10
1.09
1.09
1.06
113
1.09
1.10

7.87
7.98
8.07
7.93
8.00
7.79
8.14
8.07
7.84

8.02
7.92

8.25
7.84
7.85
B.06
8.11
7.94
7.88
788
8.24
7.86
7.94
7.890

7.85
7.76
8.06
8.08
B8.13
8.22
7.87
8.09
8.07
B.12
8.01
8.05
8.00
8.15
8.02
8.04
B.16
7.81
7.85
8.10
7.97
7.86
8.22
7.84

1571

4.02
4,00
4.12
407
398
3.88
3.85
3.78
4,12
4.09
420
3.92
3.02
4.00
3.89
4.20
4,15
3.96
4.07
4.03

411
4.07

405
3.83
417
4.00
3.08
411
4.08
3.88
4.02
423
412
382
3.8
3.95
an
4.02
4.18
3.97
3.98
3.80
38
3.76

3.85
4,00

10.46
11.07
11.05
10.79
11.37
11.27
11.28
10.59
10.58
10.78
11.43
1091
10.80
10.77
11.14
10.02
10.45
11.03
10.99
10.75
10.84
10,44
10.46
10.74
10.22
10.81
10.97
10.78
11.17
10,92
11.49
1129
11.15
10.68
10.87
10.83
11.37
11.10
10.21
11.14
10.52
10.91
10.56
11.42
10.98
11.18
11.18
10.90
11.22
10.83

59.96
59.96
60.26
60.38
60.38
60.38
45.56
39.54
39.54
39.54
40.77
41.26
41.26
41.26
5194
56.28
56.28
56.28
s2.21
50.56
50.56
50.56
48.07
47.08
47.06
47.08
46.75

54.71
44.95
4098
40.98
40.98
47.23
49.77
49.77
49.77
36.70
31.39
31.39
31.39

19.61
19.81
19.61
18.21
16.83
16.83
16.83
16.93
17.56
17.56
17.56
17.38
16.18
16.18
16.18
16.73
20.27
20.27
20.27
21.05
25.70
25.70
25.70
24.90
2013
20.13
2013
19.87
18.32
18.32
18.32
19.06
2348
2348
23.48
24.19
28,51
28,51
28.51
2751
20.97
20.97
20,97
21.20
22.68
22.68
22.68
22.08
18.18
18.18

12.07
12.35
12.59
12.18
11.02
11.74
12.26
12.38
12.02
10.89
11.53
12.51
12.49
12.40
12.47
12.83
13.02
13.03
13.29
1451
13.19
13.17
1460
1543
13.99
14.41
15.34
16.20
15.49
1543
16.89
17.68
17.22
17.74
15.75
15.68
15.17



07-02-2025 04:30
07-02-2025 04:45
07-02-2025 05:00
07-02-2025 05:15
07-02-2025 05:30
07-02-2025 05:45
07-02-2025 06:00
07-02-2025 06:15
07-02-2025 06:30
07-02-2025 06:45
07-02-2025 07:00
07-02-2025 07:15
07-02-202507:30
07-02-202507:45
07-02-2025 08:00
07-02-2025 08:15
07-02-2025 08:30
07-02-2025 08:45
07-02-2025 08:00
07-02-2025 09:15
07-02-2025 09:30
07-02-2025 09:45
07-02-2025 10:00
07-02-2025 10:15
07-02-2025 10:30
07-02-2025 10:45
07-02-2025 11:00
07-02-202511:15
07-02-202511:30
07-02-2025 11:45
07-02-2025 12:00
07-02-2025 12:15
07-02-2025 12:30
07-02-2025 12:45
07-02-2025 13:00
07-02-2025 13:15
07-02-2025 13:30
07-02-2025 13:45
07-02-2025 14:00
07-02-2025 14:15
07-02-2025 14:30
07-02-2025 14:45
07-02-2025 15:00
07-02-2025 15:15
07-02-2025 15:30
07-02-2025 15:45
07-02-2025 16:00
07-02-2025 16:15
07-02-2025 18:30
07-02-2025 16:45

1.07
1.10
1.10
1.10
11
111
113
1.08

107

1.09
1.10
1.08
1.07
1.08
1.08
1.08
113
111
1.12
111
1.08
1.08
1.12
1.09
1.09
1.10
111
1.10
113
110
1.10
114
1.08
1.08
1.07
111
111
1.09
1.12
1.07
1.12
1.10
1.09
1.10
1.09
112
111
112
1.14
1.08

8.02
781
7.87
7.73
8.05
8.02
7.87
8.07
7.99
8.04
821
8.09
7.70
8.20
7.92
781
8.13
791
8.08
8.09
781
8.15
7.87
B.02
B.01
8.12

7.88
7.76
8.10
8.00
7.89
8.05
8.01
7.83
8.08
7.94
7.84
7.85
8.23
701
8.06
7.98
7.09
7.64
8.07
7.88
8.09
8.08
797

1572

3.97
397
3.98
4.05
4,06
4.23
3.88
3.83
3.86
4.01
3.84
3.83
3.85
3.88
3.92
4.17
4.06
4.12
4.08

391
4,14
381
39
3.97
4.05
3.97
4.18
4.02
4.03
4.27
3.89
3.88
3,78
4.08
4.06
3.85
411
3.78
4.10
4.02
3.84
4,00
3.04
4.13
4,058
418
4.24
3.87

11.31
11.07
1113
10.98
10.81
11.72
10.41
11.27
1133
11.18
11.80
10.94
11.21
11.08
11.20
10.83
10.86
11.57
10.75
1114
11.10
10.75
10.50
11.02
11.31
11.09
10.73
11.16
10.80
10.90
11.29
10.72
10.81
11.08
10.98
10.86
10.79
10.85
11.15
10.87
10.756
11,186
11.28
11.49
11.06
10.04
10.59
10.77
11.03
1111

33.46
34.30
34.30
34.30
3463
34.76
34.76
34.76
39.70
4171
4171
417
50.09
53.50

53.50
60.37
63.16
63.18
63.16
62.91
62.81
62.81
62.81
63.61
63.94
63.94
63.94
54.36
50.48
50.48
50.48
51.86
52.57
52.57
52.57

48.36

40.97
37.97
37.97
37.97
33.39
31.52
31.52
31.52
30.42
29.97

18.18
18.27
18.75
18.75
18.75
18.94
20.15
20.15
20.15
20.57
23.33
23.33
23.33
23.57
25.19
25.19
25.19
24.84
21.09
21.09
21.09
2181
24.72

24,72
2481
25.31
2531
2531
2531
25.32
25.32
25.32
24.57
20.18
20.18
20.18
19.76
17.25
17.25
17.25
17.21
16.84
16.94
16.94
16.73
15.49
15.49
15.48
15.40

18.08
18.92
18.21
18.18
19.78
19.65
20.35
20.23
20.45
21.08
20.47
20.25
21.01
21.18
21.08
2143
22.01
21.61
21.09
19.42

19.69
20.35
20.74
20.38
20.61
19,61



07-02-2025 17:00
07-02-2025 17:15
07-02-2025 17:30
07-02-2025 17:45
07-02-2025 18:00
07-02-2025 18:15
07-02-2025 18:30
07-02-2025 18:45
07-02-2025 19:00
07-02-2025 19:15
07-02-2025 19:30
07-02-2025 19:45
07-02-2025 20:00
07-02-2025 20:15
07-02-2025 20:30
07-02-2025 20:45
07-02-202521:00
07-02-202521:15
07-02-202521:30
07-02-2025 21:45
07-02-202522:00
07-02-2025 22:15
07-02-2025 22:30
07-02-2025 22:45
07-02-2025 23:00
07-02-202523:15
07-02-202523:30
07-02-202523:45
08-02-2025 00:00
08-02-2025 00:15
08-02-2025 00:30
08-02-2025 00:45
08-02-2025 01:00
08-02-2025 01:15
08-02-202501:30
08-02-2025 01:45
08-02-2025 02:00
08-02-202502:15
08-02-2025 02:30
08-02-2025 02:45
08-02-2025 03.00
08-02-2025 03:15
08-02-2025 03:30
08-02-2025 03:45
08-02-2025 04:00
08-02-2025 04:15
08-02-2025 04:30
08-02-2025 04:45
08-02-2025 05:00
08-02-202505:15

1.09
1.15
111
113
113
1.08
1.07
11
111
1.10
1.09
1.08
1.06
1.09
1.10
i1
1.06
111
110
110
113
1.08
1.07
1.14
110
114
1.10
111
1.09
111
111
111
1.10
1.08
111
1.10
1.09
113
1
1.10
L15
1.11
P8 & |
1.09
113
110
110
111
111
111

8.13
813
8.14
8.03
7.84
8.19
7.80
8.06
8.15
7.72
8.11
8.00
7,95
8.01
781
8.08
8.08
7.89
7.94
8.06
8.07
791
8.03
8.01
7.84
7.95

8.19
7.93
7.98
7.94
791
7.88
8.06
7.89
8.01
7.08
8.11
7.8
7.85
8.06
8.06
7.90
8.09
7.86
8.18
8.0
7.82
7.80

1573

397
435
4.07
421
4,19
387
3.61
4,05
4.08
3.97
3.86
3.84
3.78
39

3.97

3.80

419
3.8
388
4.10
4.09
4,06

11.72
10.77
10.85
11.16
10.63
11.27
11.35
11.09
11.17
10.38
10.98
10.73
11.54
10.89
10.92
11.18
11.22
1114
10.84
10.62
11.20
11.40
10.68
10.88
10.81
1128
10.69
11.27
11,33
1112
10.69
10.59
11.41
11.04
10.76
10.40
10.81
10,83
11.44
11.12
10.85
10.42
11.30
10.89
10,74
11.03
11.31
11.64
10.69
10.98

2997
29.97
33.45
34.86
34.86
34.86
36.02
36.50
36.50
36.50
43.00
45.64
45.64
45.64
38.12
35.08
35.06
35.08
38.16
39.42
39.42
39.42
35.01
33.22
33.22

34.63
34.63
34.63
39.76
41.85
41.85
41.85
37.69
36.00
36.00
36.00
37.58
38.18
38.18
38.18
25.46
20.28
20.29
2029
27.69
30.69
30.69
30.69

14.86
14.86
14.86
14,92
15.28
15.28
15.28
16.53
23.96
23.96
23.98
23.29
19.34
19.34
19.34
18.25
18.72
18.72
18.72
19.14
21.62
21.82
21.62
21.11
18.09
18.09
18.08
18.22
18.01

18.01

18.01

18.67
16.62

16.62

16.62

17.10

20.28
20.28
19.91
17.57
17.57
17.57
1756
17.50
17.50
17.50
17.25
15.66
15.66

13.81
13.36
14.22
14.60
13.38
14,13
1439
15.26
14.48
14.82
16.22
15.56
14,94
14.11
15.28
15.35




1574

08-02-2025 05.30 1.14 7.89 423 11.52 26.30 15.66 20.92
08-02-2025 05:45 1.10 7.75 401 10.77 2452 16.54 20.79
08-02-2025 06:00 1.09 8.10 3.94 10,79 24.52 22.30 19.07
08-02-2025 06:15 1.10 7.95 397 11.04 2452 22.30 19.40
08-02-2025 06:30 1.10 7.70 401 10.88 31.12 22.30 19.87
08-02-2025 06:45 1.12 8.08 4.16 11.16 33.81 21.69 20.82
08-02-2025 07:00 1.09 8.10 397 10.84 3381 17.78 19.62
08-02-202507:15 1.07 8.01 3.80 10.92 33.81 17.78 19.08
08-02-2025 07:30 1.10 7.82 4.01 11.01 28.62 17.78 19.16
08-02-2025 07:45 1.11 8.04 408 11.01 40.57 18.32 19.73
08-02-2025 08:00 1.08 8.16 3.89 10.75 40.57 21.82 18.65
08-02-2025 08:15 1.08 8.04 3.88 11.59 40.57 21.82 20.25
08-02-2025 08:30 1.14 8.12 4.29 10.75 42.44 21.82 19.84
08-02-2025 08:45 112 7.94 412 11.29 43.20 21.71 20.55
08-02-2025 09:00 113 7.93 4.20 11.24 43.20 20.88 19.81
08-02-202509:15 1.08 8.22 3.88 11.35 43.20 20.98 18.85
08-02-2025 09:30 1.08 8.14 3.88 10.74 40.83 20.98 18.79
08-02-2025 09:45 111 8.01 4.07 11.43 39.87 21.21 20.51
08-02-2025 10:00 1.06 8.22 3.74 11.33 39.87 22.72 19.73
08-02-2025 10:15 1.08 7.89 3.86 10.97 39.87 22.72 20.07
08-02-2025 10:30 111 7.90 4,06 11.14 45.30 22.72 19.44
08-02-2025 10:45 112 8.14 411 11.14 4751 22.24 20.67
08-02-2025 11:00 1.09 8.13 3.95 11.40 4751 19.11 18.88
08-02-202511:15 111 8.01 4.04 11.01 47.51 19.11 17.92
08-02-2025 11:30 1.07 8.21 3.79 10.95 41.16 19.11 18.71
08-02-2025 11:45 1.08 8.15 3.86 11.20 38.59 18.74 17.97
08-02-2025 12:00 1.10 7.94 4.03 10.67 38.59 16.37 17.14
08-02-2025 12:15 1.09 7.89 3983 10.88 38.59 16.37 17.26
08-02-2025 12:30 111 7.94 4.05 10.53 40.67 16.37 17.03
08-02-2025 12:45 1.11 7.79 4.09 11.40 4152 16.24 18.02
08-02-2025 13:00 111 7.88 4,08 10.69 41.52 15.42 18.13
| 08-02-202513:15 1.09 7.96 396 10.68 41.52 15.42 16.43
08-02-2025 13:30 1.07 8.08 3.80 11.48 44.41 15.42 17.05
08-02-2025 1345 1.08 7.97 3.89 11.55 45.59 15.82 17.87
08-02-2025 14:00 113 8.09 418 11.03 45.59 1817 14.45
08-02-2025 14:15 1.10 7.94 4.01 10.96 45.59 18.17 13.37
08-02-2025 14:30 1.10 8.10 3.97 11.35 35.70 18.17 13.97
08-02-2025 14:45 1.05 8.12 3.65 10.85 31.89 17.91 14.17
08-02-2025 15:00 1.07 8.07 378 11.32 31.69 16.24 12.59
08-02-2025 15:15 1.10 8.11 398 10.66 31.69 16.24 13.84
08-02-2025 15:30 1.10 7.89 4.03 10.35 40,73 16.24 14.48
08-02-2025 15:45 1.08 7.98 3.89 11.27 44,40 16.29 14.45
08-02-2025 16:00 1.08 7.95 3.96 10.83 44.40 16.56 13.20
08-02-2025 16:15 1.08 8.14 3.84 10,91 44.40 16.56 13.06
08-02-2025 16:30 112 7.93 412 10.86 28.94 16.56 13.38
08-02-2025 16:45 111 8.12 4,09 10.95 22.66 16.61 13.98
08-02-2026 17:00 111 8.05 4.08 10.26 22.66 16.95 13.81
08-02-202517:15 1.10 8.08 3.08 11.07 22.66 16.95 12.87
08-02-2025 17:30 1.10 8,10 4.01 11.34 20.58 16.95 14.15
08-02-2025 17:45 111 .03 4,09 11,02 32.38 16.98 14.58
o .



08 02-2025 18:00
08-02-2025 18:15
08-02-2025 18:30
08-02-2025 18:45
08-02-2025 18:00
08-02-2025 19:15
08-02-2025 19:30
08-02-2025 19:45
08-02-2025 20:00
08-02:2025 20:15
08-02-2025 20:30
08-02-2025 20:45
08-02-2025 21:00
08-02-2025 21:15
08-02-2025 21:30
08-02-2025 21:45
08-02-2025 22:00
08-02-2025 22:15
08-02-2025 22:30
08-02-2025 22:45
08-02-2025 23:00
08-02-202523:15
08-02-2025 23:30
06-02-2025 23:45
09-02-2025 00:00
09-02-2025 00:15
09-02-2025 00:30
09-02-2025 00:45
09-02-202501:15

09-02-2025 01:30

e A

M m“ m.mm A5

05-02-2025 02:30
08-02-2025 02:45
09-02-2025 03:00
09-02-2025 03:15
08-02-20256 03:30
09-02-2025 03:45
09-02-2025 04:00
08-02-2025 04:15
09-02-202% 04:30
08-02-2025 04:45
09-02-2025 05:00
09-02-2025 05:15
09-02-2025 05:30
09-02-2025 06:45
09-02-2025 06:00
08-02-2025 06:15

1.15
112
1.10
1.16
1.10
m
1.08
1.09
1.10
112
1.09
113
112
112
111
1.10
110
1.08
112
1.08
110
1.08
111
111
1.07
111
1.06
1.08
112
111
111
1.08
1.09
1.08
1.10
1.08
1.10
1.08
111
1.08
1,09
1.10
1.07
1.09
1.10
111
1.10
1.10
1.08
1.08

7.88
8.01
B.34
8.01
8.11
8.00
8.06
7.99
7.80
7,94
7.85
8.04
7.85
7.78
8.15
7.67
8.08
7.99
8.08
8.01
8.20
8.14
7.97
8.04
8.12
8.08
7.88
8.02
8.11
7.88
7.80
7.82
7.86
7.94
7.88
7.97
8.06
7.84
7.87
8.09
7.08
7.85
8.02
8.04
7.07
8.06
8.08
7.85
7.83
8.00

1575

A.35
4,12
4.00
4,39
3.09
A4.04
3.60
3.02
3.98
4.14
361
4.20
411
411
408
4,02
4.02
3.87
4,15

3.8
3.85
4.086
4.04
3.80
4.09
3.75
3.86
4.12
4,05
4.04
3.89
3.80
389
4.02
3.83
4.01
3.87
4,08
3.95
3.83
3.89
3.80
3.04
4.00
408
4,00
a.97
3.87
3.89

10.789
11.33
10.87
10.79
11.04
11,56
11.05
10.82
11.41
11.34
11.24
11.12
11.30
10.46
10.94
11.48
1107
10.87
11.32
1158
10.84
11.15
10.89
10.76
11.65
10.88
11.80
10.96
10.80
10.86
10.88
11.14
10.83
11.16
10.85
10.86
10.73
10.49
11,31
11.24
11.25
11.65
11.39
10.35
11.03
11.256
11.09
11,18
1137
11.03

32.38
32.38
35.52
36.80
36.80
36.80
47.77
52.23
52.23
52.23
58.06
60.43
60.43
60.43
54.79
52.50
52.50
52.50
65.12
70.24
70.24
70,24

75.46

75.46
65.47
61.41
61.41
61.41
65.12
52.57
52.57
52.57

52.40
52.40
52.40
44.39
41.13
41.13
41.13
3743
35.93
36,83
35.83
37.82
38.59
38.59
38.59

17.18
17.18
17.18
17.85
21.81
21.81
21.81
21.75
21.43
21.43
21.43
21.86
24.43

24.43
23.84
20.89
20.89
20.99
21.17
22.24

231
22.70
22.70
22.70
22.74
23.03
23.03
23.03

26.18
26.19
26,19
25.43
20.50
20.50
20.50
20.27
18.77
18.77
18.77
18.41
23.54
23.54
23.54

18.75
18,75

12.94
14.01
14.22
15.12
13.60
13.66
13.96
15.356
13.54
13.62
14.83
14,62
13.32
13.71
15,55
15.21
14.12
13,95
15.04
15.74
15.12
15.72
15.59
15.73
14.94
14.62
16.71
18.21
16.00
16.14
17.01
18.18
15.94
14.50
15.24
16.47
16.45
16.59
16.26
18.19
16.99
17.36



09-02-2025 06:30
09-02-2025 06:45
09-02-2025 07:00
09-02-202507:15
09-02-2025 07:30
09-02-2025 07:45
09-02-2025 08:00
09-02-2025 08:15
09-02-2025 08:30
09-02-202508:45
09-02-2025 09:00
09-02-202509:15
09-02-2025 09:30
08-02-2025 08:45
09-02-2025 10:00
09-02-2025 10:15
09-02-2025 10:30
09-02-2025 10:45
09-02-2025 11:00
09-02-2025 11:15
09-02-2025 11:30
09-02-202511:45
09-02-2025 12:00
09-02-2025 12:15
09-02-2025 12:45
09-02-202513:00
 09-02-202513:15
09-02-2025 13:30
09-02-2025 13:45
| 03-02-20251415
09-02-2025 15:15
09-02-2025 15:45
09-02-2025 16:00
09-02-2025 16:15
09-02-2025 16:30
08-02-2025 16:45
09-02-2025 17,00
09-02-2025 1715
09-02-202517:30
09-02-2025 17,45
09-02-2026 18:00
09-02-2025 18:15
09-02-2025 18:30
09-02-2025 18:45

113
1.07
1.13
1.08
112
1.07
110
112
110
113
1.10
1.10
i
110
111
108
110
110
1.10
1.10
108
1.06
1.10
1.08
110
112
1.08
i1
1.05
1.08
110
1.10
1.08
1.08
113
1.09
1.09
111
1.10
1.10
1.09
1.10
1.10
1.07
1.10
113
1.14
111
1.10
111

797
8.05
794
8,03
8.06
8.10
7.94
7.68
7.92
791
8.02
7.97
8.03
8.12
8.05
8.10
8.03
7.79
8.08
8.05
8.03
7.88
7.88
7.84
7.96
7.83
7.87
8.15
7.84
7.90
8.07
8.03
8.02
7.96
8.32
7.92
7.97
8.04
7.97
7.80
7.0
8.02
8.03
7.84
7.98
7.87
8.08
8.17
7.80
8.08

1576

4.18
3.81
420
383
4.16
3.82
4.03
4.12
4.02
4.18
4,01
4.01
4.05
4.02
4.04

4.03
4.02
4.01
3.98
3.93
3.72
3.98
3.89
4,00
415
3.90
4.05
3.87
3.89
3.97
3.87
3.85
3.86
417
3.91
3.98
4,07
4.00
4,00
B:) |
3.80
3.99
3.83
401
4.23
4.25
4,07
4.02
4.06

11.24

11.23
11.27
11.27
1117
11.02
10.56
10.50
11.28
11.28
10.73
10.94
10.73
11.19
11.00
11.26
10.84
10.84
11.32
11.13
10.80
10.84
10.51
10.61
10.45
10.89
1119
11.37
1118
11.05
11.37
10.74
10.91
11.26
11.23
10.58
11.28
11.20
10.73
11.18
10.61
11.50
10.82
10.84
11,46
11.47
10.64
10.87
10.77

35.18
33.80
33.80
33.80
41.26
44,30
44.30
44,30
47.59
48.93
48.93
48.93
48.85
48.82
48.82
48.82
50.98
51.86
51.86
51.86
54.12
55.04
55.04
55.04
48.56
45.82
45.82
45.82
41.52
39.74
39.74
38.74
45.84
48.04

48.04
40.78
37.83
37.83
37.83

38.96
38.96
38,96
4222
43.54
43.54
43.54
41.52
40.70

18.75
18.56
17.35
17.35
17.35
17.94
21,79
21.79
21.79
21.60
20.34
20.34
20.34
20.32
20.19
20.19
20.19
20.84
25.08
25.08

18.58
16.22
16.22
16.22
16.16
15.86
15.86
15.86
15.76
15,14
15.14
15.14
15.06
14.58
14.58
14,58
15.01

19.99
21.79
2091
21.25
21.82
22.16
20.28
20.10
20.17
20.18
18.40
19.17
19.15
19.29
17.65
19.07
18.49
18.28
17.40
16.80
17.44
17.37
17.51
17.01
16.70
17.44
16.58
15.19
16.49
1671
14.91
12.40
12.97
13.98
13.11
13.46
14.26
14.32



0S-02-2025 19:00
- 09-02-2025 18:15
09-02-2025 19:30
09-02-2025 19:45
09-02-2025 20:00
09-02-2025 20:15
09-02-2025 20:30
09-02-2025 20:45
09-02-2025 21:00
09-02-202521:15
08-02-202521:30
09-02-2025 21:45
09-02-202522:00
09-02-2025 22:15
09-02-2025 22:30
09-02-2025 22:45
05-02-2025 23:00
09-02-2025 23:15
09-02-202523:30
09-02-202523:45
10-02-2025 00:00
10-02-2025 00:15
10-02-2025 00:30
10-02-2025 00:45
10-02-2025 01:00
10-02-2025 01:15
10-02-2025 01:30
10-02-2025 01:45
10-02-2025 02:00
10-02-2025 02:15
10-02-2025 02:30
~ 10-02-202503:15
~ 10-02-2025 03:30
10-02-2025 03:45
10-02-2025 04:00
10-02-2025 04:15
10-02-2025 04:30
10-02-2025 04:45
10-02-2025 05:00
10-02-202505:15
10-02-2025 05:30
- 10-02-2025 05:45
1 10-02-2025 06:00
10-02-2025 06:15
10-02-2025 06:30
10-02-2025 06:45
10-02-202507:00
10-02-202507:15

1.10
1.08
1.09
1.08
111
1.08
1.07
111
i1
1.08
1.10
1.09
113
108
111
1.10
111
1.08
1.10
1.10
1.06
1.12
1.08
111
112
1.08
111
1.07
112
1.09
1.10
1,07
1.08
1.08
108
112
1.09
1.10
1.08
1.09
1.10
1.12
1.08
1.10
1.09
1.08
1.10
1.10
113
112

8.00
773
B.24
8.01
7.97
8.10
7.84
7.97
8.03
B.06
B.01
B.01
B.16
8.08
8.14
8.08
8.03
8.02
7.83
8.19
8.04
8.14
7.79
7.89
7.83
7.76
8.01
7.82
7.88
8.05
8.10
B.21
7.84
8.00
8.06
B.01
8.15
7.88
8.13
8.02
8.00
7.82
7.02
7.6
8.01
7.73
7.87
7.89
8.02
8.08

1577

4.02
3.90
3.93
3.85
4.05
3.92
3.82
4.04
4.06
3.88
4.02
3.90
4.20
3.88
4.05
4.03
4.05
3.90
3.99
3.97
3.75
413
3.89
4.07
413
386
4.07
3.83
4.15
392
4.03
3.82
388
393
3.90
413
3.95
3.99
as4
3,83
4.03
412
3.90
4.00
391
3.89
3.98
2,98
418
4,10

10.88
11.27
11.45
11.07
10.89
10.68
11.08
11.21
11.72
10.83
10.83
10.83
10.85
11.22
10.89
11.25
10.74
10.70
11.42
11.08
11.26
10.83
10.56
11.14
10.60
11.18
1113
10.82
10.73
11.18
11.08
11.13
10.78
1131
11.04
10.98
11.30
11.07
10.74
11.00
1111
11.09
11.02
11,52
10,95
10.89
10.84
10.61
11.22
10.48

40.70
40,70
47.83
50.73
50.73
50.73
60.70
64.756
64.75
64.75
66.39
67.05
67.05
67.05
58.25
56.08
56.08
56.08
58.94
60.10
60.10
60.10
51.08
47.43
47.43
47.43
37.86
33.69
33.69
33.69

49.21
49.21
49.21
42.28
39.43
38.43
39.43
41.77
42.73
42.73
42,73
41.03
40.34
40.34
40.34
38.76
38.12
38.12
38.12

17.56
17.56
17.56
18.01
20.68
20.66
20.66
21.22
2451
24.51
2451
24.86

26.97
26.97
286,03
20.48
2046
2048

20.14
17.54
17.54
17.54
17.38
16.34
16.34
16.34
16.61
18.42
18.42
18.42
18.30
17.50
17.50
17.50
18.05
2164
21.64

13.04
13.83
14.20
14.79
14.33
14.90
15.39
15.15
14.18
14.48
14.81
15.43
15.82
15.92
16.62
17.20
17.61

16.70
16.80
17.39
17.41

17.36

13.34
14.74

13.03

12.13

13.76
12.01
1151
1213

11.40
1170
13.48
1498

14.42




1578

10-02-2025 07:30 1.10 8.15 4.02 10.33 38.58 21.84 17.99
10-02-2025 07:45 1.07 7.94 an 11.01 38.77 21.30 17.61
10-02-2025 08:00 1.10 8.12 4.03 11.12 38.77 19.26 16.79
10-02-2025 08:15 1.08 7.08 3.86 10.99 38.77 19.26 16.10
10-02-2025 08:30 1.09 7.89 3.94 11.13 39.81 19.26 16.53
10-02-2025 08:45 1.07 8.04 383 11.53 40.23 20.36 16.13
10-02-2025 09:00 1.08 7.77 273 10.91 40.23 27.52 15.49
10-02-202509:15 1.09 8.09 393 10.39 40.23 27.52 15.29
10-02-2025 09:30 1.13 8.00 a2 10.76 43.48 27.52 16.29
10-02-2025 09:45 113 8.18 4.18 11.85 44.77 26.66 16.87
10-02-2025 10:00 112 8.00 4.10 10.84 44.77 21.08 15.28
10-02-2025 10:15 1.08 7.78 3.94 11.15 4477 21.08 15.30
10-02-2025 10:30 112 7.98 a.11 10.74 49.08 21.08 16,56
10-02-2025 10:45 111 7.84 4.07 10.57 50.84 20.75 16.58
10-02-2025 11:00 1.09 8.03 393 11.48 5084 18.55 14,77
10-02-2025 11:15 1.15 8.05 434 11.09 50.84 18.55 14.79
10-02-2025 11:30 1.11 7.77 405 11.00 4457 18.55 15.13
10-02-2025 11:45 111 8.22 4,09 11.08 42.03 19.08 15.63
10-02-202512:00 1.09 7.93 3.96 11.29 42.03 22.54 14.77
10-02-2025 12:15 1.09 8.17 3.94 10.93 42,03 22.54 14,52
10-02-2025 12:30 111 8.03 407 10.95 45.82 2254 15.25
10-02-2025 12:45 112 7.92 415 10.82 47.38 22.09 1439
10-02-2025 13:00 1.12 8.02 413 11.19 47.38 18.12
10-02-2025 13:15 110 8.05 3.89 10.78 47.36 19.12
10-02-202513:30 1.10 8.10 3.98 11.04 4468 19.12
10-02-2025 13:45 1.10 7.86 401 11.48 43.59 19.26
10-02-2025 14:00 111 8.00 4.09 10.94 43.59 20.20
10-02-2025 14:15 1.08 8,13 3.90 10.96 4359 20.20
~ 10-02-2025 14:30 111 8.08 4.08 10.66 41.77 20.20
10-02-2025 14:45 111 7.97 4.03 11.19 41.04 20.70
~10-02-202515:00 1.09 8.2 3.92 11.15 41.04 23.95
~ 10-02-202515:15 1.08 7.96 3.96 11.30 41.04 23.95
=¥ 10-02202515:30 1.13 8.08 423 10.78 39.48 23.95
 10-02-202515:45 1.07 8.12 381 10.77 38.85 23.19
~10-02-2025 16:00 1.11 8.14 4.07 11.07 38.85 18.65
10-02-2025 16:15 111 8.21 4,05 11.25 38.85 18.65
10-02-2025 16:30 1.08 8.15 376 11.14 38.84 18.65
10-02-2025 16:45 1.0 7.98 3.76 11.22 38.84 18.68
10-02-2025 17,00 1.10 8.21 4,02 11.09 38.84 18.87
10-02-2025 17:15 1.08 8.06 385 10.62 38.84 18.87
10-02-2025 17:30 1.09 7.90 385 10.63 ar.a 18.87
10-02-2025 17:45 1.08 7.97 3.83 10.97 36.41 18.48
10-02-2025 18:00 1.11 7.96 4,05 11.14 36.41 16.20
10-02-2025 18:15 1.11 7.88 4,08 10.64 38.41 16.20
10-02-2025 18:30 1.06 7.89 374 11.14 50.13 16.20
10-02-2025 18:45 112 £.31 411 10.47 55.70 17.45
10-02-2025 18:00 1.10 8.05 4.03 10.82 55.70 24.86
10-02-2025 19:15 111 8.00 4,09 10.99 55.70 24.86
10-02-2025 19:30 1.09 8.00 3.0 1117 104.82 24.88

10-02-2025 19:45 1.14 8.06 425 1141 124.77 25.56




10-02-2025 20:15
10-02-2025 20:30
10-02-2025 20:45
10-02-2025 21:00
10-02-202521:15
10-02-2025 21:30
10-02-2025 21:45
10-02-2025 22:00
10-02-2025 22:15
10-02-202522:30
10-02-2025 22:45
10-02-2025 23:00
10-02-2025 23:15
10-02-202523:30
10-02-2025 23:45
11-02-2025 00:00
11-02-2025 00:15
11-02-2025 00:30
11-02-2025 00:45
11-02-2025 01:00
11-02-202501:15
11-02-202501:30
11-02-2025 01:45
11-02-2025 02:00
11-02-2025 0215
11-02-2025 02:30
- 11-02-2025 02:45
11-02-2025 03:00
11-02-2025 03:15
11-02-2025 03:30
11-02-202503:45
11-02-2025 04:00
11-02-2025 04:15
11-02-2025 04:30
11-02-2025 04:45
11-02-2025 05:00
11-02-2025 05:15
11-02-2025 05:20
11-02-2025 05:45
11-02-2025 06:00
11-02-2025 06:16
11-02-2025 06:30
11-02-2025 06:45
11-02-2025 07:00
11-02-2025 07:15
11-02-2025 07,30
11-02-2025 07:45
11-02-2025 08:00
11-02-2025 08:156

113
111
1.07
111
1.12
11
1.10
1.10
1.10
1.08
i
1.09
1.07

11

1.10
112
110
1.08
1.08
111
1.09
114
111
1.08
108
1.06
1.08
1.10
1.09
111
1.10
1.10
1.09
113
1.09
1.08
112
1.08
1.12
1.10
110
112
1.08
1.09
1.08
112
1.10
113
i1
1.09

8.21
8.05
7.01
8.13
8.34
8.13
8.09
8.08
7.90
7.87
8.02
8.00
8.15
8.12
B.14
7.97
8.15
7.91
7.86
8.09
8.28
7.89
8.02
8.19
7.86
8.05
8.09
7.83
7.84
8.05
8.30
7.89
7.86
7.87
7.92
8.05
7.77
8.02
7.81
7.89
8.18
7.78
8.09
7.78
7.89
7.85
7.73
8.07
8.16
7.96

1579

419
4.04
3.79
4.10
413
4.08
4,03
4,02
4.01
3.87
4.07
394
3.80
4.04
3.98
411
4.02

3.89
4.05

4.30
4.09

3.85
3.75
3.80
3.98
393
4,04
388
3.08
3.94
4.17
3.96
3.86
4.11
3.73
4.15
4.02
3.99
4,13
3.89
3.85
3.87
4,16

4.21
4.07
3.92

11.08
10.57
11.05
11.45
10.84
11.14
11.35
10.66
10.33
11.08
11.39
10.82
11.08
10.88
11.26
11.49
11.04
10.27
10.74
11.53
11.49
10.83
10.55
10.79
10.51
11.21
10.80
11.06
10.37
10,60
10.47
10.91
11.04
10.44
10.33
11.40
11.42
1115
10.786
10,59
10.74
11.01
10.87
10.85
11.06
10.50
10.40
11.19
11.05
10.88

124.77
124.77
111.02
105.43
105.43
105.43
96.72
93.18
93.18
83.18
91.52
90.84
90.84
80.84
B1.25
77.36
77.36
77.38
7462
7351
7351
73.51
65.62
62.78
62.78
62.78
56.19
53.51
53.51
53.51
42.91
38.61
38.61
38.61
40.46
41.21
41.21
41.21
41,14
41.12
41.12
41.12
39.18
38.36
38.36
38.36
36.73
36.06
36.08
36.06

29.68
29,68
29.68
30.09
32.51
32.51
32,51
31.98
28.86
28.86
28.86
28.54
26.64
26.64
26.64
27.02
20.25
29.25

23.44
23.44
23.44
23.20
2163
2163
21.63
22.35
26.83
26.63
26.63
25.81
20.92
20.92
20.92
20.94
21.03
21.03
21.03
20.57
17.84
17.84

11.70
11.85
1197
13.04
12.49
11.26
12.23
12.72
11.82
12.30
12.49
13.97
12.58
12.84
14.26
15.18
13.46
1467
15.08
15.73
13.23

14.20
14.65
14.07

13.07

e/
2 uoN, 2



11-02-2025 08:30
11-02-2025 08:45
11-02-2025 09:00
11-02-2025 09:15
11-02-2025 09:30
11-02-2025 09:45
11-02-2025 10:00
11-02-2025 10:15
11-02-2025 10:30
11-02-2025 10:45
11-02-2025 11:00
11-02-2025 11:15
11-02-2025 11:30
11-02-2025 11:45
11-02-2025 12:00
11-02-2025 12:15
11-02-2025 12:30
11-02-202512:45
11-02-2025 13:00
11-02-2025 13:15
11-02-2025 13:30
11-02-2025 13:45
11-02-2025 14:00
11-02-2025 14:15
11-02-2025 14:30
11-02-2025 14:45
11-02-2025 15:00
11-02-2025 15:15
11-02-2025 15:30
11-02-2025 15:45
11-02-2025 16:00
© 11-02-202516:15
- 11-02-2025 16:30
11-02-2025 16:45
11-02-2025 17:00
11-02-202517:15
11-02-2025 17:30
11-02-2025 17:45
11-02-2025 18:00
11-02-2025 18:15
11-02-2025 18:30
| 11-02-2025 18:45
11-02-2025 19:00
11-02-2025 19:15
11-02-2025 19:30
11-02-2025 19:45
11-02-2025 20:00
11-02-2025 20:15
11-02-2025 20:20
©11-02-2025 20045

1.08
109
110
114
1.068
1.08
1.10
1.05
1.10
110
1.10
1.10
110
1.09
112
111
1.09
1.09
1.08
112
1.09
1.12
111
pN B 1
112
1.09
114
112
112
1.10
1.10
1,09
1.06
113
111
1.09
1.08
111
110
1.13
1.10
1.07
1.06
L1
1.10
1.05
1.09
111
113
112

7.98
8.07
8.08
7.99
701
B.23
7.87
7.96
7.85
8.14
7.90
7.88
8.00
7.96
7.86
797
8.01
7.95
B.09
8.07
7.89
7.87
8.02
8.06
7.97

8.19
8.17
7.88
811
7.94
8.12
8.12
7.95
8.14
8.00
B8.04
7.84
8.16
7981

B.10
7.96
7.85
811
8.00
7.97
782
8.02
7.84

1580

3.968
391
3.97
4.27
3.76
3.66
4.00
3.69
4,00
4,01
4,01
389
389
391
412
4,09
3.96
3.94
3.88
4.11

411
4.08

4.16
3.91
4.25
4.15
415
4.02
4.01
3.83
3.74
4.20
4.06
3.83
3.98
4.08
4.01
4.17
3.9
3.82
3.73
4,08
4,01
3.64
3.92
4.08
423
4,12

10.87
11.42
10.71
11.32
11.61
11.37
10.95
10.98
10.90
11.21
10.82
11,06
11.08
10.80
10.97
11.26
11.19
10.82
10.87
10.50
11,58
10.91
11.52
10.68
10.84
11.38
10.43
10.72
1111
10.24
11.38
11.10
11.28
10.85
10.56
10.70
12.00
11.47
11.05
11.45
10.56
11.14
1112
1112
10,86
10.45
10.91
10.99
10.53
11.19

41.74
44.04
44.04
44,04
4243
41.77
41.77
41.77
39.80
38.00
39.00
39.00
39.27
30.38

39.38
39.85
40.04
40.04
40.04
35.43

33.56
33.55
32.00
31.36
31.38
31.36
34.10

35.22
35.22
38.50
39.83
39.83
39.83
46.15
48.72
48.72
48.72
43.81
41.82
41.82
41.82
45.45
46.93
46.83
46.93
§1.64
53.56

18.35
18.39
17.20
16.75
16.92
17.31
16.17
15.69
17.06
16.81
15.54
16.44
16.57
17.04
1531
15.62
16.20
15.88
15.23
14.51
15.23
16.08
13.29
12.57
13.31
13.09
12.48
13.05
14.186
13.85
13.82
13.17
14.88
14.58
13.07
13.16




11-02-2025 21:00
11-02:2025 21:15
11-02-2025 21:30
11-02-2025 21:45
11-02-2025 22:00
11-02-202522:15
11-02-2025 22:30
11-02-2025 22:45
11-02-2025 23:00
11-02-2025 23:15
11-02-2025 23:30
11-02-2025 23:45
12-02-2025 00:00
12-02-2025 00:15
12-02-2025 00:30
12-02-2025 00:45
12-02-2025 01:00
12-02-202501:15
12-02-2025 01:30
12-02-2025 01:45
12-02-2025 02:00
12-02-202502:15
12-02-202502:30
12-02-2025 02:45
12-02-2025 03:00
12-02-2025 03:15
12-02-2025 03:30
12-02-2025 04:00
12-02-2025 04:15
12-02-2025 04:30
12-02-2025 04:45
12-02-2025 05:00
. 12-02-202505:15
- 12-02-2025 05:30
12-02-2025 05:45
12-02-2025 06:00
12-02-2025 06:15
12-02-2025 06:30
12-02-2025 06:45
12-02-2025 07:00
12-02-2025 07:15
12-02-2025 07:30
12-02-2025 07:45
12-02-2025 08:00
12-02-2025 08:15
12-02-2025 08:30
12-02-2025 08:45
12-02-2025 08:00
12-02-2025 09:15

1.05
1.09
1.10
1.08
1.08
1.08
111
1.10
111
1.14
111
111
1.10
111
113
1.10
108
1.07
112
1.07
111
1.10
110
1.10
111

112

115
1.08
111

108
111
108
1.07

1.13
1.12
112
1.08
1.08
112
111
111
1.09
11
1.09
1.08
1.08
1.08
111

B.07
8.01
B.07
8.31
8.00
7.97
7.96
7.82
7.96
8.18
7.85
8.19
7.86
7.85
7.88
7.84
B.05
8.18
7.90
8.09
8.00
8.18
8.11
8.09
B.12
7.97
8.00
8.07
B.16
8.09
8.06
B.12
7.81
7.80
7.77
7.94
8.34
8.03
8.00
7.97
B.04
8.14
7.83
8.03
8.03
7.80
7.87
8.01
8.03
8.22

1581

3.68
393
4.00
3.86
3.84
3.88
4,05
4.01
405
429
4.10
4.07
4.01
4.07
4.22
4.03
38l
3.8
412
.77
4.08
3.99

4.03
4.04
411
4.30
3.85
4.04
3.4
3.89
4.10
3.85
3.83
3.88
4.19
4.10
412
3.87
3.83
412
4.04
4.07
3.84
4,08
3.92
3.80
3.87
3.87
4.05

10.90
11.03
10.52
11.57
11.47
10.86
10.68
10.83
10.83
10.57
10.88
11.31
10.72
11.18
11.07
11.11
11.08
11.38
11.07
10.65
11.37
10.82
10.88
10.86
10.83
11.28
11.65
1164
10.64
11.38
10.38
1114
10.78
10.90
1145
11.38
10.81
10.75
10.90
11.60
11.39
1114
11.66
11.10
1134
11.16
10.85
11.74
10.83
10.85

53.56
53.56
49.11
47.31
47.31
47,31
57.79
62.05
62.05
62.05
60.57
59.96
59.96
59.96
48.04
43.19
43.189
43.19
46.40
47.70
47.70
47.70
43.52
41.82
41.82
41.82
38.28

. ”'“

36.84
36.84
37.68
38.03
38.03
38.03
33.90
32.23
32.23
32.23
42.16
46.20
46.20
46.20
42.06
40.38
40.38
40.38
46.91
49.56
49.56
49.56

24.96
24.96
24.986
24.71
23.22
23.22
23.22
23.09
22.34
22.34
22.34
22.18
21.23
21.23
21.23
21.20
20.99
20.89
2089
20.52
17.49
17.49
17.49
17.85
19.96
19.86
19.98
20.75
25.87
25.87
25.87
25.78
25.17
25.17
2517
2435
19.48
19.48
19.48
18.895
22.72
22.72
22.72
2213
18.63
18.63
18.63
18.40
17.04
17.04

13.24
13.21
13.65
14.34
14.80
14,24
15.07
15.97
14.44
15.54
16.13
16.04
15.88
16.25
13.22
13.25
13.45
13.02
13.64
14.28
13.04
11.39




12-02-2025 08:30
12-02-2025 09:45
12-02-2025 10:00
12-02-202510:15
12-02-202510:30
12-02-2025 10:45
12-02-2025 11:00
12-02-2025 11:15
12-02-2025 11:30
12-02-2025 11:45
12-02-2025 12:00
12-02-202512:15
12.02-202512:30
12-02-2025 12:45
12-02-2025 13:00
12-02-2025 13:15
12-02-2025 13:30
12-02-2025 13:45
12-02-202514:00
12-02-202514:15
12-02-2025 14:30
12-02-2025 14:45
12-02-2025 15:00
12-02-2025 15:15
12-02-2025 15:30
12-02-2025 15:45
12-02-2025 16:00
12-02-2025 16:15
12-02-2025 16:30
12-02-2025 16:45
12-02-2025 17:00
12-02-202517:15
12-02-2025 17:30
12-02-2025 17:45
12-02-2025 18:00
12-02-2025 18:15
12-02-2025 18:30
12-02-2025 18:45
12-02-2025 16:.00
12-02-2025 18:15
12-02-2025 19:30
12-02-2025 18:45
12-02-202520:00
12-02-2025 20:15
12-02-2025 20:30
12-02-2025 20:45
12-02-202521:00
12-02-202521:15
12-02-202521:30
12-02-2025 21:45

1.10
1.09
1.10
1.07
11
112
1.09
112
1.08
1.10
1.08
1.13
L1

1.09
111
1.09
1.10
108
1.07
110
1.10
113
1.07
112
112
1.08
1.07
1.10
1.10
1.08
1.09
111
111
110
1.08

1.11
1.10
1.07
1.07
1.08
113
112
111
1.09
111
L11
107
111

B.08
7.98
8.23
7.94
B.10
813
7.80
7.99
7.86
8.06
7.79
7.96
8.08
8.06
7.89
7.83
8.12
B.02
B.09
B.02
8.15
8.01
7.88
8.14
8.18
8.00
8.07
8.08
8.01
7.88
7.99
7.94
8.01
7.97
B.03
8.11
8.10

8.05
B.05
7.85
8.04
8.16
B.26
7.85
8.07
8.10
7.88
8.00
8.08

1582

4.02
3.83
4.00
3.80
4.07
4.11
385
413
3.80
3.99
3.74
417
4.04
30.51
74.90
4.03
3.96
3.99

3.90
4.00
4.01
412
391
4.06
4.05
3.95
3.90
4.00
4.01
3.94

4.04
4.03

3.83
397
4,02
4.00
3.80
3.90
3.98
4.09
4,08
4.05
3.88
4,04
4.02

4.03

10.75
11.18
10.85
11.10
10.58
10.62
10.60
10.99
11.60
11.30
10.89
10.71
11.57
10.26
10.37
1114
11.24
10.75
11.54
11.19
10.97
10.75
10.83
10.91
10.86
1115
10.73
10.63
10.96
10.86
10.82
10.84
10.97
10.47
11.21
10.89
10.51
10.56
10.79
10.80
11,44
10,88
10.53
11.04
10.73
10.67
10.82
10.48
11.19
10,72

50.80
51.30
51.30
51.30
49.28
48,48
48.46
48.48
44.73
43.21
43.21
43.21
38.75
36.83
36.93
36.93
33.81
32.55
32.55
32.55
32.70
32.76
32.76

31.35
30.77
30.77
30.77
42.74
47.58
47.59
47.58

55.74
55.74
55.74
51.87

50.43
50.43
49.62

49,28
49,29
6L11
65.91
65.01
65.91
58.87
56.01

17.04
18.26
26.53
25.53
25.53
24,89
21.11
21.11
21.11
20.68
18.11
18.11
18.11
18.38
20.32
20.32
20.32
19.98
17.60
17.60
17.60
17.33
15.54
15.54

15.74
17.05
17.05
17.05
16.88
15.89
15.89
15.89
16.08
19.11
47.58
50.24
48.22
35.07
35.07
35.07
34.69
3221
Ja.21
2z
31.84
30.15
30.15
30.15
2939

18.07
17.30
16.22
16.30
16.67
17.09
16.75
15.24
16.31
17.12
15.56
15.04
15.17
16.19
14.19
14.19
14.96
15.59
13.09
12.78
12.62

1183

14.15
14.05
12.74
13.67
13.84
13.96

12.70
13.33

12.74
12.18
11.31
1168
1118

13.51
13.44




12-02-2025 22:00
12-02-202522:15
12-02-2025 22:30
12-02-2025 22:45
12-02-2025 23:00
12-02-202523:15
12-02-2025 23:30
12-02-2025 23:45
13-02-2025 00:00
13-02-2025 00:15
13-02-2025 00:30
13-02-2025 00:45
13-02-202501:00
13-02-202501:15
13-02-2025 01:30
13-02-2025 01:45
13-02-2025 02:00
13-02-2025 02:15
13-02-2025 02:30
13-02-2025 02:45
13-02-202503:00
13-02-2025 03:15
13-02-202503:30
13-02-2025 03:45
13-02-2025 04:00
13-02-202504:15
13-02-2025 04:30
13-02-2025 04:45
13-02-202505:00
13-02-2025 05:15

| 13-02-202505:45

13-02-2025 06:15
13-02-2025 06:30
13-02-2025 06:45
13-02-2025 07:00
13.02-2025 07:15
13-02-202507:30
13-02-202507:45
13-02-2025 08:00
13-02-2025 08:15
13-02-2025 08:30
13-02-2025 08:45
13-02-2025 08:00
13-02-2026 09:15
13-02-2025 09:30
13-02-2025 09:45
13-02-2025 10:00
13-02-2025 10:15

1.12
1.09
1.09
1.08
1.08
.11
111
1.08
112
112
1.09
1.09
1.08
1.08
1.11
1.1
1.12
1.10
1.10
1.06
1.09
1.11
1.10
1.12
110
1.09
114
112
108
109
1.08
1.10
113
1.10
1.07
1.08
1.12
1.09
1.10
111
1.10
110
1.10
111
1.08
1.12
112
107
110
1.08

7.81
7.98
7.88
8.23
7.83
7.92
7.87
8.09
8.02
8.02
8.02
7.99
7.96
7.97
7.84
8.07
7.93
7.81
7.66
8.04
B.05
7.86

7.96

8.00
7.99
7.91
7.83
8.06
8.07
7.81
8.01
7.82
7.95
8.08
821
8.05
7.80
7.88
7.94
8.17
7.80
7.99
B.02
7.88
8.14
8.07
8.01
7.96
8,00
8.10

1583

4.08
3.85
3.97
383
3.94
4.03
4.02
3.94
4.08
4.02
3.96
3.88
3.95

383
4.02
4.05
4.01
4,01
3.87
3.98
4.03
3.99
407
399

413
4.08
3.98
3.95
3886
4.00
411
3.99
3.89
3.95
4,07
3.88
3.89
4,02
3.99
4.01
3.99
4,02
3,82
4,07
4.08
am
4,01
3.84

11.21
10.97
11.23
10.71
11.08
10.78
10.62
11.03
10.82
10.87
10.45
11.24
10.97
10.70
10.88
10.46
11.17
10.84
10.86
10.78
10.87
10.67
11.42
10.82
10.92
11.12
11.21
10.41
10.80

10.84
11.23
11.12
10.95
10.81
10.97
10.54
10.75
11,08
11.17
10.82
10.70
10.55
10.71
11.19
11.08
11.32
10.71
10.82
11.01

56.01
56,01
59.62
61.08
61.08
61.08
58.10
56.89
56.89
56.89
57.35
57.54
57.54
57.54
60.42
61.59
61.59
61.59
49,65

44.79
44.79
47.20
48.17
48.17
48.17
39.98
36.65
36.65
36.65
37.87
38.37
38.37
38.37
4217
43.72
43.72
4372
4524
45.85
45,85
45.85
43.44
4246
4248
42.48
39.81
38.87
38.87
38.87

24.51
2451
24.51
24.36
23.38
23.38
23.38
22.84
19.37
19.37
19.37
20.27
26.11
26.11
26.11
25.27
19.78
19.78
19.78
19.69
19.086
19.06
19.08
18.73
16.58
16.58
16.58
16.71
17.53
17.53
17.53
17.78
18.38
19.38
19.38
18.35
19.22
19.22
18.22
18.97
17.37
17.37
17.37
17.93
2161
2161
2161
2111
18.18
18.18

14,68
14.44
14,38
14.09
13.32
14.38
14.08
16.04
14.55
15.43
14.18
13.51
12.42
13.58
12.82
13.83
13.16
10.80

13.74

12.72
1361

14.52
15.81
14.99
16.39
15.42
16.04
16.97
1817
17.30
17.76
18.15
18.42
18.51
17.85
18.00
18.30

18.08




13-02-2025 10.30
13-02-2025 10:45
13-02-2025 11:00
13-02-2025 11:15
13-02-2025 11:30
13-02-2025 11:45
13-02-2025 12:00
13-02-2025 12:16
13-02-2025 12:30
13-02-2025 12:45
13-02-2025 13:00
13-02-2025 13:15
13-02-2025 13:30
13-02-2025 13:45
13-02-2025 14:00
13-02-2025 14:15
13-02-2025 14:30
13-02-2025 14:45
13-02-2025 15:00
13-02-2025 15:15
[ 13-02-2025 15:30

1.09
1.07
1.10
1.04
1.10
b 3|
1.08
1.10
1.09
1.09
111
1.09
1.07
1.07
114
112
1.09
1.10
1.08
113
110
1.08
111
112
113
111

7.88
B.05
7.84
7.81
7.87
7.98
8.03
8.24
7.89
8.20
8.07
8.10
7.95
7.87
8.08
8.14
8.00
8.17
8.12

8.04
8.16
8.28
7.87
7.83
7.92

1584

3.98
380
4.01
381
4.01
4.03
3.93
3.98
3.98
398
405
3.96
3.91
3.80
4.14
4.08
3.85
4.00
3.97
411
4.01
3.84
4.03
4.05
411
4.08

11.39
10.62
11.58
10.73
10.71
11.37
10.56
11.29
10.96
11.20
10.86
1157
11.06
10.88
10.70
11.10
11.70
10.88
11.28
11.04
10.87
11.08
10.32
10.97
10.79
11.00

39,39
39.61
39.61
39.61
38.36
37.85
37.85
37.85
50.40
55.49
55.49
55.49
64.78
68.56
£8.56
68.56
52.21
45.56
45.56
45.56
46.15
46.38
46.38
46.38
41.83
39.98

18.18
17.84
15.85
15.85
15.85
15.76
15.20
15.20
15.20
16.46
2391
23.81
23.91
23.33
19.87
19.87
19.87
19.46
17.03
17.03
17.03
16.87
1584
1584
1594
15.81

18.59
17.84
16.98
16.50
17.31
17.27
15.97
1565
16.10
15.76
14.32
14,19
13.84
14.46
11.98
12.06
12.22
13.66
12.01
12.05
12.78
13.50
11.70
1173
12.31
12.82
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4 2014—15 24113 20496 85.0
5 2015—16 8352 7016 84.0
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14 2024—25 29018 27567 95.0
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PHATACHS I PIL s w2l SN T Ay oy

PPGCL/Bara/ ENV/ 470, Date: 14.01.2025

To,

Divisional Director
Social Forestry
Forest Division
Prayagraj

Sub: Compliance of direction Issued by Hon'ble National Green Tribunal in O.A No. 617/2022
Pushpendra vs. Government of Uttar Pradesh and others in order dated-22.05.2024,

Ref: Letter no-G01304/NGT OA.No.617/2022/2025 dated-03" January 2025 from Regional Office
U.P. Pollution Control Board, Prayagraj

Dear Sir,

With reference to the above-mentioned subject and letter no- GO1304/NGT
OA.N0.617/2022/2025 dated-03™ January 2025 from Regional Office U.P. Pollution Control
Board, Prayagraj, the detalls of plantation/green belt report is enclosed as Annexure-1.

This is for your information and record please,
Thanking You,

Sincerely

For Prayagraj Power Generation Company Limited

>

|l?"7

S ‘Fl Pandey
Chief O & M Services

Cc: The Collector, Prayagra

The Chief Environment Officer (Circle-2) , UPPCB Lucknow
The Regional Officer, UPPCB Prayagra|

Prayagraj Power Generation Company Limited

Reglstered Office : Shatabdl Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Nalda, Uttar Pradesh -
Phone: + 91-120-6102000/6102208 ' CIN; L/40101UP2007PLC032635 ey o

Plant Address : P.O. - Lohgara, Tehsll - Bara P p »
A 3 , Prayagra] (Allahabad), Uttar Pradash - 212107
Phone: + 917525006400/ 8528846666, Weh:-ppgcl.co.in, Emall:-ppacl@ppgcl.ca.in
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Annexure-1

Plantation report & Plan =~ — — — — ——u e

Details of Green Belt Development —

:';‘ :: :':‘h, Area Location | Plant Species | Nos | Total Total Sapling
Number | Number | Survival
of of rate (%)
Sapling | Sapling

1 e o Planted | Survived

Jownship, School,DM Neam 2100 | 17500 15500 B2.6
2011-12 :l:‘:::,ay Pipal 700
area, BTG area, Sheesham 2000
L.Camp area Karanj 2000
Jamun 1200
Arjun 1000
Chitwan 1000
Amaltas 1200
Amla 1000
Kadam 2000
Mango 1000
Cassia 500
Gulohar B0O
Bottle Brush | 1000
2 Year- CHP,Township, School,DM Neem 400 4411 3750 85.0
2012-13 Plant, Pipal 500
Railway area, BTG Sheesham 11
area,L.Camp area
Karan] 400
Jamun S00
Arjun 500
Chitwan 300
Amaltas 600
Kadam 500
3 Year- CHP,Township, School,DM Neem 7000 | 91534 | 74143 81
2013-14 Plant, Pipal 500
Railway area,BTG Sheesham 5000
area,L.Camp area Karan] 2000
Jamun 6000
Arjun 7000
Chitwan 1000
Amaltas 4000
Amla 3000
Kadam 7000
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Mango 2000
Cassia 8000
Gulohar 8000
Bottle Brush | 6000
Shagwan 10000
Kachnaar 12034
Year | CHP, Township, School,DM Chitwan 2000 | 24113 20496 85
2014-15 Plant,Railway area,BTG Amallas 1000
area,L.Camp area,50 KT Silo Amla 900
Kadam 1000
Maiigo 100
Cassia 800
Gulahar 1000
Boltle Brush | 1000
Shagwan 1000
Kachnaar 813
Neem 1000
Pipal 400
Sheesham 1000
Karanj 1500
Jamun S00
Arjun 1000
Ashok Sita 1000
Bamboo 5000
Foxtail Palm | 1500
Siras 1200
Year- DM Plant,Railway area,BTG Kadam 500 8352 7016 84
2015-16 ;r;a(,)l.}.famz ac;e:;pso KT Mango 700
(OHC,0ld Cam Cassia 800
Area,Grinding Unit Gulohar 1000
Bottle Brush | 600
Shagwan 700
Kachnaar 500
Neem 448
Pipal 400
Sheesham 600
Karan] 1004
Jamun 600
Arjun 500
Year- Rallway area, BTG Siras 1500 | 20080 17077 BS
2016-17 area,L.Camp area,50 KT Mango 500
Cassia 1200
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Silo,OMC,01d Camp Gulohar 1500 r =
Area, Grinding Unit fottle Brush | 800
Silagw.;u 1400
Kachnaar | 1000
Neem | 1000
pipal | 590
Sheesham 1400
Karanj "1 1200
Jamun 800 ,
Arjun 1800
Ashok Sita 1200 i
Bamboo 2000
foxtail Palm | BOO
Amaltas 1400
Year- CHP,Township, School,DM Washingtonia | 2000 | 44987 | 35980 | 80
2017-18 Plant,Railway area, BTG Palm
area,L.Camp area,50 KT Juniprush 1500
Silo,Ash Pond area Bamboo 4000
Gulohar 2000
Bottle Brush | 3200
Shagwan 3087
Kachnaar 2300
Neem 2000
Pipal 1700
Sheesham 2500
Karanj 2000
Jamun 1000
Arjun 2000
Ashok Sita 1800
Sisra 2000
Imli 2000
Mango 1000
Cassia 2000
Exora tall 2600
Mahua 1000
Guava 3300
Year- CHP,Township, School,DM Karan] 1000 | 29458 24156 B2
2018-19 Plant,Railway area, BTG Jamun 1600
area,L.Camp area, S0 KT Kadam 1000
Silo,Ash Pond area Mango 500
Cassla 6500
[l 1800
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| : | Guava 2200 I |
l Arjun | 1900 |
! Chitwan 1800
Amaltas 2200 !
Amia 1000 '
' Shagwan 1000
: Bamboo | 1000
Gulmohar | 1000
' ottle Brush | 500
‘ —S‘I;agw.il;— 1042
Kachnaar 1500
Heem 400
Pipal 516
| Sheesham 1000 -
S Year [Townshp. SchoolOM | Arjun 1500 | 33598 | 28390 |45
J019-20  rlant.Radway arca,BIG Chitwan 1200
Carca Ll Camp area, S0 KT [ AmaNas. 7000 |
Silo, Ash Pand area, Plant ' . ———
Boundary ’ Amia o 1100
| Shagwan 1600
| Damboo 2898
Gulmohar 0O
! mﬁnr.h 1200
| [ Shagwan | 1800 |
Tl.m:.m' 1000
Kachnaar 1600
i Meem | 1700
' Pipal 1000
| Shevsham 1800
-icaran] 1500
Jamun | 1500
Kadam 1800
Sahtoot 1000
Mango 400
Cassla 1000
‘ imhi BOO
| bakar | 2400
| Mahua 2000
10 | Year- CHP,Plant area (Fire station, | Amla 200 14500 12325 8s
l 2020-21 DIM :’;a:t, w:u;i:' Shagwan 1000
plani),nospia Bamboo 500
f School, Township,Horticulture s 360
l Bottle Brush | 200
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) Shagwan 1000 -
Kachnaar 500
Neem | 1500
Pipal 500
Sheesham | 1500
Karan| 1500 ‘f~
Jamun 1400
Kadam 1000
Mango 800
Cassia BOO
imli 500
Guava BOD
11 Year- CHP,Plant area (Fire station, | Neem 3000 | 25000 | 21625 86.5
2021-22 | DM Plant, within Pipal 1000
lant),H
'S,:l‘lc:c))'l.’r‘:\z:::ﬂiHonkulture Sesthpa o' 7
Karanj 1200
Jamun 1500
Kadam 2000
Mango S00
Cassia 1000
imli 500
Guava 800
Arjun 1000
Bargad 1000
Amaltas 1000
Amla 500
Shagwan 2000
Bamboo 4000
Gulmohar 1000
Kachnaar 1000
12 Year- Township, School,DM Bargad 1000 | 20526 | 17652 86
2022-23 Plant,Railway area,BTG Kachnaar 1000
Sk rord e [Nem [0
Boundary, etc. Pipal S00
Sheesham 2000
Karan] 1300
Jamun 500
Kadam 800
Mango 200
Cassla 600
Imli 526
Guava 300
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Arjun 700
Bargad 1000
Amaltas 1500
Amla 700
Shagwan 2000
Bamboo 3500
Gulmohar 1200
13 Year- Township, School,DM Kachnaar 500 14288 |.12859 90
202324 | Plant,Rallway area,BTG Neem 1500
area,L, ;
Sﬂo,ltls:al:::: ::::?’:gt Lo a
Boundary, CHP area, ete. Sheesham 1500
Karan) 1500
Jamun 1400
Kadam 500
Mango 800
Cassia 8OO
imll 750
Guava 288
Amla 200
Conocarpas 1000
Shagwan 500
Bambaoo 500
Guimohar BOO
Bottle Brush | 200
Shagwan 1000
14 Year- Township, School, DM Jamun 1000 | 29018 27567 95
2024-25 Plant,BTG area,S0 KT Silo,Ash | Kadam 500
g Mangs 500
Building,Hostels etc. Cassia 500
imll 500
Guava 500
Arjun 1000
Bargad 1000
Amaltas 1000
Amla 800
Shagwan 1200
Bamboo 3918
Gulmohar 500
Kachnaar 8000
Neem 1000
Pipal 500
Sheesham 1000
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Karanj | 700
Pakar [ 400

Conocarpas | 1500

Juniprush | 1000

Bottle Brush | 1000

Washingtonia | 1000
Palm

Total

377375 | |

——
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UltraTech Cement Works §.5868ara Cement Works)

Plantation Report & PLAN;

Details of Green Belt Development

Si. Month  Area Plant Species Total Total Sapling
No. Location Number | Number of | survival
of Sapling Sapling rate
planted survived
! fY19-20  plamt 5alin Nos. 14500 11500 79%
Premuses Neem 1000
Sheesham 1000
Aoun 1000
Karan 1000
Pakad 1000
lamun 1000
pee al 1000
Amrood 1000
Amala " 1000
Aaam 500
Casia Semia 1000
Chitwan 1000
Amaltas 1000
Kadamb 1000
Ashok 1000 )
2 Fv20-21 Plant Neem Tree 300 4000 3100 77.5%
premises Sheesham 200
Arjun 00
Kararny 200
Pakad 200 |
lamun B 100 S
Sagaun TREE 1,700 1
© Casia Samia 100 :
Amatood 100
Mango L 100
Chitwan Tree 166
T Amaltas Tree 100 j
Kadamb Tree 100
Ashok Tree 200
' T Mixed Fruit 200
: T Mavishee 300
v
NN
o'
/ Q.;‘e v :
f 2 /\ )
. 7.:.\ ; ‘ i
. d‘ \. *
o./?‘ - ~.\",.
\'Q‘ B (L i

S
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s FY2122 Plant 1597 4000 3070 76.76%

Premises Jamun 500
Amarood 500
Mango 500
~ Mixed Front S00
katahal 200 . |
o Amala 200 = '
‘ FY22-23  plant mango ‘ 1550 11775 10250 87%
Premises i
L Sheesham | 2500 '
__ tornocorpurs, 1000 Ly
karan | 2500 |
kadamb | 1200
Ashok | 2500 |
'
B i 525 . B
5 FY23-24 Plant 1500 s34 meter 1000 900 950%
Premises i area  will  be |
developed by |
using  MIYAWAKI '
system, Remaining
area  will  be
developed as
l green belt by this Work Is under .
year process -
‘ | NEEM 500 5200 4300 82.69%
| ! | kaDAMB 500
‘”AMALTAS 500
| MANGO 1000
| KARAN, 500
: | SHEESHAM
! | ARJUN 500
: | MAULSHREE |
; . LOCAL SPECIES 500 |
\ | Dubai tree 1200
, | FY-24-25 | Plant NEEM 2000 12000 11500 95.8%
! Premises Sheesham 3000
: Amarood 2300
- | MANGO 50
{ KARANJ, 4500
| ARIUN 150 |
| ‘ MAULSHREE i
L

» A > -~ .
4 él # 3 .-\\”s )
f'p / DY, 3 )
> o « \¢.

55 S
i - ) <
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DEPARTMENT OF CIVIL ENOINEERING __ __ __—
pate: 31.01.2025

Ref No.:!IT(BHU)/CE/2024-25/ L221]

To

Prayagraj Power Generation Company Limited
Power Plant. Village Khansemra, Tehsil, Bara,
Pravagraj, Uttar Pradesh, 212108
t using
Subject: Compliance Audit Report of GIS Mapping of PPGCL Thermal Power P1an
Drone and Satellite imagerics.

Dear sir.

nd attached compliance audit report of GIS

. ioned above, please i
With reference to your letter mentioned 8 p geries. If you have any

Mapping of PPGCL Thermal Power Plant using Drone and Satellite ima
query then feel frec to contact us.

Thanking you
Yours faithfully
Prof. Anurag Ohri

t of Civil En ineerin
m‘%rnom.«i g) .

Frur sitaifad firam
Department of Civil Engineering
e sl W ({f.ea.g.)
Indsan Institute of Technology (B.H.U.)
T2 1805/ Varanas(-22 1005
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1.3 About the PPGCL plant

MMLL_.LU AN

Figure 2: PPGCL Power Plant
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Data Collection and Methods
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Figure 4: Field duata collection and survey

12

PANARAY
vy
Ui amry

GEOINFORMATICSLIIT

(3 Scanned with OKEN Scanner




1605

2.2 Instrument Used

Idea Forge RYNO UAV

The 1dea Forge RYNO UAV is a micro-category drone built with carbon fiber, specifically designed for

precision mapping applications, Widely used
and re

across industrics such as mapping, mining, construction,
al eslate, it offers exceptional features including less than 10 ¢m absolute X and Y accuracy, a
ground sampling distance of less than 5 cm, and support for output formats like point clouds, digital
terrain models. and digital clevation models. With a payload capacity of over 20 MP, 64 GB of storage,
a flight time exceeding 40 minutes, and an operational range of up to 4 km, the RYNO UAV is ideal for

tasks such as land surveys, mining area planning, and construction site management.

Figure 7: ldea forge UAV
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[ SOKKIA DGNSS

SOKKIA DGNSK 15 a high-precision nan igation and positioning solution widely used in surveying.
mapping. and construction. 13y using correction signals from a reference station, it significantly improves
the accuracy of standard GPS, achieving centimeter-level precision. It is commonly employed for
applications such as land surs ey ing. infrastructure planning. and agricaltural fiekd mapping. The system
is known for ats reliability . ease of integration with other SOKKIA equipment, and compatibility with
| mdostny =standard data formats

| = P

Figore S GNNS RECETVER
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Soltware used

Agivolt Metashape Professiongl
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Figure 9: Agisoft Metashape workflow

Apisoll Metashape Professional is o robust photogrammetry solware designed for ereating high-quality
I models, maps, and visualizations from photographic data. The sollware supports aerial and ground-

based imapery to penerate dense point elowds, textured 31 models, orthophotos, and DEMs. It features

peorelerencing tools, multispeetal and thermal imaging eapabilities, and support for Ground Control

Points (GCPS) o enhanee neenracy, Melshape also allows batel processing and Python seripting for
workflow customization, making it suitable for handling lorge datasels eMviently, With compatibility
for vaious 31 and GIS formals, it integates seamlessly with exteenal platforms, making it a go-to ool
for professionals in need of detailed spatial data ananlysis nod visualization,
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QGIS

IS (Quantum G ic Infi ‘ ; y
QUIS (Q m Geographic Information System) is a powerful, open-source Geographic Information
. MS) soltware uce :
System (GIS) software used for spatial data management, analysis, and visualization, It enables users to
view. edit. and analyze geospalial data across multiple formats, making it an essential tool for

protessionals in fields like urban planning, environmental science, cartography, and geospatial analysis.
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Figure 10° QGIS software
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280 Gaeneration of Orthomoesaie image
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An orthomosaic image (or orthophoto) is a high-resolution, geometrically corrected acrial image created
by stitching together multiple overlapping photos, These images are processed to remove distortions
caused by camera angles. terrain variations, and lens distortions, muking them seale-accurate and

measurable, like a map.
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About Plant Area
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Figure 15: Orth mosaic image of Thermal Plant Areu: PPGCL

The PPGCL Plant Area is a meticulously designed industrial hub dedicated to power generation and
operational excellence. Spread across a significant portion of the plant layout, the area integrates
advanced infrastructure, utility systems, and environmental sustainability measures 1o ensure efficient
and safe operations. This section details the various components and facilities that make up the plant

arca, highlighting their importance and contribution to the overall functionality of the power plant.

GEOINFORMATICSH. 1T

OO 24

(3 Scanned with OKEN Scann



1612

(oot Gereen Belt Area

ot Wy i
. | v
‘ ) ' piie sey e ooy

. i

e e - 4 — o

- — -

Green Belt Area of PPG(‘_ L. Povwer Plant j

SN,

WaLe N
-

L [RTIAY

ey

L
{D RGO L IEant Area | 1LY Aeres

Gl OINFORMATICS " &ou 1o R
IA' U ’"I’. : N 0 torvem it Arv s S0% Aeeasfappros)
— — - . v - . e
R L) Lt e | Y ] SEtee Ay Witae 120 MR T ]
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The Green Belt Arca of the PPGCL plant spans an extensive approximately 508 acres, forming a vital
component of the plant’s commitment to environmental sustainability and ccological bulance, This large
espanse of greenery. highlighted in the map with its vibrant green shading, serves as a bulfer against
pollution, enhances biodiversity. and provides aesthetic value, The green belt includes a variety of trees
and plants. some of which are cultivated systematically while others are part of natural vegelation,
Among the cultivated arcas, approximately 3 aeres are dedicated 1o Neem trees (Azadirachta indica),
which are highly eflective in reducing air pollution, improving soil quality, and ollering medicinal
benefits, Similarly. a Nursery covering about 3 acres plays a pivolal role in growing saplings of native

and ornamental plants. ensuring the continuous expansion of greenery across the plant premises
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{pont \ch Pond
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Figure 15 Orth mosaic imege of PPGCL Ash Pond

The PPGCL (Power Plant) Ash Ponds are designed to store the bottom ash and unutilized fly ash
generated from the power plant’s operations. These ash ponds are vital for managing the waste products

of the plant in an environmentally safe manner.
Total Arez: The total area of the ash ponds is 76.]1 hectares (Ha), which is the combined area of two
ponds (Pond-1 and Pond-2).

Pond-1:
Size: Pond-1 has an area of 52.4 Ha, which includes a separation bund (a barrier or embankment).

Divided into Two Sections: Pond-1 is further subdivided into two parts:
Pond 1 A: This section has an area of 22.8 Ha.
Pond 1B: This section has an area of 26.4 Ha.
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To, —Dxokr. /3 /a2 /S0 <
Regional Officer,

UPPCB, Prayagraj (UP)

We would like to inform you that our plant was stopped on Dated 11'" Feb 2025
at 4:00AM due to sufficient stocks (Silo Full).

As soon as, we will start the plant will inform to you in advance.

Regards, &

Sudhir Kumar Sharma
AVP & GUH

Bara Cement Works

[ 3

Ultratech

fc & ar & N T4
| The Engineer's Chojce

UltraTech Cement Limited
(Unit ; Bara Cement Works)
Alp : Lohgara, Tehsil : Bara, Distt. : Prayagraj (U.P) 242107
Website : www.ultratechcement.com
Registered Office : ‘B'Wing, Ahura Centre, 2nd Floor, Mahakall Caves Road, Andheri (East), Mumbal - 400033
T + 912266317800 | CIN : L26940MH2000PLC128420



1o —(L4)

\:_ _ 1618

—— Uttar Pradesh Pollution Control Board
‘g’!'?! Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone 0822-2720828 2720831, Fax 0522-2720764, Fmail: infod@ uppch in, Wehsite: www uppeb.com
168342/UPPCB/Allahabad(UPPCBRO)/CTO/hoth/PRAYAGRAJ/2022 Date: 12/01/2023
To,
M/s
ULTRATECH CEMENT LIMITED
Ultratech Cement Limited, Unit Bara Cement Works,P.O. Application Id-
Lohgara,Tehsil Bara, District Allahabad 212107 (Uttar 18404064
Pradesh), ALLAHABAD, 212107

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981.

CCA is hereby granted to ULTRATECH CEMENT LIMITED located at Ultratech Cement Limited,
Unit Bara Cement Works,P.O. Lohgara,Tehsil Bara, District Allahabad 212107 (Uttar
Pradesh), ALLAHABAD,212107. subject to the provisions of the Water Act, Air Act and the orders that
may be made further and subject to following terms and conditions :-

I.  This CCA ULTRATECH CEMENT LIMITED granted for the period from 01/01/2023 to 31/12/2027
and valid for manufacturing of following products.

S |Product Quantity Unit
No
1 Cement 4.0 Million Tonnes/Year

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(i) The daily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 9.0 KLD Septic Tank Soak Pit

(11) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard
(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be




~ .
: §&
dispatched immediately. 1619 ‘ GS‘s.
(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maima",:; o -8
continuously so as to achieve the quality of the treated sewage to the following standards, LR
S No. Parameters Standards
3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :- :

1) The applicant shall use following fuel and install a comprehensive control system consisting of contro|
cquipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

S No. Air Type of fuel| Stack no Control Height of

Pollution Device Stack
Source
1 Ball Mill 01 Particulate | 55 meter high

Matter stack from GL
and bag house
filter.

2 Ball Mill 02 Particulate | 46 meter high
Matter | stack from GL
and bag house

filter.
Emmission Quality Standards
S No. Stack no Parameters Standards
1 01 Particulate Matter | As per E(P) Act
1986.
2 02 Particulate Matter | As pergEBgP) Act
1986.

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

ili) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

Standards for Industrial |Commercial| Residential Silence
Noise level in Area Area Area Zone
db(A) Leq

Day | Night| Day |Night| Day | Night| Day Night
Time | Time | Time | Time | Time | Time | Time | Time

75 70 | 65 55 S5 45 50 | 40
4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(11) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.
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. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.
6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-http:/www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.
8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.

7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge

point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.
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Specific Conditions:-

d

. This consent is valid for production of Cement-4.0 (2x2) Million Ton/Year (Cement Grinding Unit) using &

Clinker, Fly Ash, Gypsum, Slag as raw material.
2. Industry shall comply with the conditions of Environmental Clearance issued by MoEF&CC vide letter J-
LTOT1/13572012-1A TI(D) dated 28-11-2014,
3. Industry shall comply with the conditions of CTE issued by UPPCB vide letter no. F 59069/C-9/NOC-
244/2015 dated 16-04-2015.
4. Industry shall comply with the Ambient air quality standard 2009.
5. The industry shall operate and maintain installed APCS in such a manner to achieve the emission
standards as prescribed under Environment (Protection) Rules, 1986,
6. Industry shall operate and maintain water sprinkler to suppress dust inside the premises. Industry shall
maintain proper housckeeping and proper dust control arrangement at loading and unloading areas.
7. Industry has established Ambient Air Quality Monitoring Stations at 02 locations. Industry shall establish
Ambient Air Quality Monitoring Stations at 01 more location at 120 degree apart from each other with
connectivity to CPCB server within 06 months.
8. Industry shall install online continuous emission monitoring system and ensure its connectivity to CPCB
server. Industry shall also calibrate installed OCEMS facility from recognized agency on six monthly basis.
9. Fly Ash/Solid waste shall be disposed in such manner, so that no water, air and soil pollution takes place.
Industry shall comply with provisions of Fly Ash notification no. S.0. 254(E) dated 25-01-2016 and submit
the compliance report quarterly.
10. Industry and shall ensure the compliance of provisions of Noise Pollution (Regulation and Control) Rules
2000.
I'1. Industry shall submit the Stack/Ambient Air monitoring report of NABL accredited laboratory with 01
Months and thereafter on quarterly basis to the Board.
12. Industry shall comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016.
13. Industry shall install/maintain Electro Magnetic Flow meters at Water withdrawal source and logbook of
its reading shall be maintained properly.
14. Industry shall treat domestic effluent through Septic tank/soak pit.
15. Industry shall not discharge treated sewage water outside the industry premises.
16. Industry shall obtain necessary permission from UPGWA for withdrawal of ground water and shall
install rain water harvesting system as per design of Ground Water Authority.
17. Industry shall develop and maintain green belt as per the guidelines issued by the Board vide office order
dated 16/02/2018, which is available on Board's Website- www.uppcb.com.
18. Industry shall abide by directions given by Hon'ble Courts, MoEF&CC, Central Pollution Control Board
and UPPCB for protection and safe guard of environment from time to time.
19. Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986.
20. Consent fees if revised, shall be payable by industry from the date of its applicability.
21. If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and afiter revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation
order.
22. Industry shall comply with the relevant provisions of Environmental Laws,
RAJENDRA SINGH Svn
Dote 202302 8 1002 16 +0530
Chiel Environmental Officer (circle-2)
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Regional Officer, U.P. Pollution Control Board, Prayagraj with direction to send the compliance report of
consent conditions on quarterly basis &

’ Jitally wged by RAJENDRA
RAJENDRA SINGH s

Date; 202302 78100231 10530
Chief Environmental Officer (circle-2)



1623 Cnbide 5
M/s Ultratech Cement Limited, Bara Cement works
Online stack monitoring

KHD Cement TKIL Cement  TKIL Cement

Mill PM KHD Cement Mill iy chack PM Mill Stack Stack
KHD Cement Mill Time Stack Temperature

(mg/nm?)(avg (*C)(ave) (mg/nm?)(avg Temperature

) ) (*C)(avg)
2025-02-08 00:00:00:000 0.81 14.02 0 10.77
2025-02-08 00:15:00:000 0.82 13.87 0 10.62
2025-02-08 00:30:00:000 0.82 13.73 0 10.43
2025-02-08 00:45:00:000 0.81 13.54 0 10.25
2025-02-08 01:00:00:000 0.8 13.48 0 10.13
2025-02-08 01:15:00:000 0.79 13.45 0 10.04
2025-02-08 01:30:00:000 0.79 13.28 0 9.91
2025-02-08 01:45:00:000 0.79 13.02 0 9.79
2025-02-08 02:00:00:000 0.8 12.74 0 9.68
2025-02-08 02:15:00:000 0.78 125 0 9.58
2025-02-08 02:30:00:000 0.79 12.36 0 9.48
2025-02-08 02:45:00:000 0.8 12.11 0 9.36
2025-02-08 03:00:00:000 0.81 11,32 0 9.12
2025-02-08 03:15:00:000 0.8 11.12 0 8.87
2025-02-08 03:30:00:000 0.81 11.13 0 8.56
2025-02-08 03:45:00:000 0.79 10.77 0 8.25
2025-02-08 04:00:00:000 0.79 10.23 0 8.03
2025-02-08 04:15:00:000 0.79 9.78 0 7.9
2025-02-08 04:30:00:000 0.78 9.58 6.01 7.71
2025-02-08 04:45:00:000 0.79 9.54 0 &5
2025-02-08 05:00:00:000 0.78 9.49 0 7.32
2025-02-08 05:15:00:000 0.78 9.37 0 7.14
2025-02-08 05:30:00:000 0.79 914 0 6.97
2025-02-08 05:45:00:000 0.82 9.11 0 6.77
2025-02-08 06:00:00:000 0.81 9.03 0 6.51
2025-02-08 06:15:00:000 0.81 8.94 0 6.36
2025-02-08 06:30:00:000 0.81 8.64 0 6.24
2025-02-08 06:45:00:000 0.87 8.58 0 6.13
2025-02-08 07:00:00:000 0.87 8.59 0 5.99
2025-02-08 07:15:00:000 0.93 8.6 0 6.46
2025-02-08 07:30:00:000 11.59 10.09 0 6.87
2025-02-08 07:45:00:000 6.67 17.11 0 6.97
2025-02-08 08:00:00:000 9.82 15.93 0 7.14
2025-02-08 08:15:00:000 15 14.02 0 7.26
2025-02-08 08:30:00:000 1.08 13.22 0 7.47
2025-02-08 08:45:00:000 0.97 12,93 0
2025-02-08 09:00:00:000 6.36 15.85 0
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2025-02-08 11:00:00:000 6.05 56.45 0 18.33
2025-02-08 11:15:00:000 9.68 58.78 0 18.74
2025-02-08 11:30:00:000 7.13 60.86 0 18.07
2025-02-08 11:45:00:000 5.89 62.69 0 17.01
2025-02-08 12:00:00:000 6.45 64.2 0 16.51
2025-02-08 12:15:00:000 7.45 65.4 0 16.5
2025-02-08 12:30:00:000 6.05 66.8 6.01 16.95
2025-02-08 12:45:00:000 5.24 68.2 0 17.47
2025-02-08 13:00:00:000 5.24 69.46 0 17.99
2025-02-08 13:15:00:000 6.75 70.99 0 18.18
2025-02-08 13:30:00:000 6.01 72.05 0 18.16
2025-02-08 13:45:00:000 6.88 72.86 0 18.38
2025-02-08 14:00:00:000 7.76 73.48 0 18.13
2025-02-08 14:15:00:000 6.83 74.13 0 18.68
2025-02-08 14:30:00:000 5.93 74.74 0 18.66
2025-02-08 14:45:00:000 7.06 75.02 0 18.53
2025-02-08 15:00:00:000 6.73 75.27 0 18.72
2025-02-08 15:15:00:000 7.71 75.52 0 18.8
2025-02-08 15:30:00:000 7.21 75.6 0 18.63
2025-02-08 15:45:00:000 4.3 76.04 0 18.49
2025-02-08 16:00:00:000 5.19 76.06 0 18.72
2025-02-08 16:15:00:000 5.67 76.04 0 19.03
2025-02-08 16:30:00:000 56 75.83 0 19.11
2025-02-08 16:45:00:000 577 75.26 0 193
2025-02-08 17:00:00:000 6.3 75.02 0 19.52
2025-02-08 17:15:00:000 6.48 75.06 0 19.77
2025-02-08 17:30:00:000 4.73 74.96 0 19.73
2025-02-08 17:45:00:000 5.41 74.84 0 19.4
2025-02-08 18:00:00:000 7.29 74.94 0 18.96
2025-02-08 18:15:00:000 4.13 75.15 0 185
2025-02-08 18:30:00:000 4.74 75 0 17.99
2025-02-08 18:45:00:000 6.1 74.96 0 17.53
2025-02-08 19:00:00:000 4.85 75.2 0 17.05
2025-02-08 19:15:00:000 8.42 7502 0 16.73
2025-02-08 19:30:00:000 6.87 74.99 0 16.51
2025-02-08 19:45:00:000 9.14 74.77 0 16.34
2025-02-08 20:00:00:000 11.01 74.99 0 16.3
2025-02-08 20:15:00:000 14.25 75.1 0 16.27
2025-02-08 20:30:00:000 15.24 74.96 6.01 16.23
2025-02-08 20:45:00:000 15.8 74.66 0 16.23
2025-02-08 21:00:00:000 16.29 74.41 0 16.22
2025-02-08 21:15:00:000 19.27 7418 0 16.21
2025-02-08 21:30:00:000 15.39 73.84 0 16.09
2025-02-08 21:45:00:000 15.15 73.64 0 15.89
2025-02-08 22:00:00:000 15.76 73.47 0 15.6
2025-02-08 22:15:00:000 16.15 ’ 73.25 0 15.37
2025-02-08 22:30:00:000 15.48 72.84 0 15.21
2025-02-08 22:45:00:000 13.29 72.2 0 14.93
2025-02-08 23:00:00:000 9.74 71.66 14.74
2025-02-08 23:15:00:000 8.45 713 14,55




2025-02-08 23:30:00:000 6.38
2025-02-08 23:45:00:000 7.05
2025-02-09 00:00:00:000 8.23
2025-02-09 00:15:00:000 7.96
2025-02-09 00:30:00:000 7.65
2025-02-09 00:45:00:000 7.65
2025-02-09 01:00:00:000 5.66
2025-02-09 01:15:00:000 4.75
2025-02-09 01:30:00:000 4,35
2025-02-09 01:45:00:000 5.39
2025-02-09 02:00:00:000 5.06
2025-02-09 02:15:00:000 5.2
2025-02-09 02:30:00:000 6.04
2025-02-09 02:45:00:000 7.36
2025-02-09 03:00:00:000 5.39
2025-02-09 03:15:00:000 4,95
2025-02-09 03:30:00:000 5.62
2025-02-09 03:45:00:000 6.07
2025-02-09 04:00:00:000 6.53
2025-02-09 04:15:00:000 6.96
2025-02-09 04:30:00:000 4.96
2025-02-09 04:45:00:000 5.15
2025-02-09 05:00:00:000 54
2025-02-09 05:15:00:000 6.44
2025-02-09 05:30:00:000 571
2025-02-09 05:45:00:000 5.29
2025-02-09 06:00:00:000 6.26
2025-02-09 06:15:00:000 527
2025-02-09 06:30:00:000 5.8
2025-02-09 06:45:00:000 6.42
. 2025-02-09 07:00:00:000 6.28
2025-02-09 07:15:00:000 8.03
2025-02-09 07:30:00:000 4.49
2025-02-09 07:45:00:000 5.02
2025-02-09 08:00:00:000 4.95
2025-02-09 08:15:00:000 5.23
2025-02-09 08:30:00:000 6.25
2025-02-09 08:45:00:000 3.72
2025-02-09 09:00:00:000 431
2025-02-09 09:15:00:000 5.2
2025-02-09 09:30:00:000 7.61
2025-02-09 09:45:00:000 4.89
2025-02-09 10:00:00:000 4.96
2025-02-09 10:15:00:000 5.05
2025-02-09 10:30:00:000 6.13
2025-02-09 10:45:00:000 7.23
2025-02-09 11:00:00:000 4.59
2025-02-09 11:15:00:000 13.66
2025-02-09 11:30:00:000 4.49

2025-02-09 11:45:00:000 5.77
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70.98
70.88
70.28
69.35
68.38
67.66
67.43
67.25
67.33
67.47
67.61
67.94
67.58
67.21
67.01
66.89
66.83
66.91
66.87
67
67.2
67.36
67.47
67.3
67.4
67.36
67.23
67.03
66.6
66.37
66.29
66.34
66.49
66.83
67.21
67.54
68.06
68.88
69.31
69.44
69.73
69.81
69.93
70.35
70.85
71.25
71.7
72.06
723
72.98
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2025-02-09 12:00:00:000
2025-02-09 12:15:00:000
2025-02-09 12:30:00:000
2025-02-09 12:45:00:000
2025-02-09 13:00:00:000
2025-02-09 13:15:00:000
2025-02-09 13:30:00:000
2025-02-09 13:45:00:000
2025-02-09 14:00:00:000
2025-02-09 14:15:00:000
2025-02-09 14:30:00:000
2025-02-09 14:45:00:000
2025-02-09 15:00:00:000
2025-02-09 15:15:00:000
2025-02-09 15:30:00:000
2025-02-09 15:45:00:000
2025-02-09 16:00:00:000
2025-02-09 16:15:00:000
2025-02-09 16:30:00:000
2025-02-09 16:45:00:000
2025-02-09 17:00:00:000
2025-02-09 17:15:00:000
2025-02-09 17:30:00:000
2025-02-09 17:45:00:000
2025-02-09 18:00:00:000
2025-02-09 18:15:00:000
2025-02-09 18:30:00:000
2025-02-09 18:45:00:000
2025-02-09 19:00:00:000
2025-02-09 19:15:00:000
2025-02-09 19:30:00:000
2025-02-09 19:45:00:000
2025-02-09 20:00:00:000
2025-02-09 20:15:00:000
2025-02-09 20:30:00:000
2025-02-09 20:45:00:000
2025-02-09 21:00:00:000
2025-02-09 21:15:00:000
2025-02-09 21:30:00:000
2025-02-09 21:45:00:000
2025-02-09 22:00:00:000
2025-02-09 22:15:00:000
2025-02-09 22:30:00:000
2025-02-09 22:45:00:000
2025-02-09 23:00:00:000
2025-02-09 23:15:00:000
2025-02-09 23:30:00:000
2025-02-09 23:45:00:000
2025-02-10 00:00:00:000
2025-02-10 00:15:00:000

6.68
4,94
399
463
5.24
473
6.49
3.75
4.24
4,37
447
4.27
4.54
5.16
543
4.24
4.83
4,95
5.75
1.54

0.91
0.88
0.86
0.87
0.87
0.85
1.05
0.97
10.07
0.88
0.88
091
10.05
0.86
0.83
0.88
0.95
0.89
0.87
0.87
0.84
0.82
0.84
0.92
0.94
0.87
091
0.87
0.82
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7391
74 88

75.5
75.86
75.97
75.77
75.92
76.12

76.2
76.09
75.88
75.88
75.98
75.94
76.57
76.85

76.7
76.43
76.25
69.44
61.47
56.15
52.69
50.22

48.2
46.72
45.19
43.55
41.98

40.8
39.65
3841
37.06

35.8
34.86
34.13
32.96
32.02
31.25
30.56
29.69

29.1
28.61

27.9
27.02

25.9

254

24.9
24.41
24.14
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0.02
0.21
0.01

0.1
0.05
0.03
0.09
0.11
125
0.22

0.35
0.45
0.38
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2025-02-10 00:30:00:000
2025-02-10 00:45:00:000
2025-02-10 01:00:00:000
2025-02-10 01:15:00:000
2025-02-10 01:30:00:000
2025-02-10 01:45:00:000
2025-02-10 02:00:00:000
2025-02-10 02:15:00:000
2025-02-10 02:30:00:000
2025-02-10 02:45:00:000
2025-02-10 03:00:00:000
2025-02-10 03:15:00:000
2025-02-10 03:30:00:000
2025-02-10 03:45:00:000
2025-02-10 04:00:00:000
2025-02-10 04:15:00:000
2025-02-10 04:30:00:000
2025-02-10 04:45:00:000
2025-02-10 05:00:00:000
2025-02-10 05:15:00:000
2025-02-10 05:30:00:000
2025-02-10 05:45:00:000
2025-02-10 06:00:00:000
2025-02-10 06:15:00:000
2025-02-10 06:30:00:000
2025-02-10 06:45:00:000
2025-02-10 07:00:00:000
2025-02-10 07:15:00:000
2025-02-10 07:30:00:000
2025-02-10 07:45:00:000
2025-02-10 08:00:00:000
2025-02-10 08:15:00:000
2025-02-10 08:30:00:000
2025-02-10 08:45:00:000
2025-02-10 09:00:00:000
2025-02-10 09:15:00:000
2025-02-10 09:30:00:000
2025-02-10 09:45:00:000
2025-02-10 10:00:00:000
2025-02-10 10:15:00:000
2025-02-10 10:30:00:000
2025-02-10 10:45:00:000
2025-02-10 11:00:00:000
2025-02-10 11:15:00:000
2025-02-10 11:30:00:000
2025-02-10 11:45:00:000
2025-02-10 12:00:00:000
2025-02-10 12:15:00:000
2025-02-10 12:30:00:000
2025-02-10 12:45:00:000

0.84
0.84
0.85
0.86
0.98
0.98
0.88
0.85
0.88
0.87
091
0.92
0.94
0.96
2.25
823
5.66
3.83
8.49
5.07
5.35
5.59
5.56
5.35
531
5.25
5.86
5.54
5.6
5.93
5.46
6.04
6.19
5.54
5.74
5.6
5.46
4.88
51
519
4,59
4.05
4.38
13.63
4,17
3.99
4.01
3.9
3.82
3.75

1627

23.84
23.35
22.71
22.03
21.51
21.24
20.39
20.34
20.83
2061
19.93

19.3
18.45
17.77
18.69
30.48
33.07
35.75
32.65
3494
44.29
49.88
52.72
54.69
56.33
57.78
58.96
60.34
61.36
62.16
62.79
63.57
64.43
65.28
66.19
67.08
67.95
68.81
69.92
70.82
71.14
70.57
70.51
70.95
71.65
72.28
7295
73.72
7417
74.81

OOOOOOOOOOOQOOOOOOOOOOQOOOOOOOO

12,01




2025-02-10 13:00:00:000
2025-02-10 13:15:00:000
2025-02-10 13:30:00:000
2025-02-10 13:45:00:000
2025-02-10 14:00:00:000
2025-02-10 14:15:00:000
2025-02-10 14:30:00:000
2025-02-10 14:45:00:000
2025-02-10 15:00:00:000
2025-02-10 15:15:00:000
2025-02-10 15:30:00:000
2025-02-10 15:45:00:000
2025-02-10 16:00:00:000
2025-02-10 16:15:00:000
2025-02-10 16:30:00:000
2025-02-10 16:45:00:000
2025-02-10 17:00:00:000
2025-02-10 17:15:00:000
2025-02-10 17:30:00:000
2025-02-10 17:45:00:000
2025-02-10 18:00:00:000
2025-02-10 18:15:00:000
2025-02-10 18:30:00:000
2025-02-10 18:45:00:000
2025-02-10 19:00:00:000
2025-02-10 19:15:00:000
2025-02-10 19:30:00:000
2025-02-10 19:45:00:000
2025-02-10 20:00:00:000
2025-02-10 20:15:00:000
2025-02-10 20:30:00:000
2025-02-10 20:45:00:000
2025-02-10 21:00:00:000
2025-02-10 21:15:00:000
2025-02-10 21:30:00:000
2025-02-10 21:45:00:000
2025-02-10 22:00:00:000
2025-02-10 22:15:00:000
2025-02-10 22:30:00:000
2025-02-10 22:45:00:000
2025-02-10 23:00:00:000
2025-02-10 23:15:00:000
2025-02-10 23:30:00:000
2025-02-10 23:45:00:000
2025-02-11 00:00:00:000
2025-02-11 00:15:00:000
2025-02-11 00:30:00:000
2025-02-11 00:45:00:000
2025-02-11 01:00:00:000
2025-02-11 01:15:00:000

373
3.56
3.37
3.49
3.16
294
331
3.15
3.09
2.92
2.96
2.85
3.09

2.9
2.85
3.07
2.92
3.03
3.02
291
3.04
3.01
3.09
3.08
2.94
239
3.23
3.32
3.15
747
3.35
3.07
3.08
3.29

31
3.37
3.29
3.05
3.17
3.19
3.12
343
3.42

3.4
3.56
3.27

3.4
3.55
331
3.35
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75.25
75.56
75.71
76.16
76.51
76.52
76.53
76.67
76.54
76.63
76.62
76.91
76.74
76.41
76.25
76.18
76.13
76.28
76.21
76.18
76.31
76.54
76.49
76.44
76.38
76.33
76.18
76.04
76.08
76.18

76.1
76.08
76.03
75.83
75.56

753
75.02
75.01
74.95
74,78
74.69
74.52
74.05
73.38
72,68
72.06
71.62
71.29
70.88
70.94
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32.7
32.49
32.26
32.16
31.89

317
31.68

316
3148
31.33
31.25
31.22
31.19
31.07
30.89
30.75
30.56
30.46
30.26
30.03

29.7
29.44
29.21
28.87
28.54
28.19
27.98
27.74
27.52

27.34
27.18
26.94

26.7
26.53
26.36
26.19
25.98

258
25.64
25.32
2493
24.45
24,38




2025-02-11 01:30:00:000
2025-02-11 01:45:00:000
2025-02-11 02:00:00:000
2025-02-11 02:15:00:000
2025-02-11 02:30:00:000
2025-02-11 02:45:00:000
2025-02-11 03:00:00:000
2025-02-11 03:15:00:000
2025-02-11 03:30:00:000
2025-02-11 03:45:00:000
2025-02-11 04:00:00:000
2025-02-11 04:15:00:000
2025-02-11 04:30:00:000
2025-02-11 04:45:00:000
2025-02-11 05:00:00:000
2025-02-11 05:15:00:000
2025-02-11 05:30:00:000
2025-02-11 05:45:00:000
2025-02-11 06:00:00:000
2025-02-11 06:15:00:000
2025-02-11 06:30:00:000
2025-02-11 06:45:00:000
2025-02-11 07:00:00:000
2025-02-11 07:15:00:000
2025-02-11 07:30:00:000
2025-02-11 07:45:00:000
2025-02-11 08:00:00:000
2025-02-11 08:15:00:000
2025-02-11 08:30:00:000
2025-02-11 08:45:00:000
2025-02-11 09:00:00:000
2025-02-11 09:15:00:000
2025-02-11 09:30:00:000
2025-02-11 09:45:00:000
2025-02-11 10:00:00:000
2025-02-11 10:15:00:000
2025-02-11 10:30:00:000
2025-02-11 10:45:00:000
2025-02-11 11:00:00:000
2025-02-11 11:15:00:000
2025-02-11 11:30:00:000
2025-02-11 11:45:00:000
2025-02-11 12:00:00:000
2025-02-11 12:15:00:000
2025-02-11 12:30:00:000
2025-02-11 12:45:00:000
2025-02-11 13:00:00:000
2025-02-11 13:15:00:000
2025-02-11 13:30:00:000
2025-02-11 13:45:00:000

3.22
3.32
332
3.29
3.09

31
3.07
2.72
2.89
2.62
2.69
1.76
0.85
0.84
0.81
0.83
0.82
0.82
0.82
0.82
0.82
0.85
0.83
0.85

0.9
0.85
0.85
0.86
0.84
1.02
0.92
1.12
0.84
0.84
0.86
0.87
0.83
0.83
541
0.99
0.82

0.8
0.82
0.83
0.79
0.77
0.77
0.76
0.76

1629

71.07
71.23
71.33

713

715
71.62
71.75
71.68
71.46
7135
71.44
70.85
66.45
58.54
53.96
50.24
47.11
44,53
41.99
39.63
37.81
36.15
34.86
34.02
33.08
32.16

313
30.66
30.24
29.59
28.72
28.28
27.97
28.07
28.34
28.66
29.15
29.65

30.5
31.42

319
32,49
33.04
33.49
339
3441
34.93
35.47
35.93
36.29

[
o —

O 000 = S
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2025-02-11 14:00:00:000
2025-02-11 14:15:00:000
2025-02-11 14:30:00:000
2025-02-11 14:45:00:000
2025-02-11 15:00:00:000
2025-02-11 15:15:00:000
2025-02-11 15:30:00:000
2025-02-11 15:45:00:000
2025-02-11 16:00:00:000
2025-02-11 16:15:00:000
2025-02-11 16:30:00:000
2025-02-11 16:45:00:000
2025-02-11 17:00:00:000
2025-02-11 17:15:00:000
2025-02-11 17:30:00:000
2025-02-11 17:45:00:000
2025-02-11 18:00:00:000
2025-02-11 18:15:00:000
2025-02-11 18:30:00:000
2025-02-11 18:45:00:000
2025-02-11 19:00:00:000
2025-02-11 19:15:00:000
2025-02-11 20:15:00:000
2025-02-11 20:30:00:000
2025-02-11 20:45:00:000
2025-02-11 21:00:00:000
2025-02-11 21:15:00:000
2025-02-11 21:30:00:000
2025-02-11 21:45:00:000
2025-02-11 22:00:00:000
2025-02-11 22:15:00:000
2025-02-11 22:30:00:000
2025-02-11 22:45:00:000
2025-02-11 23:00:00:000
2025-02-11 23:15:00:000
2025-02-11 23:30:00:000
2025-02-11 23:45:00:000
2025-02-12 00:00:00:000
2025-02-12 00:15:00:000
2025-02-12 00:30:00:000
2025-02-12 00:45:00:000
2025-02-12 01:00:00:000
2025-02-12 01:15:00:000
2025-02-12 01:30:00:000
2025-02-12 01:45:00:000
2025-02-12 02:00:00:000
2025-02-12 02:15:00:000
2025-02-12 02:30:00:000
2025-02-12 02:45:00:000
2025-02-12 03:00:00:000

0.8
0.75
0.76
0.78
0.79
0.82

0.8
0.79
0.79

0.8
0.79
0.83
0.82
0.82
0.83
0.83
0.82
0.83
0.83
0.82
0.82
6.48
0.83
0.82
0.83
0.82
0.83
0.83
0.83
0.82
0.83
0.83
0.82
0.82
0.82
0.82
0.82
0.82
0.83
0.82
0.82
0.82
0.82
0.82
0.82
0.82
0.83
0.82
0.83
0.82

1630

36.51
36.32
35.95
35.58
34,99
3437
33.88
33.73
33.63
335
33
32.18
31.24
30.44
29.7
28.88
28.05
27.34
26.51
25.9
25.41
24.95
24.05
23.66
22.92
21.95
21.05
20.49
20.08
19.87
19.56
19.33
19.17
19.06
18.9
18.77
19.23
19.5
19.67
19.12
19.08
19
18.31
17.71
17.82
17.7
176
17.5
17.01
16.56

[
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M/s Ultratech Cement Limited,

Report Type: Stationwise Report- Static Detalls and interval: haur | Time Range : 2025-02-08 00-00:00 to 2025-02-10 12:00:00 | Parameter : AQMS_1-PM10

Report Created by UTCL on 2025-02-13 18:01.08

Date (YYYY-MM-DD hh) _ |AQMS 1 PM10 (ug/m3)l AQMS 1 PM2.5 (ug/m3) | AQMS 2 PM10 (ug/m3) AQMS_2 PM2.5 (ug/m3)
2025-02-08 00 68 64 322 85.04 10.24
2025-02-08 01 80.08 11.76 83.92 20.24
2025-02 08 02 105 6 2923 7844 20.24
2025-02-08 03 73,58 34,88 63.72 20.24
2025-02-08 04 76,04 3162 49.29 2024
2025-02-08 05 81.19 3146 44,35 2024
2025-02-08 06 102.98 35.31 4213 20.24
2025-02-08 07 62.77 4343 4177 20.24
2025-02-08 08 59.16 62.32 4796 20.24
2025-02-08 09 61.77 54,77 52.27 20.24
2025-02-08 10 97.12 5833 63.37 20.24
2025-02-08 11 63.19 54.16 5887 20.24
2025-02-08 12 £3,01 52.96 £2.29 20.24
202502-08 13 49.63 56.04 56.8 20.24
2025-02-08 14 66 58.36 49.32 20.24
20250208 15 95,85 49.4 57.89 20.24
2025-02-08 16 7098 62.03 72.58 20.24
2025-02-08 17 60.89 47.63 94.9 20,24
2025-02-08 18 44.26 42.76 76.07 20.24
2025-02-08 19 64.04 4834 60.95 = 20.24
2025-02-08 20 74.85 2057 75.49 20.24
2025-02-08 21 96.28 43.22 70.84 20.24
2025-02-08 22 B4.87 48,34 64,68 20.24
2025-02-08 23 81.82 4834 53,93 20.24
2025-02-09 00 73.36 0.84 43.02 20.24
2025020901 7107 3212 98.66 20.24
2025-02-09 02 52.67 57.23 98.93 20.24
20250205 03 73.7 56,94 64.77 20.24
2025-02-08 D4 94.69 5185 76.22 20.24
2025-02-09 05 58.12 52,18 62.43 20.24
2025-02-09 06 59.09 50.01 7238 20.24
2025-02-08 07 64.07 56,54 66,85 20.24
2025-02-09 08 90.44 5159 67,26 20.24
2025-02-09 09 BS.47 50,13 79.2 20.24
2025-02-09 10 75.73 36.38 B4.67 20.24
2025-02-09 11 60.01 45,33 63.25 20.24
20250200 12 65,76 42,1 96,88 2024
2025-02-09 13 55.7 35.7 79.49 20.24
2025-02-09 14 98.2 57.8 58.2 20.24
2025-02-03 15 69.2 43.7 58,58 20.24
2025-02-09 16 4,84 0.04 52,18 20.24
20250208 17 25.46 15,76 42.05 20.24
20250209 18 42.49 206 52.69 20.24
20250209 19 66.7 10.62 71.47 20.24
20250209 20 86.22 18.62 74.35 20.24
2025-02-08 21 93.97 29.16 89.36 20.24
2025-02-09 22 92.8 31.81 70.19 20.24
2025-02-03 23 87.18 9.63 76.78 20.24

Min 4.84 0.04 42.05 20.24
Max 105.6 62.32 98.93 20.24
Avg 71.40 39,92 66.64 20.24
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ange :

& AQMS 2-PM10

Report Created by UTCL on 2025-02-13 18:01:08

Date (YYYY-MM-DD hh) | AQMS_1 PM10 (ug/m3) | AQMS_1 PM2.5 (ug/m3) | AQMS_2 PM10 (ug/m3) | AQMS_2 PM2.5 (ug/m3
2025-02-10 00 80.1 88.38 95.47 20.24
2025-02-10 01 54,98 16.66 60.5 20.24
2025-02-10 02 81.45 44 88 80.96 20.24
2025-02-10 03 77.92 5993 74.88 27.24
2025-02-10 04 89.81 60.68 86.66 20.24
2025-02-10 05 94.68 58.12 56.44 20.24
2025-02-10 06 67.68 55.69 74.82 20.24
2025-02-10 07 69.12 52.35 77.61 20.24
2025-02-10 08 76.29 60.16 61.81 20.24
2025-02-10 09 74.25 58.59 59,28 26.24
2025-02-10 10 66.65 48.06 98.45 20.24
2025-02-10 11 75.6 48.9 86.86 20.24
2025-02-10 12 66.8 438 70.7 40.24
2025-02-10 13 81.45 44 .88 60.96 20.24
2025-02-10 14 77.92 59,93 74.88 27.24
2025-02-10 15 89.81 60.68 86.66 20.24
2025-02-10 16 94.68 58.12 56.44 20.24
2025-02-10 17 67.68 55,69 99,82 27.24
2025-02-10 18 69,12 52.35 77.61 22.24
2025-02-10 19 76.29 60.16 61.81 24.24
2025-02-10 20 81.45 44 .88 50.96 20.24
2025-02-10 21 77.92 59.93 74.88 27.24
2025-02-10 22 87.68 55.69 74,82 20.24
2025-02-10 23 79.12 52.35 77.61 20.24

Min 54.98 16.66 50.96 20.24
Max 94,68 88.38 99.82 40.24
Avg 77.44 54.20 74.20 22.74
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M/s Ultratech Cement Limited,

Report Type: Stationwise Report- Static Detalls and Interval: hour | Time Range : 2025-02-08 00:00:00 to 2025-02-10 12:
& AQMS_2-PM10

Report Created by UTCL on 2025-02-13 18:01:08

Date (YYYY-MM-DD hh) | AQMS_1 PM10 (ug/m3) | AQMS_1 PM2.5 (ug/m3) | AQMS_2 PM10 (ug/m3)
2025-02-11 00 81.45 48,38 95.47
2025-02-11 01 77.92 16.66 60.5
2025-02-11 02 89.81 44,88 80.96
2025-02-11 03 94.68 59.93 74.88
2025-02-11 04 67.68 50.68 86.66
2025-02-11 05 69.12 48.12 56.44
2025-02-11 06 76.29 35.69 74.82
2025-02-11 07 81.45 42.35 77.61
2025-02-11 08 77.92 54,22 61.81
2025-02-11 09 87.68 60.16 59.28
2025-02-11 10 66.65 48,06 98.45
2025-02-11 11 75.6 48.9 86.86
2025-02-11 12 70.1 43.8 58.2
2025-02-11 13 58.98 48.38 58.58
2025-02-11 14 80.4 36.66 52.18
2025-02-11 15 67.92 44,88 42.05
2025-02-11 16 79.81 59.93 52.69
2025-02-11 17 93.68 50.68 71.47
2025-02-11 18 67.68 48.12 74.35
2025-02-11 19 69.12 35.69 89.36
2025-02-11 20 76.29 42.35 70.19
2025-02-11 21 91.25 54.22 76.78
2025-02-11 22 66.65 60.16 64.82
2025-02-11 23 75.6 48,06 57.61

Min 58.98 35,69 42,05
Max 94.68 60.16 98.45
Avg 76.82 47,96 70.08
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M/s Ultratech Cement Limited,

Report Type: Stationwise Report- Static Details and Interval: hour | Time Range : 2025.02-08 000000 to 2025.03.10 12.00-00 | Parameter -

AAQMS 1 & AQMS_2PM10

Report Created by UTCL on 20250213 18:01:00

Date (YYYY-MM-DO hh) | AQMS_1 PM10 (ug/m3) | AQMS_1 PM2.5 (ug/m3) | AQMS_2 PM10 (ug/m3) | AQMS_2 PM2.5 (ug/m3)
2025-02-12 00 701 AR 18 6547 42.35
2025-02-12 01 58 98 36 66 67,53 30.16
2025.02-12 02 BO 4 44 88 74.9 44.88
202502-12 03 6792 5993 788 4993
2025-02-12 04 79 81 50 68 66 66 3569
2025-02-12 05 93 68 48.12 86 44 22.35
2025-02-12 06 67.68 35 69 77.85 27.35
20250212 07 6912 42.35 71.61 37.27
2025-02-12 08 76.29 54.22 61.81 30.24
2025-02-12 09 101.25 60.16 59.28 342
2025-02-12 10 66.65 48.06 96.45 30.27
202%-02-.12 11 756 489 73.86 31.29
2025-02-12 12 668 438 69.7 22.24
2025-02-12 13 81.45 44,88 67.92 30.22
2025-02-12 14 77.92 59,93 64.81 36.20
2025-02-12 15 69.81 60.68 88.61 3124
2025-02-12 16 97.68 58.12 56.44 22.24
2025-02-12 17 67.68 55.69 65.8 24,24
2026-02-12 18 70.12 42.35 71.6 37.24
2025-02-12 19 7329 30.16 6181 36.25
2025-02-12 20 83.43 44,88 50.96 30.24
2025-02-12 21 709 49,93 54.88 3124
2025-02-12 22 83.68 35,69 64.82 40.24
2025-02-12 23 79.12 22.35 57.61 28.24

Min 58.98 22.35 50.96 22.24
Max 101.25 60.68 96.45 49.93
Avg 76.22 46.94 68.98 32.59
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wy = REGIONAL LABORATORY PRAYAGRAJ @:w’ J
e UTTAR PRADESH POLLUTION CONTROL BOARD Wt
e Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj e

TEST REPORT: WASTE WATER LABORATORY

Ref No: 304823 70/Allahabad/2025 Date:17/02/2025

1- Name of Industry: ULTRATECH CEMENT LIMITED, UltraTech Cement Bara Grinding Unit,P.O.

Lohgara, PRAYAGRAJ 212107

2- Address of Industry: UltraTech Coment Bara Grinding Unit,P.O. Lohgara, PRAYAGRAJ.212107
3- District: Prayagraj

4- Description about sampling point: Outlet of STP

& Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: S Kaushal Kumar AEE & -- -

7- Colour and Odour: Coloriess Odourless

8- Quantity and Packing: 2 liter jerican, MPN Bottle

9- Date of Sample Collection: 13/02/2025

10- Analyis Indented by: RO Allahabad

11- Date of sample receipt in Lab: 13/02/2025

12- Period of Analysis: 4 Days

13- ULR Number: -

14- Sampling Plan/Ref. No.: Quarterly

15. Sampling Mcthod Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range

| pH., APHA 24th Ed. 4500B: 2023 - 741 6.5-9.0 02-12

2 Solids , APHA 24th Ed. mg/l 74 <100 mg/L 10-20000 mg/l

2540 D Total Suspended Solids dried at
103-105 °C 2023
3 | BOD, APHA 24th Ed. 3 day 27°C IS mg/l 23.2 30 mg/L 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023 o
4 | COD, APHA 24th Ed. 5220 B Open mg/l 96 - 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are us part-A Effiuenl (Schedule-VE). The Enviroament (Protection) Rules, 1986
source. www.cpch nic wn/GeneralStandards. pdf, Besides these standards, refer EPA standards for specific purpose
Soie | The remsits w the Test Ragn relote ondy W0 the ioms tostad 7 The repurt shall sor be teproduced-evcapt in MM, wiihet e written parmaan of bomsry. 1 The test iopen pertains 10 1he semple s

Sasdondl Lot

Remark: NA

Analysed by-
|Dr Anup Kumar Gupta (JRF)]

Authorized by :leﬂ:“ e

B At s SRA e

Rajesh Singh (SA)  gingh 2350 Reglonal Officer
UPPCBI/CL/7.8.2 Issue No,: 01 Issue Date:17.02,2025 [ Page No.:Page | of 2

Amendment No.:00 mendment Date,:17,02.2025|Approved by: TM Issued by: QM
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— REGIONAL LABORATORY PRAYAGRAJ
UTTAR PRADESH POLLUTION CONTROL BOARD
t.*h Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj

{

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 30458582/Allahabad/2025 Date:18/02/2025
1- Sample Location: Hand Pump from house of Sri Raj Bahadur Yadav, Vill- Berui, Tahsil- Bara
2- Address: Berui

3- Distiret: Prayagraj

4- Sample Source: Handpump

5- Type of sample : Ground Water

6- Sample Collected By : Rajesh Singh (SA), Kaushal Kumar (AEE)

7- Odour : None

8- Quantity and Packing : 2L Jerican

9- Date of Sample Collection : 13/02/2025

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 13/02/2025

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
pH, APHA 24th Ed.4500-8: 2023 - 6.5-8.5 7.11 02-12
Dissolved Solids, APHA 24th Ed. 2540 C Total Dissolved Solids ma/l 500 948 5-10000 mgA
dried a1 180 °C 2023
Hardness. APHA 24th Ed. 2340 C EDTA Tirimetric Method 2023 mg/l 200 570 10-5000 mig/)
Calcium, APHA 24th Ed. 3500Ca-B: 2023 mg/l 75 170 10-1000 mg/1
Magnesiwn, APHA 24th Ed. 3500 Mg-B: 2023 mg/l 30 35 10-1000 mg/]
Chloride, APHA 24th Ed 4500-Cl- B: 2023 mg/l 250 240 3-500 mg/\
Alkalinity, APHA 24th Ed. 2320: 2023 mg/1 200 206 20-5000 mg/l
These standards are subject to revision
*Non-NABL Parameters,
Seme | The sesults m the Tosm Repon relate ouly o the e sestod: 2. The repart shiall not be reproduced-except (a ull. williost Be writien p wion of lab y. 3. The test feport pertams 8 the sample a4
recenved in Lab
Remark:* - NA
Analysed by
|Ankita Mishra (JRF), Sandeep
Giri(JRF))
= . Digitally signed SURESH  Ogitaly signed by
Authorized b SURESH CHANDRA
v Rajeshumensin CHANDRA shia
Sin 20250218 SHUKLA  ‘sosssosio
Rajesh Singh (SA) |
J Bh ( g T, Regional Officer

1of Page |



120 REGIONAL LABORl'p(ﬁz’ PRAYAGRAJ
> UTTAR PRADESH POLLUTION CONTROL BOARD
'hlnl% Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj

{

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 30458409/ Allahabad/2028 Date:18/02/2025
1- Sample Location: Hand Pump in front of Sri Krishna kant Vishwakarma house, Vill- Kapari, Tahsil- Bara
2. Address: Vill Kapari

3- Distirct: Prayagra)

4- Sample Source: Handpump

5- Type of sample : Ground Water

6- Sample Collected By : Rajesh Singh (SA), Kaushal Kumar (AEE)

7- Odour : None

8- Quantity and Packing : 2L Jerican

9- Date of Sample Collection : 13/02/2025

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 13/02/2025

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
pH. APHA 24th E4.4500-B: 2023 - 6.5-8.5 .07 02-12
Dissolved Solids. APHA 24th EA. 2340 C Total Dissolved Solids mg/ 500 390 $-10000 mg/1
dried at 180 °C 2023
Hardness, APHA 24th Ed. 2340 C EDTA Titrimetric Method 2023 mg/l 200 242 10-5000 mg/l
Calcium, APHA 24th E4 3500Ca-B: 2023 mg/l 75 68 10-1000 mg/l
Magnesium, APHA 24th Ed. 3500 Mg-8: 2023 mg/l 30 17 10- 1000 mg?
Chloride, APHA 24th Ed 4500-Cl- B; 2023 mg/l 250 71 3-500 mg/l ‘
" Alkalinity, APHA 24th Ed. 2320: 2023 mg/! 200 246 20-5000 mg/l_
These standards are subject to revision
*Non-NABL Parameters.
e 1 mmd-nutnmm-q-h“kdzlmmMmuMd«w-mmmhmmdM.). The test weport perains 1 the sample 35
received m Lab
Remark:* - NA
Analysed by
[Ankita Mishra (JRF), Sandecp
Giri(JRF))
Authorized by i Digitally signed SURESH St o
RBJESh by Rajesh Singh CHANDRA swar
Rajesh Singh (SA) Sin h Date: 2025.02.18 SHUKLA msm.nrw.
gn. 1zas3zsos0 Regional Officer

Yol Page V
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- REGIONAL LABORATORY PRAYAGRAJ
m UTTAR PRADESH POLLUTION CONTROL BOARD
§W Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusl, Prayagraj

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 30457196/Allahabad/2025 Date:18/02/2025
1- Sample Location: RO Water in Front of Sri Rajendra Yadav House, Berui, Tahsil Bara
2- Address: Berui

3. Distiret: Prayagraj

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : Rajesh Singh (SA), Kaushal Kumar (AEE)

7- Odour : None

8- Quantity and Packing : 2L Jerican

9- Date of Sample Collection : 13/02/2025

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 13/02/2025

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
pH. APHA 24th Ed.4500-B: 2023 - 6.5-8.5 7.02 02-12
Dissolved Solids, APHA 23th Ed. 2540 C Tots! Dissolved Solids mg/l 500 120 5-10000 mg/1
dned at 180 °C 2023

Hardness, APHA 24th Ed. 2340 C EDTA Titrimetnic Method 2023 mg/l 200 56 IO-SMngI
Caloium, APHA 24th E4 3500Ca-B: 2023 mg/) 75 14 10-1000 mg/1
Magnesium, APHA 24th Ed. 3500 Mg-B: 2023 mg/l 30 5 10-1000 mg/1

Chlonde, APHA 24th Ed 4500-Cl- B: 2023 mg/l 250 20 3-500 mg/1
Alkalinity, APHA 24th Ed. 2320; 2023 my/l 200 62 20-5000 mg/|

These standards are subject to revision
*Non-NABL Parameters.

Nose | 1 The resadn o the Tew Ropon mrisie caly w the drms iested: 2. The report shall sl be reproduced-cxeept in full, withou the writes pormission of sborasary. 1. The test report porams % s samplc as

recesved m L3b

Remark:* - NA
Analysed by

|Firdaus Jahan (JRF), Ankita
Mishra (JRF)]
Authorized by éﬂiﬁ:gn www
1 Digitally signed SHUKLA
Rajesh Singh (SA) RaJeSh by Rajesh Singh SHUKLA/ s easr
jesh Singh ° h Date: 2025,02,18 Reglonal Officer
Singh 12445440530

1cfPage 1y
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WORK ORDER
[ VENDOR DETAILS ORDER DETAILS
VendorCode: 100004025 | [\Work Order Ref : 6000001951
DIVYANSH RO WATER SUPPLIER Date : 14.08.2024
NIVICT LOHGARA BAZAR JASRA Currency : INR
PRAYAGRAJ; 212106,India Company Representative : PRABHANS KUMAR SRIVASTA
Attn : Emall : prabhans.srivastava@ppgcl.co.in
Tel: 9511068812 Qur Reference No :
E-mail : Contractor's Quote reference :
Vendor GSTNo:  09CFJPS6386812Z
Vi
endor PANNo.  CFJPS63868 OLA Reference No = NA
Company G5T No.: D9AAECP2746B1ZM

Sir,
With reference to our RFQ No.- 2000002639, we are pleased to place an Order as per terms and conditions given
below"

The Work Order constitutes Company’s offer to Contractor upon the terms and conditions stated herein and shall
become a binding Contract, when it is accepted either by Contractor’s acknowledgement or performance. The Work
Order expressly limits acceptance to the terms and conditions stated herein. Any additional or different terms or
conditions proposed by Contractor are objected to and hereby rejected, including without limitation, Contractors
quotation or acknowledgement forms. Any reference in the Work Order to Contractors quotation or proposal does
not imply acceptance of any terms or conditions in that quotation or proposal, It is important that Contractor signs
and returns the Work Order copy within (3) days of receipt. No other forms of acceptance will be accepted. Failure to
return the acceptance does not diminish the responsibilities as set forth herein, but may result in delay to any
payment that may be due to and may be a cause of termination of this Work Order.

TOTAL ORDER VALUE (Exclusive of all taxes, levies and duties) : INR 4,07,988.00.
In words: ( Rupees Four lakh seven thousand nine hundred eighty eight only ).

Signature:
Name:
,“\‘\.-\n..‘ -
Designation: 'V IANOH RO VWATER Stiten) =~
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WORK ORDER DETAILS

WORKORDER 6000001951

PRICE SCHEDULE
Item  HSN/SAC
No. Code Service Description Qty UOM Unit Price Amount
0 %93 AMC RO System 1000 AU 4,07,98800 40798800

IN: Central GST-ND 9%
IN:State GST-ND 9%

This item includes the following services:

HSN/SAC  Service

SNO Code Coda Service Description Qty UOM  Unit Price Amount
1000 999723 3003302 CSRAMCROSYSTEM 12 AU 3399960 407.988.00
Total Order Value (Exclusive of all taxes, levies and duties) 4,07,988.00
Total Order Value : Rupees Four lakh seven thousand nine hundred eighty eight only (Exclusive of all taxes, levies and
duties).
COMMERCIAL CONDITIONS
1. Scope:
Operation and Maintenace of 7 RO system as per RFQ Scope,
2. Price Basis:
PPGCL BARA SITE

3. Completion Schedule/Service to be performed at :
For PPGCL

4. Payment Terms:
30 days From GR date w/o Retention

Payment terms shall be as under,

100% Payment shall be made within 30 days of every RA bill (Running amount) on satisfactory services from the date of
receipt of techno-commercially clear and error-free Invoices duly certifi ed by the Offi cer-in-Charge. All payments due to
the Contractor shall be madeonly after deduction of TDS and LD as applicable. All payments are preceded monthly basis
on satisfactory completion of scope and SLA.

5. Taxes and Duties :
Prices are excluding GST which shall be payable extra as per applicable rates, the current rate being: 18%. No other taxes,
duties, cess, etc. payable and shall be deemed to be Included in the price mentioned above.

6. Anti Profiteering Clause:

Not with standing anything contained In the Contract, in the event of introduction of any new legisiation or any change
or amendment or enforcement of any Act or Law, or any change In the Interpretation by the Supreme Court of India of
any sald Act or law, rules or regulations of Government of India or State Government(s) or Public Body which becomes
effective after the bid date to the completion of work Including defect liability period , if any, which results in any
decrease in the cost of the works through reduced liabllity of taxes & duties, Increase in the input tax credits, the Supplier
shall pass on the benefits of such reduced cost, taxes or duties to Prayagraj Power Gn.Coltd to the extent which is
directly attributable to such Introduction of new legislation or change or amendment as mentioned above as per Anti-
profiteering Rules, 2017, hereby, “Tax* or “tax* shall Include taxes, duties, levies, cess and similar imposts by whatever
name called whether in the nature of Indirect Tax or direct taxes and whether or not imposed by the Central government,
state government, local or municipal authority or any other statutory body

Page 20f 4



7

1641

WORK ORDER DETAILS
WORKORDER 6000001951

7. Compliance of Local Laws:

The Contractor shall be fully responsible for the due compliance by him and his sub-contractars with all statutory
requirements and with all applicable labour laws including Contract Labour Abolition and Regulation Act, Workmen's
Compensation Act, P.F/ES.L, Labour welfare fund, Act, etc. as may be applicable to the Contractor, the sub-contractors
and their employees, The locations where Allied Manpower Management System (On-line system) has been
implemented, the Contractor shall ensure necessary declarations and documents are provided in the system, as per the
role of the Contractor envisaged in the system.

The Contractor should get in touch with the local HR/IR/ES&A teams for completion of Statutory compliances before start
of the work. The contractor should also ensure that he provides correct and complete PF compliance data for a wage

month in the format provided by the HR/IR/ES&A teams on or before 151N of the subsequent month, failing which penalty
of 1% of the value of the Invoice, per day of delay would be deducted from the Invoice raised. Further, the management
will also have a right to suspend the work In case of delay in submitting the PF data.

All other compliances required by HR/IR/ES&A teams should also be provided as per timelines,

The Contractor shall fully indemnify and save harmless the Owner from and against all claims, demands, expenses, losses,
liabilities, charges, actions, suits and proceedings whatsoever including claims under aforesaid Acts and laws which may
be brought or made against the Owner, its Officers or servants by reason or in consequence of any matter or thing done or
omitted or delaying the submission of data by the Contractor and/ or its sub-contractors and all costs, charges and
expenses which may become payable by the Owner in respect thereof,

8. Performance Parameters & Deductions due to non compliance :

NA

9. Order Manager:

This order shall be managed by Order Manager Mr. Sant Lal Kanaujiya Mob No. 8545994875 from Owner. You are
requested to contact him/her for further queries related to execution.

10. Contract Performance Bank Guarantee :

NA

11. Order of Precedence

In the event of conflict between the provision of this order along with its attachments and annexure, following order of
precedence shall apply so that the conflicting provision(s) in the document fower in the order of precedence set out
below shall give way to the conflicting provision(s) in the document higher in the order of precedence, execution.

Namely,

1. Work Order (with ‘Commercial Conditions’).

2. Spedial Terms and conditions.

3. General Terms and conditions.

4. Technical Specification,

12. Modifications to the General Conditions of Contract :

1) Noncompliance of scope, SLA and PPGCL safety terms LD clause applicable minimum 1% to Max. 5% of on each
monthly basis invoices,

2) Bidder has agreed to comply with all Safety Terms and Conditions of PPGCL,

3) Operation and Maintenance of 7 Nos RO and keep avallabllity of water round the clock.

4) Order Is placed for 1 year from 14.08.2024 to 13,08.2025, Next years contracts extended on satisfactory completion of
first year as per recommendation of Order Manager. Total order approved for 2 years with Value of Rs 962,851.68
including 18% GST,

13. Annexure
As per RFQ GCC and 5CC,
HSN/SAC  |Service Delivery
S.No Cod Cod Short Description ll.ong Description Qty uom Date
10,10 | 999723 3003302 CSR/AMC RO SYSTEM CSA/AMC RO SYSTEM 12 AU | 13082025
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PROVDING OF CLEAN DRINING WATER TO COMMUNITY

THROUGH RO PLANT INSTALLATION, OPERATION & MAINTENANCE
REPORTING DATE: 14/01/25

W

TATA
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d,
PPGCL WATER RO PLANT INSTALLATION DETA) S @ =

7 nos of ROs installed in 5 adopted villages to provide clean drinking water to commynity. All the Ros are functioning
well and villagers are able to get purified drinking water

Month & Year of RO Installation and commissioning: July’ 2022
AMC of Ros taken by the company since June'23 and continuing till date (copy of AMC attached)

All the RO Plant are running properly with details of RO Plantwise service boy details and timing of running plant is as

’follows:
| RO Plant timing

~_ Nameofthe Service Provider || Contact Details
Mishrapur, Khan Semra village Seema Singh 8960901702

1

2 Near Kapari Panchayat Office, Kapari village Srayansh Singh 8737014572

3 Kapari School, Kapari village Niraj Singh 7355064754

4 Jorwat village Seema Singh 8960901702 9am- 10am

5 Jorwat village line paar Suresh Choudhary 7309208085 5 pm—6pm

6 Berui village Vijay Pal 8188901794

7 Bemra village - Lal Sudarshan Singh 9795482797 2



VILLAGEWISE INSTALLED RO PLANT w

BERUI

KHANSEMRA KAPARI
(Mishrapur) ‘ (near School)

KAPARI
:mmq _umso:m at




ﬁﬁm n.n SIX MONTHLY VILLAGEWISE WATER CONSUMPTIQN ReEpORT .
.q>.->

>ﬁﬂ.Nh..mmﬁ.Nh /\\n\\\‘l.

Total Total Total Total
Location Total Total Total W
Water . Water ater villagers villagers iliaae o Water
villagers .\ on villagers -\ on villagers . on 8 Taken Taken g Taken mun o
Mishrapur,
1 Khan 314 6295 375 7500 370 7400 315 6300 320 6400 115 6300 1600 40195
Semra
M.v Kapari, -
p O Nem 327 6540 321 6420 317 6340 312 6240 323 6460 314 6280 1053 38280
= Panchayat
Office
3 M.._n“u_ 210 4020 209 4180 217 4340 211 4220 206 4120 197 3940 7500 24820
4 Jorwat 1470 29400 1410 28200 1590 31800 1620 32400 1410 2820 1530 3600 umm. hsua
i s S —— ,’.ll...l._
Jorwat 1
5 Vi Pt 311 6220 305 6100 309 6180 302 6040 292 5840 299 5980 2029 36360
6  Berui 401 8020 404 8080 406 8120 411 8240 407 8140 407 8140 7716 48740
7 Bemra 1480 29600 1520 30400 1561 31200 1625 32500 1530 30600 1495 29900 21711 184200

TOTAL 4513 90095 4544 90980 4770 95400 : 4796 95940 3088 54180 4557 ga1s0 43128 usmm.,w
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Oct’24-Mar’25

SIX MONTHLY VILLAGEWISE WATER CONSUMPTIQ

. villagers
Mishrapur,
1 Khan 315
Semra
© .
M Kapari,
Panchayat
Office
Kapari
3 211
School
b Jorwat 1620
Jorwat
5
Line Paar e
6 Berui 411
7 Bemra 1623
TOTAL 4805

6240

4220

32400

6040

8240
32460

280

305

290

1540

285

395

1521

4616

6100

5800

30800

5700

7900

30420

92320 _

315

281

1512

272

402
1498

4550

6300

5620

30240

5440

8040

29960

| 91300 |

Total
villagers

262

286

276
1516
274

402
1485

4501

6218

5442

30363

5478

7926

27865

| 88118

REpORT

T

—___OF

Total

villagers

Total

Water
Taken

Total
villagers
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Neax N

M oA A ,-19

Reglonal Office Cum Laboratory
U.P.Pollution Control Board
Avas Vikas Parishad Colony, Sector-10, Yojana No.-03,
Jhunsl, Prayagra).

UAL ONITO E

Location of Sampling point

Approx. 3 meter above the ground level on
the roof of house of Shrl Raghvendra Yadav

in front of complainant Shri Pushendar,
Village-Berul, Tehsil-Bara, District-Prayagraj

Sample collected by Shri Rajesh Singh, Scientific Assistant

Date of monitoring 13.02.2025 & 14.02.2025

OBSERVATIONS: Shift 1st Shift 2nd Shift 3rd

Time of sampling started (hrs.) 11.00 19.30 04.00

Time of sampling completed (hrs.) 19.00 03.30 12.00

Total sampling time (minutes) 480 480 480

Average sampling rate for PM)p (m3 /min) 1.00 1.00 1.00

Total volume of air sampled (PM o) 480 480 480

= Shift Iind Shift 111 @4 CPCB
i hift Is

Concentration of pollutants in pg/m3 g"m'; sty :. b0 gmey =Y  Staderd

value) value) value)
Particulate Matter (PM;) 96.40 92.80 9320 9413 100

R %ﬁ Ynasy
(R.s Ga s (Alok Pnndey)

/gﬂ"hhs@

(Rajesh Singh) @, lm'ﬂ
S.A,
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TR LT zen,
Government of Indin G emiN
wrataeor, et vd orearg aRadT AT &Mv)“
Ministry of Environment Forest & Climate Change \"\‘-....--/
eyl , TR
Regional Office, Lucknow

SdYa =, Tt v, e v, AT, ETH-2126024
Kendriyn Bhawan, 117 Floor, Seclor 11, Allganj, Lucknow-226024, Phone No 1 0512-2326696
golmagfrolke@gmall.com

Emall Lrocz

Dated: 21 .08.2024

.Email COURT ER
URGENT

A e ——

File No. XX1/ENV/NGT/CC/165/2024/ [ ) 2

To,
Regional Director
CPCB, Lucknow

Email: rdlncknow.cncﬁa}gov.in

Subject: In compliance of the order of Hon'ble NGT, Principal Bench, New
Delhi in O.A. 617 of 2022, Mr.Pushpendra vs State of U.P. - reg:

Ref: Lettex; no. XxX1/ ENV/NGT/CC/ 165/2024/139 dated 24.06.2024 of this
office.

Sir,
Kindly refer to the above cited subject matter. The Hon’ble NGT was

.

pleased to pass the Judgement dated 22.05.2024. The relevant para read as:

« 83, In view of the above, we consider issuance of appropriate directions to be

essential and accordingly issue the following directions:-

(i) CPCB, Integrated Regional Office, MoEF & CC and UPSPCB are directed to
evolve an effective mechanism of monitoring compliance with EC/consent
conditions stipulated to the projects for ensuring environmental friendly

sustainable development.

In compliance of above order/ direction, the matter has been examined
in the Ministry and accordingly the undersigned has been directed to say that
CPCB, RD, Luck_now may act as nodal agency for conducting the meetings
for a brief discussion on the effective mechasim of monitoring compliance and
after drawing inferences from the meeting proceedings, & detailed draft report

1

R

f \Q)\"A\

"
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 may be prepared and same has to be filed before the Hon’ble Tribunal after
due approval of competent authority of MoEF&CC.

You are requested to conduct a meeting in hybrid mode tcntative{y in_the
last week of August,2024 as to comply with the Hon'’ble Tribunal order/direction.

Yours Sincerely

Dr.R./B. Lal)
Director/Scientist F’

Email Id: rocz.lko-mefl@nic.in

Mobile No. 9891065577

Copy to:

1. Member Secretary, UPPCB, Lucknow. Email; ms@uppcb.in  with a
request to nominate the official for compliance & to participate in

- the meeting,
' D%an

Director/Scientist F*
Email Id: rocz lko-me ic.in
Mobile No. 9891065577

G Scanned with OKEM Cum
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TA-J-11014/112/2022-1A-1
Government of India
Ministry of Environment, Forest & Climate Change

Impact Assessment Division
e

Indira Paryavaran Bhavan,
Jor Bagh Road, New Delhi-110 003
Dated: 25* November, 2022
Office Memorandum

Sub:- Standard Operating Procedure (SOP) for Post Environmental Clearance
Monitoring and Compliance of the project -reg.

Background

The Ministry has established 19 Integrated Regional Office (IROs) vide Notification
No. 1-5/2013-ROHQ dated 13m August, 2020 with a view to achieving mandaled outcomes
related to Monitoring and Compliance of the project in an improved, timely and effective
manncr,
2. As far as monitoring and compliance of EC conditions are concerned, as per para 10
of the EIA Notification, 2006, it is mandatory for the project proponent to submit half-yearly
compliance reports in respect of the stipulated EC conditions to the Ministry and its
Imegrated Regional Offices (IROs).

The prescribed SOP wrt the Monitoring & Compliance is as given below:
I. IROs undertake inspection of the unit, with respect to the following scenarios:

i. IRO identifics ambiguity in half-ycarly compliance reports with respect to the

stipulated EC conditions submitted by Project Proponent (PP).

ii. PP request IRO for issuance of Certified Compliance Report (CCR) in order to apply
for expansion of the project under EIA, Notification 2006,

iii. Complaint reccived against the project. -

iv.  Direction from the Ministry based on PMO/VIP/PG/RTI cle. references.

v. Random Inspection of projects.

vi. Direction from Hon'ble court in various Court Matter.

2. Based on the observations during Monitoring IRO sccks Clarification/Action Taken
Report (ATR) to the PP and submit Monitoring Report along with the clarification letter 1o

the Ministry.

3. If PP fails to respond 1o it a reminder letter is sent by 1A-Monitoring Cell allowing PP
to submit ATR in 15 days.

4. Action on the Monitoring Report by the Moniforing Cell: Monitoring Cell of
Ministry analyse the monitoring report submitted by IRO. Based on the obscrved Major and
Minor partial/non-compliances clarification/ATR, il necessary, is sought from Project
Proponent with direction to submit the response within a period of Thirty (30) days. If PP
fails to submit the response of clarification/ATR letter within the time line period, a reminder

letter as warning issued to the PP,

oK< _ "

~
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5. The response submitted by PI* is examined in the Ministry and the Actifm ta!(cn report
submitted by PP is sent to 1RO for further verification. Based on IRO's verification report
following actions are contemplated:

I 1M no satisfctory action has been taken by the PP and EC conditions are yet to be
complied Ministry may issue Show-Cause Notice under the Section 5 and other
provisions which may include Section 15 and 19 of the Environment (protection) Act,
1986.

il 1T it Is observed that the non-compliances are not rectified, Ministry provides an
opportunity to PP for clarification in personal hearing under the chairmanship of
officer not below the rank of Joint Seeretary, Based on the outcome of the personal
hearing il necessary, dircetion for Compensation/Suspension of EC may be issued.

iil.  Ifitis observed that PP has taken credible action to comply with the condition and the

action Is expecied to be completed with some additional time, Ministry grant

additional time in which actions are expected to be completed by PP to fully comply
with the conditions mentioned in the EC and submit the compliance report duly
verified by concerned IRO to the Ministry.

tv.  ITit is observed that PP has now complied with all the conditions and the same has
been confirmed in the verification report, Ministry issucs Action Closure Letter
(ACL) to the PP with dircction to continuously submit six monthly compliance report
on time. ;

v. Ifitis observed that PP has violated the provisions of EIA Notification, 2006 and
auracts the provisions of SOP dated 07.07.2022, Monitoring Cell intimates the
concerned scctor for taking appropriate action as deem fit,

6. Action after issuance of Show Cause Notice:

i.  Monitoring Cell of the Ministry prescribes a time line of Fifteen (15) days or Thirty
(30) days for submission of reply of SCN based on the gravity of non-compliances. If
PP fails to submit the response of SCN within the prescribed time period, if necessary,
a warning letter may be issued.

ii. The responsc to SCN submitted by PP is examined in the Ministry and if found
necessary the reply submitted by PP is sent to IRO for further verification. Based on
IRO’s verification report following actions are contemplated:

a) IFitis observed that PP has now complied with all the conditions and the same has
been confirmed in the verification report, Ministry issues ACL to the PP with
dircction to continuously submit six monthly compliance report on time,

b) Ifitis observed that the non-compliances are not rectifiable, Ministry provides an
opportunity to PP for clarification during personal hearing under the chairmanship
of officer not below the rank of Joint Secrelary, Based on the outcome of the
personal hearing if necessary, direction for Compensation/Suspension of EC may
be issued,

7. Action in other scenarios:
i. IF it is observed that there is imminent risk to the environment and health due to
noncompliance by the PP, SCN with time linc of Fifteen (15) days is issued to PP, If
PP fails to submit the response of SCN within the prescribed time period, if necessary

Ty RS AN SR AN e bt e ‘
-
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A warning letter may be isswed otherwise after Fifleen (15) days personal hearing may
be conducted undet the chairmanship of officer not below the rank of Joint Secretary.
Rased on the owtcome of the persomal hearing if necessary, direction for Suspension
of 1'C or other prescribed action under EPA may be issued.

IT it is obscrved that due to non-compliance, accident has already been taken place,
Ministry may immediately suspend the EC of the project till all the conditions are

complicd and duly verified by concerned IRO. W

(Dr, Shruti Rai Bhardwaj)
Addl Director/Scientist 'K’

Encl: As above

Ta,
Al Concerned

Copy for information to:
1. 'S 1o Hon"ble Minister for Environment, Forest and Climate Change
2. 'S 10 Hon'ble MoS (EF&CC)
3. PPS 1w Seerctary (EF&CC)
4. PPS 10 DGF&SS (EF&CC)
5.PPS 10 AS (TKYPPS 10 JS(SKB)
6. Guard File/Spare Copies
7. US(ITyConsultani(I'T)
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Draft Note on effective mechanism of monitoring compliance with EC
conditions in the matter O.A. 617 of 2022, Mr.Pushpendra vs State of UP

Background Note:

. Mr. Pushpender resident of Village Berni, Post Bemra, Shankargadh, Tehsil Bara,
District Prayagraj, Uttar Pradesh has sent to this Tribunal the present letter petition
by email, which has been trcated and registered as Original Application no.
617/2022.

. The grievances in this application are that M/s Tata Company and Ultratech
Company are causing pollution by storage of cement brought by trucks to vnllagc
Bemi, Tehsil Bara, District Prayagraj in Uttar Pradesh and dlschargmg waste waler
which has contaminated drinking water and rendered the same unfit for
consumption. The relevant portion of the letter petition enumerating the grievances

of the applicant reads as under:

o zrer FeaeT uE aegres fie acafis ygaor ST w1 da9 7

L)

YA IUT W27 &1 wrg et § weraa ot gamt agf ever ik aegres dide
FUAT & T FOAT QL 77 H wZuor AT T AT WA 947 F ATI3T F UHaH G212
FUAT AT ATIST F HEL A & TEE ZhT & AAT F B Fdl ¢ Pag @ ma &
AT TZ9T BT @1 & FAT 19 7 27 A7 1727 9THT T2t § Rred s wgaor off 2
TET & AT 7 ITHT A b I8 781 8

Arar o1 7 Fraee § Ffr et F faems sfera srfars 3 mia 3 Fmr 1 930w F

Process of gra fEC:

The Ministry of Environment, Forest and Climate Change has notified the
Environment Impact Assessment Notification on 14.09.2006. As per the provisions
of EIA Notification, 2006, construction of new projects or activities or the

expansion or modernization of existing projects or activities listed in the schedule

Page1lof5
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annexed to the said notification erb@®dcapacity addition with change in o, 5

and or technology shall be undertaken in any part of India, as applicable, only ale

receipt of the prior environment clearance from the Central Government or by yp,

State Level Environment Impact Assessment Authority (SEIAA), as the case may

be. The EIA Notification, 2006 has decentralized the environmental clearance

process by categorizing the developmental projects in two categories, i.e., Category

‘A’ project and Category B. The ‘Category ‘A’ projects are appraised at Central

level by the Expert Appraisal Committee (EAC) and Category ‘B’ projects are

appraised at State Level Expert Appraisal Committee (SEAC).

& The EIA Notification, 2006, inter-alia, stipulates four stages in the process of
obtaining Environmental Clearance, Stage (1) is screening wherein the Expert
Appraisal Committee or the State Expert Appraisal Committee takes the decision
whether or not Environmental Impact Assessment Report has to be prepared for the
proposed projects. Stage (2) is Scoping wherein the Expert Appraisal Committee for
category ‘A’ projects and the State Expert Appraisal Committee for category ‘B’
projects determines detailed and comprehensive Terms of Reference addressing all
relevant environmental concern for the preparation of an EIA/EMP Report in
-respect. of the proposed project or activity for which the prior environmental
clearance is sought. Stage (3) relates to Public Consultation and has two
components- (i) a public hearing, which is conducted by the concerned State
Pollution Control Board at the project site or in its close proximity, explaining all
possible environment impacts and measures proposed in EMP and (ii) obtaining
written responses from other concerned persons who have a plausible stake in the
environment aspects of the project or activity. Lastly, Stage (4) relates to Appraisal
of the Project wherein the detailed scrutiny by the EAC or the SEAC of the
application and other documents like the Final EIA Report and outcome of public
consultations relating including public hearing proceedings, submitted by the
Project Proponent to regulatory authority concerned for grant of environment

clearance is conducted.

P viron al Clearance monitoring mechanism:

Page 2 of 5
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Para 10 of the EIA Notification, 2006 prescribed the procedure for post

Environmental clearance monitoring mechanism.,

(i)

(i)

(iii)

(iv)

W)

In respect of Category ‘A’ projects, it shall be mandatory for the Project
proponent to make public the environmental clearance granted for their
project along with the environmental conditions and safeguards at their cost
by prominently advertising it at lcast in two local newspapers of the district or
State where the project is located and in addition, this shall also be displayed

in the project proponent’s website permanently.

In respect of Category ‘B’ projects, the Project proponent shall prominently
advertise in the newspapers indicating that the project has been accorded
environment clearance and the details of MoEFCC website where it is

displayed.

The Ministry of Environment, Forest and Climate Change and the State /
Union Territory Level Environmental Impact Assessment Authorities
(SEIAAsS), as the case may be, shall also place the environmental clearance in
the public domain on Government portal. The copy of ECs granted are

available on parivesh portal.

The copies of the environmental clearance shall be submitted by the project
proponents to the Heads of local bodies, Panchayats and Municipal Bodies in
addition to the relevant offices of the Government who in turn has to display

the same for 30 days from the date of receipt.

It shall be mandatory for the project management to submit half-yearly
compliance reports in respect of the stipulated prior environmental clearance
terms and conditions in soft copies to the regulatory authority concerned, on
1* June and 1* December of each calendar year.-All such compliance reports
submitted by the project management shall be public documents. Copies of

the same shall be given to any person on application to the concerned

Page 3 of 5
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regulatory authority, The lau;lstssuscz compliance report shall also be disp. =~ F
on the web site of the concerned regulatory authority and Project Proponen;,

4. The Ministry of Environment and Forest and Climate Change has set up 19
Regional Offices in the country with a view to achieving mandated outcomes related
to monitoring and compliances of the projects and implementation of EC conditions
and safeguards in an improved, timely and effective manner.
S Post-monitoring the Environmental Clearances accorded by the Ministry
/SEIAAs are primary mandate of the Regional Offices of the Ministry. As the
Impact Assessment Division of the Ministry is nodal for the Regional Office (RO)
 for the issue relating to Environmental Clearance (EC)/EIA. The Division has issued
various Notification / Office Memorandum / SOP etc. on strengthening and
streamlining the Post EC monitoring process viz. Category ‘A’
projects, selection of project, time limit of the submission of the

time bound limit for monitoring of expansion project for is
monitoring Reports etc,

and ‘B monitoring
monitoring reports,
suance of certified

6. The Ministry, from time to time, has issued the instru

and compliances of the projects and implementation
_safeguards, Recently,

ctions for monitoring
of EC conditions and
the Ministry has issued the Standard Operating Procedure

dated 25.11.2022 is annexed herewith.

7. The SOP dated 25.11.2022, inter-alia, prescribed the detailed procedure and

accordingly at first seeks a Monitoring Report/Condition-
(CCR) from the concerned Regional Office. Based on the
in the Monitoring Report/CCR, a Clarification/ Action

Wise Compliance Report

observed non-compliance

Taken Report (ATR) is

Page 4 of 5
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the EC conditions are yet to be complied with, the Ministry may issue a Show-
Cause Notice under Section 5 of the Environment (Protection) Act, 1986.

Ll
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CENTRAL POLLUTION CONTROL BOARI)

(vatovwy o seATerm, AWM IRDIR)
AMASTIY OF EIanCrMENT & FORESTS GOVT O 11 2

No.B-29012/ESS(CPA)/2015-16/ March U7, 2016
To

The Chairman

All the State Pollution Control Boards / Pollution Control Committees

( List Attached)

SUB: MODIFIED DIRECTIONS UNDER SECTION 18(1)(b) OF THE WATER
(PREVENTION & CONTROL OF POLLUTION) ACT, 1974 and THE AIR
(PREVENTION & CONTROL OF POLLUTION) ACT, 1981 REGARDING
HARMONIZATION OF CLASSIFICATION OF INDUSTRIAL SECTORS
UNDER RED/ORANGE/ GREEN / WHITE CATEGORIES,

WHEREAS, under section 16 (2)(b) of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2)(c) of the Air (Prevention & Control of
Pollution) Act, 1981, one of the functions of the Central Pollution Control Board (CPCB),
constituted under the Water (Prevention and Control of Pollution) Act, 1974, is to
coordinate activities of the State Pollution Control Boards ( SPCBs) and Pollution Control
Cemmittees (PCCs); and

WHEREAS, under section 16 (2)(c) of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2)(d) of the Air (Prevention & Control of
Pollution) Act, 1981, one of the functions of the CPCB is to provide technical assistance
and guidance to SPCBs and PCCs; and

WHEREAS, it was brought to the notice of CPCB; that different SPCBs /PCCs
were following different criteria for classification of industrial sectors under
Red/Orange/ Green category and that classification was being used by the SPCBs/PCCs
for grant of consents to industries and for Inventorization / surveillance of industrics.

WHEREAS, the issuc regarding classification of industries was deliberated upon
in the 56" Conference of Chairmen & Member Secretarics of CPCB & SPCBs/PCCs held
on August 31, 2070 and a working group comprising of representatives from SPCBs &
CPCB was constituted to prepare a consolidated list of industrial sectors falling under
Red/Orange/Green category to bring uniformity in classification of industrial sectors

across the country;

aftte s ydl orfn oo, Rl 10032
‘Parlvesh Bhowan', East Arjun Nagar, Deihl » 110032
TN/ Tel. . 43102030, W)/ Fax : 22300783, 22307078, 22307076, 22301932, 22304948
§-md/p-mail . cpch @ nic.in Wﬁdt:_/w-usnn. www.epeh g iy
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WHEREAS, the report prepared by the Working Group was discussed in the 57

Conference of Chairmen & Member Secretaries of CPCB& SPCBs/PCCs held in Delhi
on
September 15, 2011, wherein some modifications were propused;

WHEREAS, the final report of the working group was prepared, incorporating the
suggestions/observations made In the 57 gosnfer:nce o‘; C‘f)hairmen a?:d Meg\bet
Secretaries of CPCB & SPCBs/PCCs and in exercise of the powers dclegated to the
Chairman, CPCB under Section 18(1)(b) of the Water Act, 1974, following directions were
issued for compliance to all SPCBs/PCCs to maintain uniformity in categorization of
industries as red, orange and green as per list finalized by CPCB, which identified 85

%pa of industrial sectors as ‘Red’, 73 industrial sectors as ‘Orange’ and B6 sectors as
reen’:

a). To maintain uniformity in categorization of industries under Red/
Orange/Green category, the SPCBs /PCCs shall adopt the list as finalized by CPCB based
on the recommendations of that Working Group for grant of Consent, invenlorization of
industries under Red, Orange and Green categories and other related activitics.

(b). The SPCBs/PCCs shall revise the list of Red, Orange and Green categorics
of industries operating in their jurisdiction based on the criteria spccified in the final

report of that Working Group and submit the same to CPCB within 90 days in hard copy
as well as soft copy;

WHEREAS, later-on, it was observed that the process of categorization thus far was
primarily based on the size of the industries and consumption of resources and pollution

due to discharge of emissions and effluents and its likely impact on health was not
considercd as primary criteria;

WHEREAS, there have been proposals from the SPCBs / PCCs and industrial
associations for categorization of the industrial sectors in a more pragmatic manner. The
issuc was discussed during the national level conference of the Environment Ministers of
the States, held in New Delhi during April 06-07, 2015 and also during the Conference of
the Chairmen and Member Secretaries of CPCB and SPCBs/PCCs held in New Delhi on
April 08, 2015, Accordingly, a “Working Group’ comprising of the Members from Central
Pollution Control Board and State Pollution Control Boards representing the States of
Andhra Pradesh, Punjab, Tamilnadu, West Bengal, Madhya Pradesh and Maharashtra,
was constituted to revisit the criteria of categorization of industries and suggest rationale
based on pollution potential for categorization of industrial sectors and adopting it for
implementation of pollution control plan;

WHEREAS, the Working Group has developed the criteria of categorization of industrial
sectors based on the concept of Pollution Index which Is a function of the emissions (air
pollutants), effluents (waler pollutants), hazardous wastes generated and consumption of
tesources. For this purpose the references sre taken from the the Water (Prevention and Control

2/5
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of Pollution ) Cess (Amendment) Act, 2003, Standards

under Environment (Protection) Act , 1986 and Doon Valle i

' y Notification, 1989 issued by
MoEFCC. The Pollution Index (PI) of any industrial sector is a number from 0 to 100 and the
increasing value of P1 denotes the increasing degree of pollution load from the industrial suctor;

50 far prescribed for various pollulants

WHEREAS, based on the scries of consultations with SPCls, different Government / Non-
government Institutions including industries and MoEFCC , the following criteria on ‘Range of
Pollution Index ‘for the purpose of categorization of industrial sectors has been finalized:

o Industrial Sectors having Pollution Index score of 60 and sbove - Red category

© Industrial Sectors having Pollution Index score of 41 1059 -Orange category

© Industrial Sectors having Pollution Index scare of 21 to 40 ~Green category

© Industrial Sectors having Pollution Index score Incl. & upto 20 -White category

WHEREAS, based on the revised criteria, the ‘Final Report on Revised Categorization
of Industrial Sectors.under Red/Orange/Green/White’ has been evolved. The
‘Categorization' is based on the relative pollution potential of the industrial scctors and
grouping of the industrial sectors based on the use of raw materials, manufacturing
process adopted and pollutants likely to be generated;

WHEREAS, based on relative Pollution Index, the number of industries in various
categories are as under :
i. The Red category of industrial sectors: 60
ii. The Orange category of industrial sectors: 83
iii. The Green category of industrial sectors: 63 and
iv. The Newly introduced White category: 36 -

WHEREAS, there shall be no necessity of obtaining the Consent to Operate” for White
category of industrics and an intimation to concerned SPCB / PCC shall sufficc;

WHEREAS, the purpose of categorization is to ensure that the indusiry is
established in a manner consistent with the environmental objectives and to prompt
industrial sectors to adopt cleaner technologies, ultimately resulting in generation of no
or minimum pollutants.

WHEREAS the new categorization system shall also facilitate in self-assessment
by industries;

Now, therefore, in exercise of the powers delegated to the Chairman, CPCB under
Section 18(1)(b) of the Water (Prevention & Control of Pollution) Act, 1974 and Section
18(1)(b) of the Air ( Prevention & Control of Pollution), Act, 1981 the carlier Directions
issued in June 2012 in the context of categorisation of industries as Red, Orange & Green
are withdrawn with Immediate effect and following ‘Directions’ are hereby issued for
compliance by all SPCBs and PCCs :

35
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+ That the SPCBs and PCCs shall adopt the Revised Criteria of categorization
of industrial sectors as detalled In table nos. F1, F2, F3 and F4 and Revised
Lists of Red, Orange, Green and White categorles of industrial seclors,
presented at table no, G2, G3, G4 and G5 respectively, in the ‘Final Report’
as attached herewith immediately.

That all pending applications for consideration of ‘Consent to Establish’
and ‘Consent to Operate’ and future such applications shall be processed as
per revised criteria,

. That the SPCBs and PCCs will provide the list of industries identified in
each category existing in the State which have been considered for grant of
consents. SPCBs/PCCs will forward the list of such industries before
31.05.2016 and the same will be uploaded on the websites of respective
SPCB/PCC.

. That the ‘Revised Lists of Red, Orange, Green and White category of
industrial sectors’ shall be used by the SPCBs and PCCs for Conscnt
Management and inventorization of industries under Red, Orange ,Green
and White categories. Siting of industries shall be only in conforming areas.
SPCBs / PCCs shall evolve sector specific plans for control of pollution and
industrial surveillance for verifying compliance.

. That the SPCBs and PCCs shall revisc /prepare the inventory of Red,
Orange, Green and White categories of industries operating in their
jurisdiction based on the revised criteria specified in the Final Report and
submit the same to CPCB within 90 days i.e., before 30.05.2016 in hard copy
as well as soft copy.

. That the listed category of industries or those identified later-on under
different categories shall not be linked to sanction of loan /finance or bank
proceedings.

. That any further addition of any new or left-over industrial sector and their
categorization which is not listed in the revised list of Red, Orange, Green
and White industrial sectors, shall be done at the level of concerned SPCB
/PCC following revised criteria & guidelines as detailed in the attached
document and no concurrence of CPCH shall normally be required. It is
further clarified that while categorizing the industries, fractional numbers
shall be rounded off to nearest integer.
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The SPCBs/PCCs shall acknowledge the receipt of directions and submit the

lgc(;:o;m ';?ken Report’ in compliance with these directions to CPCB before

(Arun eh
man
1. The Chief Secretary of all the States and UTs
2. The Secretary,

Ministry of Micro, Small and Medium Entrepreneurs
Udyog Bhawan, Rafi Marg, New Delhi - 110 011
3. The Secretary,
Ministry of Heavy Industries
Udyog Bhawan, Rafi Marg, New Delhi - 110011
4. The Secretary,
Ministry of New and Renewable Energy
Block-14, CGO Complex,
Lodhi Road,New Delhi-110 003,
5. The Advisor(CP Division)
Ministry of Environment Forests and Climate Change
Indira Paryavaran Bhawan
Jor Bagh Road, New Delhi - 110 003
6. All Zonal Offices of CPCB

(A:B. AkdTkar] 5. /¢
Member Sccretary "
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¢ Hand pump water from house of St 19] Bahad
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fmmse: 25.198095

81.659874
Elevation: 1542414 m
Accuracy: 6.8 m

!GPSWI!: 130220251529
Note: ESP of M /s PPGCL, Lohgara, Bara Prayagraj

Mo oy whm aftrewe, o Reah gra sliovio 817 /2022 4 Q= %=1 Sowo w9 7 3 A qiite Ak Reie-22.05.2024
v fAE 15012006 B FUET A 27w 13022028 F vl Prdew & wr B T PR
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